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GENERAL BUDGET, 2005-2006 - GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT - (GENERAL) 2005-2006
AND
DEMANDS FOR SUPPLEMENTARY GRANTS - (GENERAL) 2004-2005

MR. SPEAKER: Hon. Members, as you know, the discussion on the General Budget is still continuing. The reply will be given by the hon. Minister at
5 p.m. I would request the hon. Members to participate in the discussion within that time. Hon. Members who are not able to participate because of
lack of time, may submit their written speeches, which will be taken on record.

Now, Shri P.S. Gadhavi to continue his speech.

13.10 hrs. (Mr. Deputy-Speaker in the Chair)

SHRI P.S. GADHAVI (KUTCH): I thank the hon. Speaker for giving me this opportunity. Yesterday I rose to oppose the Budget for the year 2005-06. 1

was telling yesterday as to how Shri C.P. Chandrasekhar described this Budget. In the "Front Line” dated 25" March, 2005, Shri C.P. Chandrasekhar
described this Budget as "down-size and go-off Budget". He has further stated that the hon. Finance Minister has been caught between the desire to see
India as a globalising economy with a fiscally prudent Government and the compulsion to pay obeisance to goals rendered imperative by democracy,
coalition politics and the National Common Minimum Programme. By this Budget, the hon. Finance Minister has emerged more as a manipulator of
accounts than as a prudent Finance Minister.

Sir, can this Budget be said to be a Budget for an A4am Admi as it is claimed by the hon. Finance Minister? In hopes, it is “yes” but in realism, it is ‘no’.
As this Budget is full of half truths and half-baked reforms, what hurts the

Aam Admi in this Budget is that there is lack of transparency in respect of several statements of the hon.Finance Minister.

The first one is about bringing out customs duty to the level of ASEAN rates though the expression used is "East Asian Neighbours." Further, the
Budget says: "Therefore, non-agricultural peak rate is being reduced from 20 per cent to 15 per cent." This is not really what the Asian rate structure is.
The Asian rate is an under-weighted average of industrial and agricultural rates put together. An under-weighted average of customs duties in India is
still at the level of 25 per cent or so because, we have got rates like 150 per cent, 100 per cent, 90 per cent, 85 per cent, 80 per cent and so on. Unless
all these rates are brought down and the average comes to 15 per cent, one cannot say that we have come near the Asian structure.

The second instance of lack of transparency is the claim that the excise duty for iron and steel has been raised from 10 per cent to 16 per cent but this
should have little effect on the prices because the entire duty is MODVATable by most categories of consumers. This is not correct, I say this because it
is not MODVATable when sold to building and road building industry. The percentage of such sale is very high, nearly 40 per cent. What is most
important is that even where the duty is MODVATed, ultimately, the incidence of the higher duty is passed on finally to the consumer. He has to pay
more and, therefore, the prices will rise.

The third example I may give is that a suggestion had been made that the scope of power of Authority for Advance Ruling (AAR) should not be limited
only to the non-residents and joint ventures with NRIs but should be extended to cover the ordinary Indian manufacturers and importers. What has been
done on the other hand is to extend the power only to the existing joint ventures in India. This is hardly an effective extension of the power. What the
Budget has forgotten is an average Indian manufacturer or importer. He also needs certainty and he is being denied of this. This is extremely
disappointing. So, this Budget has not even adhered to the CMP. | say this because in the CMP, it was promised to give the National Employment
Guarantee Scheme. This Scheme has been whittled down to just a Rural Employment Scheme, excluding the urban poor. What about the urban poor?
Why are they being denied of this? This has also excluded the majority of districts in the country. For these districts, where is the promise of the CMP?
Even for this whittled down, diluted Scheme, the Budget provides a sum of only Rs. 11,000 crore.
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Moreover, instead of promoting and protecting the Small Scale Industries (SSIs), as laid down in the CMP, the hon. Finance Minister has de-reserved
as many as 108 industries from the SSI List. This has made the position of SSls, of which thousands are sick, even more unviable.

In the NCMP, the outlay on education was to be increased to six per cent of the GDP. Even after the education cess was levied in last year’s Budget, it
has gone up to only Rs.19,119 crore out of a Budget of Rs.5,14,344 crore. Out of this, the outlay for secondary and higher education will be only
Rs.2,712 crore.

The hon. Finance Minister has dutifully cited Dr. Amartya Sen and the need to emulate, Cambridge, Oxford and Yale, but ended up giving only one
institution of higher education, that is, the Indian Institute of Science in Bangalore, with a one time grant of Rs.100 crore.

Similarly in the health sector, according to the NCMP, the outlay was to go up to two per cent of the GDP, but the outlay for health and family welfare
is only Rs.9,682 crore out of the total outlay of Rs.5,14,344 crore.

Similarly, the hon. Finance Minister promised to make Mumbai a regional hub for finance. For this too, no money has been given and only a proposal
has been given for a high powered expert committee to advise the Government.

Further, Small and Medium Enterprises Development Bill is promised in this Session.

It is also incorrect to dub this Budget as a ‘Middle Class Budget’. This is, in fact, a pro rich Budget. It is a favourable reaction of business lobbies and
the share market. Take the case of direct taxes. The domestic corporate pays 30 per cent income tax, plus a surcharge of ten per cent, so does an
individual with an annual income of over Rs.2.5 lakh pays the same rate minus the surcharge. So, the upper middle class is paying the same rate as the
corporate sector.

I appreciate hon. Finance Minister for making provision for water shortage in Chennai, in his last Budget and giving special status to Kochi Port. But [
would have congratulated him, if he would have considered in this Budget, the demand and requirements of other parts of the country, which are facing
acute shortage of drinking water. My constituency, that is, Kutch in Gujarat, is facing acute shortage of water for drinking, agriculture and for industrial
purposes. The hon. Finance Minister should have given more impetus for further development of Kandla Port, which is on the western shore, as he has
given to Kochi Port. The Government needs to pay more attention to Kandla Port.

I would request the hon. Finance Minister to consider the request of Gujarat Government so that the outstanding Central loan to Gujarat Government be
restructured to a rate of interest of not more than seven per cent.

Secondly, the Sardar Sarovar Project of Gujarat is a multi-State project with benefits of irrigation and power to Madhya Pradesh, Maharashtra and
Rajasthan. It is a fact that this project has suffered heavy cost over-runs due to delay caused by anti-dam activism. The original cost of the dam was
Rs.6,406.04 crore at 1986-87 price level. It went up to Rs.27,462.66 crore at 2000-01 price level. Therefore, the Central Government should reimburse
the State Government, by way of a special grant, the cost of interest on the project.

I would also urge upon the hon. Finance Minister to consider the request of Gujarat Government to grant exemption to Gujarat Maritime Board from
the payment of income tax considering it as a local authority. Now, it is not considered as local authority, therefore, the Gujarat Maritime Board, which
is a Government body, is required to pay income tax. So, | would request the hon. Finance Minister to consider this request of the Gujarat Government.

I further request the hon. Finance Minister to consider the request of Gujarat Government to scrap the five per cent customs duty on recycling scrap of
old vessels at Alang Ship Breaking Yard because Government of India has scraped the five per cent customs duty on imported melting scrap. They are
liable to pay five per cent duty, but if it is imported, they are not required to pay any duty.

So, in Alang Ship Breaking Yard, if whatever ship comes and it is recycled, those scraps may not have any duty.

I also request the hon. Finance Minister to consider this. In the past, two per cent surcharge was levied on income tax for the earthquake-stricken
people of Gujarat. That amount remains with the Central Government. The unpaid amount should be paid back to the Gujarat Government.

Lastly, I conclude by saying that rhetorical flourishes and generous promises are no substitute for resolute political will and a commitment to the
economic well being of the people. Both are conspicuously missing in this Budget.
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*SHRI N.S.V. CHITTHAN (DINDIGUL): I would like to compliment and congratulate our Finance Minister, Shri P. Chidambaram for having
dedicated to this nation a far-sighted, growth-oriented, rural-based dream Budget. This is the second Budget of the U.P.A. Government guided by
Madam Soniaji and led by Dr. Manmohan Singh.

It is literally a dream Budget because it is poised to make the common man’s dream come true. The farmer will have more money in his kitty. Industry
is happy and business is brimming with confidence. More importantingly, the housewife is glad. So, in a way, the Union Budget has satisfied everyone
except, of course, the Opposition. The Opposition is disappointed not because the Budget was not good but because they could not find any fault. So,
we can understand their problem. Former Finance Minister Jaswant Singh said, it is a lawyer ‘s Budget and not a leader’s. If that is so, the lawyers like
Mahatmaji who led the Nation have undoubtedly taken the lead in propelling the country into economic prosperity. The BJP leader’s first reaction was
that it is inflationary. But, on the contrary, inflation came down below five per cent immediately a week after the presentation of the Budget. The main
Opposition said, the Budget would reverse the economic growth. But, the stock market is booming and there is business confidence all over. So, one
can understand their dilemma. Last year, the nation faced deficient monsoon and the unprecedented tsunami disaster. But the country posted with the
growth rate of 6.9 per cent GDP. Industrial production was up by 8.4 per cent and exports over 23 per cent. The investment momentum was kept up.
Foreign Exchange Reserves crossed 1.2 billion dollars. These are achievements of no means. The country is certainly in the safe hands of intrepid
leaders — Congress President and UPA Chairperson Madam Sonia Gandhi, the Prime Minister, Dr. Manmohan Singh and the Finance Minister, Mr. P.
Chidambaram. The high point of this Budget is the massive investment for social

* Speech was laid on the Table.

sector. The allocation to health sector has been hiked by over 30 per cent. The farmers will get 30 per cent credit more than last year’s disbursement. It
will work out to 1,40,000 crore rupees. Fifty lakh more farmers will be added to the profolio of banks to take them out of the money lenders” clutches.
Rural development will get over Rs. 22,682 crore. The Elementary Education 10,166 crore rupees. Non-rural Roads and Urban Infrastructure 14,896
crore rupees. Urban employed 1,772 crore rupees. Area development, agricultural market, power all put together, the National Commission Minimum
Programme will get over 74,849 crore rupees. This works out to 25,000 crore rupees additional allocation for CMP related programmes. Textiles are in
a very buoyant mood. Additional 30,000 crore rupees will be invested next year besides 20,000 invested this year. There will be more money in the
hands of the people of increase their purchasing power. Another major attempt would be ‘Bharat Nirman’, a project of tall order. It would require
75,000 crore rupees a year for the next 3 years to revamp the entire rural sector — roads, drinking water and all other facilities. No doubt, it is a dream
Budget of the rural as well as urban India.

One of the major initiatives is the reform of the Direct Taxes. The Finance Minister has promised to bring forward a brand new Income Tax law by the
end of this year. This could be another landmark in the reform process. The peak custom duty has also come down to fifteen per cent. The objective has
been ‘lower the tax, higher the compliance’.

Removal of the excise duty levied by the erstwhile BJP Government on refined edible oil and vanaspathy, which are essential products of daily use by
the common man and reverted them back to the exempted list, which would activate price reduction and motivate their production growth in the
country. The removal of exemptions under 80-L will hit senior citizens badly. With increasing medi€pcal bills every year and decreasing return for their
deposits, it would be reasonable to increase the Income Tax exemption limits to two lakhs for a years with savings upto one lakh. Sir, is it necessary
tchange at the rate of Rs. 10 for Rs. 10,000 withdrawal of one’s taxed and accounted money? I suggest that this should be abolished and some other
alternative measure may be found to check and track large cash withdrawals for black money transactions. If the Finance Minister is very particular
about imposing the tax, the threshold limit may be raised to Rs. 1 lakh and cash withdrawals for reasonable expenses like taxes salaries, transport
freights may be exempted.

As we all know, Tsunami was a terrific tragedy of mankind which have swallowed everything from poor fishing community. The nation appreciates
with gratitude for the sympathetic response of Madam Soniaji and our Prime Minister. Sir, the life loss is 10273, house loss is 2,39,024, again law loss
is 22750. Hence the total loss is 83788.

Though the Central Government has extended all helps and released enough funds. I am sorry the Government of Tamil Nadu is still delaying in
extending financial assistance to the affected people stating that they have not yet received guidelines and instructions from the Government of India.
The poor fishing community who have lost everything in their life deserve to be helped in all ways without any more delay. | urge upon the Central
Government to appoint a Committee consisting of Members of Parliament, to monitor the relief work.

Regarding, Fringe Benefit Tax, I would like to say that :
a. This is a welcoming proposal.
b. A threshold limit may be fixed for the taxable fringe benefit at Rs.1,00,000/- at par with the income tax limit.

¢. The fringe benefit tax paid is not deducted as expense, which should be allowed to be deducted as expense by the employer.
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d. Some reasonable expenses like deepawali gifts to employees, scholarships to the children of the employees and employee welfare expenses shall
be exempted. This inclusion will weaken the employer and employee relationship.

Sir, with these views, I conclude my speech.
MR. DEPUTY-SPEAKER: Now, Shri Gurudas Dasgupta, you have 10 minutes’ time.
SHRI GURUDAS DASGUPTA (PANSKURA): Sir, [ had talked to the hon. Speaker.
MR. DEPUTY-SPEAKER: All right. I know.
SHRI GURUDAS DASGUPTA : He was kind enough to tell me that I can have my full time.
MR. DEPUTY-SPEAKER: You can speak.

SHRI GURUDAS DASGUPTA : Sir, we are discussing the Union Budget of 2005-2006. I appreciate the difficulties of the hon. Finance Minister.
Since the Congress could not come to power alone, a combination of political forces is there at place. Contradictory political views and conflicting
ideas might have baffled the hon. Finance Minister. Therefore, the present Budget is what it is. In my opinion, the contradictions and conflicts are
reflected in the Budget. The Budget is, in my opinion, an unusual product mix. The heart of the Minister is there in the right place, but his hands have
been moving in a different direction. There should have been more synchronization between what he feels and what he does.

Sir, I have no hesitation in appreciating the hon. Finance Minister’s move to introduce Food-For-Work Scheme in 150 districts. Also, I have no
hesitation in appreciating the Employment Guarantee Scheme. This is for the first time in India after Independence that the Government is speaking of
100 days employment for one person per family. Never before, however pious might have been the intention, it was never made to be a part of the
Budget. I welcome his move for separate allocation for the backward areas, his separate fund for rural development. I should say that | am really
touched by his decision to set up 1,88,000 Child Care Centres, ICDS Centres throughout the country.

The slogan of Bharat Nirman is also unique. Please do not speak of poverty because under the rule of the earlier Government, poverty had accentuated.
Better late than never. While sitting on the other side, they did not realise the problem of the people.

MR. DEPUTY-SPEAKER: Shri Gurudas Dasgupta, please address the Chair.
SHRI GURUDAS DASGUPTA : Sir, I am addressing you. I am only looking at a different direction. Should I look at you?

Now being voted out of power and coming back to Opposition, they might have realised the problem of the poor. While complimenting the hon.
Finance Minister for making handsome investments for the social security sector, I have to say, with all humility, that the Budget has not evoked
enthusiasm among the common masses from whom the Parliament and the Government derive its power.

Expectations of the people have not been roused. Of course, the stock market is booming. It is on the point of crossing 7,000 point. Never before in the
history of free India, the Sensex has been so up-pitched. It is also true that the foreign exchange reserve of the country is excellent. I must say excellent.
In one month — in the month of February — there have been inflow of 8 billion American dollars. Thanks to the generous concessions being dolled out
by the Government! Undoubtedly, the credit rating has also improved. Why is it that we do not see people with upbeat mood? What is the reason for
that? The reason for that is, despite the assurance in the Common Minimum Programme, the Hundred Days Job Guarantee Scheme remained in the pile
of schemes. There is no guarantee of a time-frame, by which this Scheme will be extended throughout the country. The allocation for social security
has been low. We had expected an allocation of not less than Rs. 50,000 crore. The country does not feel enthused because the question of land reforms
has been ignored. Land reform is not a programme of the Left. Land reform has been ignored. There is a problem and a question of agricultural labour,
the largest segment of the working force of the country, which is under paid and under privileged. The question of having comprehensive welfare

legislation does not find its place. The people of the country do not feel enthused because the Government does not say what will be the job increase at
its initiative; not looking to the market economy. Market economy has its own forces. There is no assurance to what extent new job opportunities will
be created.

Sir, I may humbly and frankly submit that, as a party in support of the Government, we have a basic difference with the Budget. The question is, we
had looked for, asked for and suggested for the tax-GDP ratio should increase in a country like India. The tax base should broaden. The Standing
Committee on Finance, constituting Members of different political parties, had unanimously suggested that the direct tax base should broaden. There
should be more domestic resources. We need more domestic resources to generate employment, to create houses, to eradicate poverty, to find shelter
and to give a better life to the common people of the country.

Sir, I must say that we feel disheartened. The main slogan that we had raised is, those who have capacity to pay, must pay. This has been cynically
ignored. In fact, the country needs more money. On every occasion, when we approached the Government for anything for the people — it may be for
opening of factory or construction of road — the general excuse that is given, is the Government has no money.

In order to raise more money and funds, it was necessary to raise the tax revenue, broaden the tax base and increase the tax to GDP ratio but it has not
been done. Rather, the hon. Minister of Finance has moved in a different direction, which is just the opposite direction. Tax relief has been most
generously given to the corporates and the rate of tax has been brought down from 35 per cent to 30 per cent. A regressive tax system has been
introduced. Senior citizens have been hurt. The middle-class has been burdened with additional taxation, about which I shall talk later on.

The important point is that the reforms have benefited the rich undoubtedly. Since the reforms began under the stewardship of the present Prime
Minister in 1991, till date, reforms have undoubtedly benefited the rich. This is not a communist who is making a statement in the House of the People;
I am speaking of the survey conducted by eminent economists of the country. The picture is absolutely horrible.
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Prof. Abhijit Banerjee, known for his fame in economics, conducted a survey. It says that the incomes of 0.01 per cent of the top most rich of the
country have increased by 285 times during the reforms period under Dr. Manmohan Singh, during the reforms period under Shri Atal Bihari Vajpayee
and Shri L.K. Advani and during the reforms which are being carried out now. During this period 0.01 per cent of the richest people of the country had
their incomes increase by 285 times and a little less rich, one per cent of the richest, had their incomes increase by 70 times.

Today, India finds a place ahead of the UK in the billionaires’ club of the world. What a glory! Apart from that, according to the estimates made by the
foreign agencies, India’s position is eighth in the billionaires’ club of the world. How is the wealth measured? It is revealed that the average
billionaire’s wealth is nine million times more than the per capita GDP of the country. It is a shameful situation! It is a miserable situation! Was it not
the task of the hon. Minister of Finance to correct this grave anomaly in the social and economic system of the country? 1 am not speaking about
politics; I am speaking about economic equity, social equity and economic balance in the country. Was it not the task of the new Minister of Finance,
having the opportunity of preparing a full-fledged Budget, to seek to correct this anomaly? This is one side of the picture.

India’s glorious entry into the billionaires’ club and a billionaire having nine million times more wealth than the GDP is one side of the picture but the
other side is more shameful. The per capita availability of food in India is at the standard that was there during World War II. During 1980 the per
capita

availability of food increased. It became 178 kilograms in 1980. Today, it has again gone down to 155 kilograms. There is a massive accumulation of
food grains, for which the Government takes credit. The Government believes that if there is a catastrophe in agriculture, India would not be in a grim
difficulty because we have enough food.

Why is this massive accumulation of food grains in the country? It is a bane due to lack of purchasing power of a few sections of the people. On the
one side, we have a Billionaires’ Club and, on the other side, there is a lack of purchasing power of the downtrodden, leading to accumulation of food
grains in the FCI godowns. This is the social anomaly, this is the contradiction, this is the conflict, this is the anachronism and this is the problem of the
plenty for the few and poverty for the multitude. Was it not expected that this anomaly would be sought to be corrected?

I do not believe that one Minister of Finance can correct it. Was it not proper to expect that the corrective step in that direction will be initiated by the
Budget in 2005-06? That is not all. Now, let us take the Human Development Index. There is a more telling figure. India occupies 127th place among

the comity of nations. It is one of the greatest countries in the world and it is one of the ancient civilisations. This country has been relegated to 127t
position in the Human Development Index of the world.

In the gender equality, we had a most powerful woman Prime Minister of the country. We are proud of her. Today, we have also, if not equally
powerful, a powerful lady in the combination of political forces of the country. India produced great eminent women leaders. What about the gender
development index? In the gender development index, India’s number is 104. We have a vulgar display of wealth in the country. One person in Pune

makes a gift to his daughter on her 21%' Birthday a foreign car. The cost of that car is Rs. 5.70 crore. It is called India. In the marriage ceremony of a
leading industrialist of the country, 150 Mercedes Benz were hired. This is called India. In a situation like this, is it unreasonable to expect that the tax-
GDP ratio should be corrected and should be improved and more revenue should be collected? But what we see, over the years, the tax GDP ratio
remains almost the same.

In 1990-91, the tax-GDP ratio was 10.1 per cent. In nearly 15 years, the country has progressed and we have produced more wealth. After more than
ten years, after more we have produced, after more booming the stock market, after more foreign exchange reserve, after more concession to the
corporates, after more plenty for the few, the tax-GDP ratio in 2004-05 remains almost the same. It is 10.2 per cent. Government after Government —
one after another Government - has no political will to touch the rich, to mobilise the funds for development from the people who can afford to pay. It
is a continuous process. There is a lack of political will on the part of the Government to mobilise funds. The tax-GDP ratio remains the same, whoever
may be in the power today.

Sir, | say that the tax system has been regressive. What do the figures say? What is the figure of tax-GDP ratio that is published? On whom is the
benefit of it showered?

MR. DEPUTY-SPEAKER : Please conclude.

SHRI GURUDAS DASGUPTA : Sir, please give me a little more time. [ beg you to give me ten more minutes.

MR. DEPUTY-SPEAKER : I am also helpless. I will give you five minutes.

SHRI GURUDAS DASGUPTA : Sir, | have many more facts to give you. Five minutes are not sufficient.

MR. DEPUTY-SPEAKER : I think five minutes are more than sufficient.

SHRI GURUDAS DASGUPTA : Then, I will sit down. I cannot complete in five minutes.

MR. DEPUTY-SPEAKER : Please try.

SHRI GURUDAS DASGUPTA : Thank you.

What is the income-tax benefit to a person earning a yearly income of Rs. 1,50,000 under the new tax regime that the hon. Minister has given? It is Rs.
14,250 for those who are earning an income of Rs. 1,50,000. What is the benefit for those who are earning Rs. 10 lakh? For them the benefit is Rs.

52,000. The more you earn, the less you pay; the less you earn the more you pay. The more you earn, the more benefits you derive and the less you
earn, the more tax you have to pay. If this is not a regressive tax system, then what is a regressive tax system in the country?

Since the tax-GDP ratio has not increased, he has less money and since he has less money, he is putting in less money for the priority sector also.
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I still remember the memorable speech delivered by the hon. Minister of Finance on the day while he was introducing the Budget when he still
remembered China. It is good that he remembers China. He was referring to us, looking at some of those who may be having their political affinity
with the social system there, and he was saying that China can afford to get 500 billion American dollars. It is excellent. But what the hon. Minister has
not said is what is the tax-GDP ratio there and what is the rate of investment there. If the domestic investment rate does not improve, if the domestic
savings do not improve, if the capital formation does not improve, by borrowing money from the American corporations that no country can advance.
That is where the basic difference is.

The rate of investment must increase. What is the rate of investment in India? It is 26 per cent. With 26 per cent rate of investment in India, can you
promote India’s growth and development? Can you increase the GDP to 7 per cent, 8 per cent, 9 per cent or 10 per cent? It is only more than 5 per cent
or less than 6 per cent or around 6 per cent.

Therefore, the crucial question is to improve the rate of investment and in order to improve the rate of investment, the Government must invest and in
order for the Government to invest there has to be higher tax-GDP ratio, there has to be more mobilisation of domestic resources. The foreign money
can play a subsidiary role, a supplementary role, a secondary role. But the basic role has to be played by the Indian funds.

It is because of this that the hon. Minister has given less money for irrigation. What is the contribution of India’s agriculture? We have only 1.1 per cent
increase in the agricultural production. We have 13 per cent decrease in the production of food grains. The Economic Survey says that India’s
agriculture is miserably dependent on vagaries of nature. If it is so, we have to improve our irrigation.

In order to improve the irrigation, there has to be more investment. What is the investment in irrigation? Allocation under one head is increased to Rs.
97 crore; allocation under the head water resources is Rs. 186 crore; allocation under the head micro irrigation is Rs. 400 crore. It is against the
requirement of Rs. 10,000 crore. No fresh irrigation scheme has been launched after the Seventh Five Year Plan. Four hundred irrigation schemes are in
the pipeline because there is no fund.

Allocation to agriculture is Rs. 1,500 crore; allocation to food processing is Rs. 95 crore and allocation to rural industry is Rs. 159 crore. I am speaking
of the agricultural economy. With this, can we revamp Indian agriculture? Is it possible? There was a need for more investment and he cannot make
more investment because he has no money. He has no money because he is not ready to increase tax-GDP ratio; he has no money because he has
reduced the corporate tax; he has no money because he has given relief to people of high-income group.

Sir, I have forgotten to tell you that even the pensioners are hurt. Taking into account the tax rebate of Rs. 20,000 under section 88B, standard
deduction of Rs. 30,000 and benefit of interest income of Rs. 12,000 under section 80L, income up to Rs. 1,95,000 was exempted from tax for the
senior citizens. Today, the tax exemption is Rs. 1,50,000 only. Even for the women, tax benefit has been reduced, if we look into the things more
carefully.

Sir, look at the fundamentals of the Budget. How can the country develop? Capital expenditure under Plan head has been reduced by Rs. 20,000 crore.
Small-scale industry is badly hit by de-reservation. Mr. Deputy-Speaker, Sir, you are coming from Punjab. How many industries in Punjab are open
today? Today, 50,000 small-scale units are closed in Punjab today - I have been there only a few days back - and many more industries are limping, not
limping back to life but limping into hibernation.

Should a country like India spend for defence 14 paise per rupee when we are spending 18 paise per rupee for development? If the priority is to be
fixed between automobile and food, food is my top priority. Wherefrom are we expecting aggression? We have entered into a peace dialogue with
Pakistan. Our friendship with China has improved. Bangladesh is not a country to attack India. If America takes on India, our spending 14 paise per
rupee on defence cannot protect India. Therefore, why are we spending 14 paise per rupee for defence armaments when the people of the country are
hungry and there are cases of suicides and starvation deaths?

Regarding employment, hon. Finance Minister says that he is expecting an increase of 1.2 crore in employment in the textile sector over the next five
years. What is his allocation to the textile sector? Textile sector is in severe crisis. His allocation is Rs. 400 crore.

Last year, hon. Finance Minister talked about collection of tax defaults of Rs. 15,000 crore. There is no mention how much unpaid tax has been
collected. He has reduced the corporate tax, but he believes that Rs. 27,000 crore more will be collected. We have no idea how this target will be
achieved.

Kindly allow me to quote an eminent economist of India, and not a leftist, namely, Professor Arjun Sengupta, Chairman of National Commission on
Enterprises. He said that :

"The Minister was expected to flag-off a bolder programme to recover tax arrears, and curb black money."

My respected friend finds a trace of black money in the bank accounts. Only a fool in the world will believe that black money, and tax evaded money is
kept in the bank accounts. We know Shri Sukh Ram kept Rs. 2.5 crore in the temple. Therefore, it is very ridiculous, If he is after the black money, then
he has to take other stringent measures. Why is there Rs. 1,000 notes? What is the need for having Rs. 1,000 notes? What is the need for having Rs.
500 notes?

Today, the tax arrears is Rs. 1,00,000 crore, black money is 40 per cent of the economy, and loss on account of NPA in the banks is Rs. 3,00,000 crore.
MR. DEPUTY-SPEAKER: Mr. Dasgupta, please conclude your speech.

SHRI GURUDAS DASGUPTA : Sir, [ am concluding my speech. But at the same time he has reduced the allocation for the public sectors by 5 per
cent, but the public sectors have been found to be generating additional revenue, and resources to the extent of Rs. 50,000 crore.
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I will conclude my speech with two quotations. There will be a flare-up in the stock market. Speculation will thrive with more funds, and foreign
corporates will merrily make money, but the common people will suffer. The game plan of the Government is to develop the security market, and
promote gold units. These measures will funnel more money into the capital market.

A boom in the secondary market is also a fertile ground for mischief and manipulation. It remains to be seen whether the bull-run will degenerate into
another scam.

The Finance Minister has gone all out to use stock-therapy to boost the money. Our alternative is people’s money for people’s welfare. Profit made by
the corporates is because of the toil of the people. Those who have the capacity to pay must pay for more jobs, and those who have the capacity to pay
must pay for better home and better quality of human life.

My hon. Minister must make a new ground. The mandate in the elections was not only for secularism, but the mandate in the elections was also for
alternative economic policy. There is hardly any trace of alternative economic policies in the Budget, which have been prepared. We feel sorry and
disturbed. We feel that the anomaly in the social and economic lives has to be corrected. Of course, we support this Budget because of the political
compulsions, but in the heart of our hearts we feel bad. ... (Interruptions)

SHRI PS. GADHAVI (KUTCH): Why are you supporting them?
SHRI GURUDAS DASGUPTA : We cannot make room for you because you are far worse than what is taking place now. ... (Interruptions)
SHRI B. MAHTAB (CUTTACK): You are confused.

SHRI GURUDAS DASGUPTA : We support the Budget for political compulsions, but in the heart of our hearts we feel let-down. The Government
should feel that the people of India expect the Government to make new grounds.

Sir, I thank you for giving me this opportunity.

SHRI SUKHBIR SINGH BADAL (FARIDKOT): Sir, first of all [ would like to thank you for allowing me to speak on behalf of the Shiromani Akali
Dal to express our views regarding this Budget.

The world is becoming very competitive. In order to compete in this world we have to be competitive, and to be competitive we have to create world-
class infrastructure, encourage agriculture -- which is the backbone of our economy -- as well as encourage those sectors that generate maximum
employment.

The first impression which you get after going through the Budget is very different from the impression which you get after going through the Budget
in detail. I had a lot of issues which I wanted to discuss and raise here today, but because of shortage of time, I just want to concentrate on three or four
years which I feel are very important.

The most important issue before this country is agriculture. Every year, when the Budget is presented, every Finance Minister talks about agriculture;
every Finance Minister talks of rural uplifiment; and every Finance Minister talks of generating more rural employment, but what really happens is
something different. [ am a farmer’s son; I live in a village. Over the years, I have seen that whatever happens here or whatever Budget is presented,
actually, it does not get translated where it should be translated.

Punjab, the State from where I come, is considered to be a very prosperous State, is considered to be one of the most advanced States in agriculture,
and the Punjab farmers are considered to be the most progressive farmers. However, what is the ground reality today? Over the years, farming has
become economically unviable. That is the reason why, today, thousands of farmers are sitting outside the Parliament House protesting against the
policies of the Government of India.

The Government of India talks about agriculture, but it never talks about making agriculture economically viable. To make agriculture economically
viable, either the costs of inputs have to be controlled or the prices of agricultural products have to be set at such reasonable prices which give some
profit to the farmers. However, over the years, what has been happening is that the prices of inputs have drastically been increasing, whereas the prices
of agricultural produce are not increasing at the rate at which they should be increasing. The basic input that a farmer needs is diesel; the basic input
that a farmer needs is agricultural labour, implements and credit.

I will just give you an example. Please look at this one item, diesel. As of 1% January, 2002, the rate of diesel was Rs. 16.28, but today, the rate is diesel
is Rs. 25.25. There is a 50 per cent increase in the rate, but the prices of agricultural products have not been increased at that rate.

Another big issue is to make the whole thing economically viable. I have some suggestions to make. The first suggestion I make is that diesel prices
should be controlled. We have to subsidise the diesel prices, which is a major input. Otherwise, farming will become economically unviable.

The second major issue which the farmers of Punjab and the farmers around the country are concerned about is the need for funds. What options do
they have? One option is to go a moneylender, and the second option is to go to a bank. A moneylender charges more than two per cent per month;
sometimes, two-and-a-half per cent per month; and banks” are charging around 11 per cent. Let us now compare this rate with the rate that it charges
for providing funds to other sectors. If you want to buy a tractor, the bank gives you a loan, but it charges 11 per cent or 12 per cent interest and it
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depends on the loan amount. If a person wants to buy a luxury car, he has just to pay seven per cent or even less than seven per cent. If somebody wants
to take a loan under the Kisan Credit Card Scheme -- even | have got a Kisan Credit Card -- he has to pay 12 per cent interest per annum. If the
industrialists want to take a loan from a bank, he gets the money at eight per cent, nine per cent or 10 per cent interest. This is a major discrimination
against the farming community

14.00 hrs.

My third suggestion is, to make farming economically viable, we have to link the price of agricultural produce with the price index. If you do not link
the price of agricultural produce to the price index, the cost of all inputs will keep on going up as they are going up now. The prices of agricultural
produce are not increasing.

As you have seen, Punjab is considered as the most progressive State. However, every second day you read in papers that in a place like Punjab,
farmers are committing suicide. They are committing suicide because they are getting bankrupt and banks are taking possession of their property. Our
economy is agriculture-driven economy. You are aware of the fact that our agricultural production has just grown by only one per cent. If you do not
take strong measures to make farming economically viable, farming sector will go down and the Indian economy will collapse.

There has been a lot of talk about diversification that people should change from the normal cropping pattern, from wheat and rice pattern, to other
crops. I will give a small example of what happened in Punjab. I personally feel that if you want to be really serious about crop diversification, you will
have to encourage farmers to diversify. You can only encourage farmers to diversify if you have a minimum guarantee support price which is very
attractive and not the minimum support price which Government normally sets.

[ will give a small example. In the State of Punjab, farmers started diversifying from the normal pattern of wheat and rice to cotton. What happened? At
the beginning of the season, cotton prices were Rs.2500 a quintal. As season progressed, the prices crashed to Rs.1700 a quintal. Farmers are now
demoralised. They do not want to cultivate cotton again. They are planning to switch back to their traditional cropping pattern of wheat and rice next
year.

The second very important issue which I would like to raise is, there has been a continuous discrimination by Government of India against the
industries in Punjab. Punjab is a land-locked State. On one side is Pakistan, on top is Jammu and Kashmir, and on the other sides we have Himachal
Pradesh, Uttaranchal and Haryana. Any industrialist in the country today, or any multinational company that wants to set up a project in this region,
does not come to Punjab. Why? It is because in Himachal Pradesh they get incentives. They do not have to pay any income tax there. They do not have
to pay any sales tax. It is a complete tax holiday for them.

Same is the case in Jammu and Kashmir. You do not have to pay any income tax there. There is no sales tax. Same is the case in Uttaranchal. You do
not have to pay any income tax or sales tax. Why will anybody invest in Punjab? What is happening there now? The worst is happening there. Besides
anybody not investing in Punjab, the bigger problem is happening. Industrialists of Punjab are dismantling their units, moving their equipment and
setting up projects in Himachal, in Uttaranchal. I have paper clippings with me. Everyday it comes in the newspapers. Thousands of crores of rupees of
industrial investment is moving out of Punjab into Himachal Pradesh, into Jammu and Kashmir and into Uttaranchal.

Punjab, as you are aware, is a border State. We have just come out of a very bad patch. You are aware of the fact that for a couple of years there was
militancy problem and peace was disturbed. The main cause of it was unemployment. Pakistan took advantage of this unemployment and encouraged
disturbance in Punjab. The brave people of Punjab managed to restore peace and get back Punjab. They want Punjab to progress. Punjab is surrounded
by all these States which have been given all these incentives. So, | request the hon. Prime Minister that in the national interest all incentives given to
the adjacent States be given to Punjab. If Jammu and Kashmir can get these incentives because of militancy and because of disturbed conditions, why
not Punjab?

Punjab also went through the same phase. Punjab also suffered. If that does not happen, industries will start moving out. If industries move out at the
rate they are already moving out, what will happen? Unemployment will increase and the problem that had happened will happen again in a couple of
years. So, I personally request to save Punjab. I hope the hon. Finance Minister and the hon. Prime Minister will take this initiative in this Budget and
give the same package which is given to other States.

Another very important issue is tourism. I was very happy to listen to the hon. Finance
Minister"" i i
Budget speech where he clearly mentioned that his main agenda is to encourage those sectors and those industries which promote the maximum
employment. Hon. Finance Minister has mentioned food processing, 1T, manufacturing and textile. But I personally feel, the most important sector
which requires and generates the maximum amount of employment is tourism. I am sorry to say that there is no mention of this sector in this Budget.
You are aware of the fact that 17 million people get direct employment and 41 million get indirect employment because of tourism. They were just
saying that one tourist generates more than 10 jobs. I was looking through the earnings in tourism - Rs.21,828 crore is earned in foreign exchange from
the tourism sector. I was looking at the allocation of budget to the Ministry of Tourism, which in the year 2004-05, was Rs.500 crore, and in this
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Budget, that is, 2005-06, is Rs.786 crore, which is very little. If you want to promote tourism, you have to allocate more funds. There are a lot of
countries which only depend on tourism.

I was going through the statistics in the World Tourism Map.
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rank is 140, Neighbouring countries are surviving and their economies are booming and they are earning maximum income and generating maximum
employment because of tourism. Countries like Thailand, in the last year, they had 12.35 million tourists; Singapore, a small country, got 7.15 million
tourists; China, a Communist country, got 41.78 million tourists; and in India, a large country with vast natural resources, the flow of tourists was just
3.3 million. The hon. Finance Minister was saying that we need a seven or eight or nine per cent growth rate. We want foreign investment; we want
people to come to India. The biggest problem that the people are facing today is that there are no rooms available in the hotels in the country. There are
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only 90,000 rooms in this country. If we want to increase the tourists inflow from three million to six million, we need to create more rooms. We need
another minimum one lakh rooms to be added to this industry. If we want to add one lakh rooms, we need Rs.80,000 crore. | am aware of the fact that
the Government of India cannot give Rs.80,000 crore. We have to encourage private sector. | personally feel that tourism is actually an infrastructure. [
personally request the hon. Finance Minister that hotel industry should get full infrastructure benefits of sales tax and income-tax holiday for a
minimum of five to seven years so that they get more inflow of funds, which could be generated to set up new projects to increase their capacity. We
would like to request that the Budget allocation to the Ministry of Tourism should at least be doubled so that the Ministry has sufficient funds to
promote India worldwide.

Another thing which 1 personally want to suggest to the hon. Finance Minister is that we should identify sectors and give special packages to sectors
like Buddhist sector which is in Uttar Pradesh and Bihar, As you are aware of the fact, South-East Asia has the maximum Buddhist population.

We should concentrate on this sector by giving special incentives so that people can set up hotels and other infrastructure.

There is another very important sector, the Amritsar Golden Temple. | was watching the other day the BBC Programme on TV. They had conducted a
survey on world tourism spots. I was very happy to know that the Golden Temple of Amritsar came as the seventh most favoured destinations of world
tourism. | feel that there is very little or no infrastructure available there. The Government of India should come out with a policy for giving special
package to Amritsar, the holy city, so that industrialists, hoteliers and other companies can set up projects there.

Another suggestion about the tourism sector is this. The rate of interest charged from the industry should be lowered as it is charged from the
infrastructure sector.

The last area | would like to concentrate on is sports. Fifty per cent of our population consists of youngsters. Whenever Olympic games take place,
whenever Asian Games take place or whenever the Commonwealth Games take place, we get depressed by seeing the results. We start blaming our
poor athletes. We start blaming our coaches. The blame should go to the Government of India. It is the Government of India which is responsible for
the situation that we are in. I was going through the Budget allocation for sports. In the year 2003, it was Rs.385 crore and this year the allocation is
Rs.500 crore. Do you thi we can compete worldwide with just Rs.500 crore allocation? If we really want to make a name and if the Government feels
that they do not have much funds, then I personally request the hon. Finance Minister to encourage the private sector to come and do it. We should
encourage private sector to invest in sports infrastructure. In the case of R&D, companies are given income-tax breaks. They are encouraged by giving
150 per cent income-tax breaks. Similarly, if any company invests in sports infrastructure, it should also be given 150 per cent infrastructure break.
Secondly, the Government of India should double the allocation for sports by increasing it up to Rs.1,000 crore.

In the end, on behalf of my party, we do not support this Budget because we personally feel that this Budget is anti-farmers, it is anti-Punjab industry
and against the interest of the youth and the common man. I am sure, the suggestions given by us and by my colleagues in the NDA will be considered
by the hon. Finance Minister.

GENRAL BUDGET -2005-2006 GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT - (GENERAL), 2005-2006
AND
DEMANDS FOR SUPPLEMENTARY GRANTS —- (GENERAL),2004-2005 - Contd.
it wrefta Yo fig faa (@QTRR) - Surers TEed, # USSR @ad S g 6 s et diem o1 s faan)

gureng oft, # af 2005-06 & aoie @1 ey w1 & fordl wer gon €1 9@ 10 WEW UEA @t T B g gY ¥, I g F e ol A AR R on - s @1y,
AT P W I B e, [ B WY, S B ey, oGy B 9| e 10 6N & a5 S qeie 9 e € 9w 9w wifed ) G € 5 Ay faw
AT St 39 99 B TE 3R Aoy ® uRdw § aife @ §1 39 auic o 78 f Wifdd & e € 6 39 guie ¥ e ham o aug @ Sited wR, Ye-He, | 95
N A g ¥ oo T fowrd &

TE q9e 393U @ Yoo ) geliufori & fadi @ wn & foe dw fe mar 21 sent Sw & 90 wftwa fopam, oy ofk TET @1 stmardl @) srawer den Shan wwe qodl
R @ @ fadi @ e @ e 2

U WElRd, WA TS § 9 dvic © Wl WA 8, 99 Wi @ AR WRER BT A GG S aedl gl aon [ af & 9 aue T9 5 T € 98 5,14,343
IR TS T & g9 & 3% W1 @t g € $E @ o Fraw e S & 98 39 a9 B oy e S o € 5 S e aren wi g 9w g9 g @ Al
aq Iooad 2| W gull g9 o W8 §, SUEl &Y & fAer § Big A0e gl it 3w Wl auie @ Wl 8, 98 e gud Ul &1 §9 guie § A9 9T WY 1,43,497
PG TUY H1 @ fEEr w2 SN e WY e & fav g e @ S A € Sl W & ShReTdY B Ol GV B fawell & 99 SIdwl] W 3,70,847 HUIS
T B @A | Al Ay MO = W @d B W E MY U iR 1 srurd § Sus HReFaR W w@d & % §1 91 Ag Aifey o fF g S Ao @ ) Ed W W
&, 98 1 araven & 6ol Sl e @Ry o ofiv it arawern 9 e

WY &R I 8, 98 a1 IroEr e | g Aifev o1 99 Sy 99 B fadr @ e W A o b 91
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I HElG, SEl 9 TN ATSl A HT FAIA & N A 7 H 9 @h H Bkl B geT Io1 € o GaY Ugel WYBN B S Afeus @i N el ¥ $YhN BEl €
for aferdt &1 @ &, aferd @1 gersl| el anad § wfardl g9 9w d Sewae drll ® 9eE TgAH @ fog & SR ¥ e IR A Ae # o 9R a9 € R
T R W @dl B €, Aieast § &7 # 47,432 TS 99 WA 5 W1 @Y W 88 FOR HIS U, A W 1 A 33 TR, 945 TS 04 iR wEmaiE afemiRal &
0 onfe W P 38,658 FUS I 8| Pl Py Wl A Ao wg B @A B, OFR gW AR HF H gfer Wi o 391 @i i i §9R B ol BT wafes i
AT 75 # 9 o WeR 89K BRIS T B UG ] T8 70 B9 HUS B Wl 19 &, 78 Ay Sl Bl gUD DS S@W-GNE 39 qore ¥ T8 & A9 IR WWHR B AN
Ao g @ @d H P FE § A S 70 F9R B9s v0d BT A0 2, oy 9w st s | wfehdt # wdt wa SR R S & e, et ok wuigd @ Aee
ugam & fau o wf ) & ot 2 9w A S 9 Hw W st A e wifRel 9w i $ 70 R e w0 ams aoe ¥ e 18 ve w E1 iR Ao e
¥ fpw 9 & fog wau € 99 70 TOR o9 $94 H SOl w6 A IR A e H BEr wY Ged £ e 98 a1a e g€ € 5 e ait #1 gemn § W
AT @RT &, T8 WA ©F B T4 & 3N X o1 arg &7 9ioed agar 1 g1 S-0 Gl @ 3iids 3N 3T S O AT 99 Y FRE B B Aawd g

Iurene wegy, 3wd afaRed § qarn aEgm 6 a8 que ey ger @ e e, aorge e s wie el @1 waw arep o {5 28 Wl @1 39 Q9 F1 aeie
&1 2l

TS H §H IR T WET Tl B IFA B A ghg DY G| 99 Bea) F qoie o I F A1 a7 8 gl S B avaadr F® i 96?7 WRER B SawR S aIey
| Wf T T & 00 TWHR B 9690 FY AR 1| §H IR TAN 99 § @ el $T Sed HIH! 32l 61| IWTET 3 e & SRU aaR H§ I6D Jed § DA

IUTHE WEE, 90 B TS H IqIG B A F T8 G AR B FeaT B TF| I AR B o1 Yoliardt ERe B O it § Gol IR W YR R b
mer @ Hf A S B e @ R W T A S S wedr 2 afes 4l W Al @ Qe @ arg @ wadt 21 gafiy serfieRn o ga aeR @1 Afa ov friso
HYA HI SavIEHA ¥ SUENE WEed, o¥ & onfde e iR anfiie 9y § $ff oiiw g Seinl & weeql deE ¥ g9 quie # g9 1 A # R srer gegEl
el W ST fAy BIE AW @ Ta e W 21 a9 H e 5,14,000 FR$ I H TG B SR BT A@€ f6Ar T § A WAl & AU A 6425 TS T0I H Y
e fhan T #1 WRA US P wuE 9w € 5@ & 70 wiaw @ St w anetRa € @re wftvex Avigy & 41 fear B Wl & wfy WReR @ ot fud @ 98 g9 avie §
G & forg W Y wragE § we @ o @l e wel gEdR fe o 99l ax w9 5w e a) @ §) aifeE wwmant # an <e € e snorean v
@ €1 U@ P wur S A aFR e sioteen o @ Y AorR B9 € O 96 @l A B aeaR @ A 7 & € WReR g 99 aX6 Wl e & s anfey, swet
sraeer 2 @ 2 s sror fear i Afte wugy sreean w3 @ @i @1 @ ) gEdk fie o e St a8 @ am s w ) e fRafy wg @ e feae @t
Iud IUS w1 IR e AR F TE e o1 @ @ ol 9w FR R sreer S AE e 0 @ €1 9 SR IF W anfde dver sar g o @1 ¢ 6 i @
STHE a & fory aren 2191 U9 W@ 2

14.23 hrs. (Shri Arjun Sethi in the Chair)

SIS SMavga 59 a1 @1 & 5 B @1 Iwed qen o foy, fFum & sua o6 R @1 qem & fau ik fearl & amerd 9ea &7 @ forg, off &1 el &
ferg sftm @ Sfa ofiv & 31w @am Sog ol sk gus oy a8 oo & 5 o oft & & o sifde 9 it o sifv s &)

&g JE 3o -k 49 g o W@ € 79 B o %@ €1 o e B SR A€ erel W6l o o Al ar oy e B a-fram 3w $u & e s gaen eRv 9
¢ fr g San # amami @ S g of, SEE AR A SR ged Al § WS W o 8 99 gl $1 He-ged 379 605 U% ugdn fear wa gl # wuwer wwy T
M, Had TH a1 aKd MR B P AN AR AR

TSl AR U IEH Halel &1 36 ¥ § Wo i § fgen & oy e RS Ao @1 wagE 59 doie # e w81 g9 siadd 150 forell @1 gas e )
# 3 Heq Y THaT & [ ga a9 a9 7 150 Rrell # A9 RS Ao gerdy A AR % S FriEe  aed €

T e IR MRS I 2004 AT | WREGR B AT AARER URE & TE S G & ST HEl & b el IR IR [ 2004 ISR o B
fopdt Ao # weg €9 Al @ € | a1 2005-06 & a9iE H BEl W SRR GO @ BIE g9 76 § | g9 B FHY WeHN A el o on e a¥end o1 g w at
fEen &9 oM 73 | e §EE W AR W I8 GR AE A% g § 3% U0 XN B SIS ol G T8 ¢ | W B 99 12 § 16 AT 98 TR § | 9 fAdl A
o #=t St 7 o 9 & <R FE & 5 10 TR T G siftew Y el W e A | @ 39 A W enead @l € §9 39 ¥ 9 R ik wuigy &% wE
T AT W BT ST R 8 A oid @R AR € 9w gell, evew, dg Al & ot o @) 9w 9wy ¥ agen i Preraa € | 98 15 9 SN AT 18 B B9
e & 3R o oRaR @ g Hu ganfy wled 8 & o1 99 W 9uS g B gU I @ Freer W e amd w®iifs area Tk ¥ 98 wren 6 2 |

TS Fered, A9 wAg H e o @ € {5 fw We & R W WeR 7 4 a9 a9 € | HHE T §9 99 $1 10 FEF vEd o a9 U ¥, 59 9 & "o 9
HI-¥ AT BT Al € | T < @ uRaw o ot o A @ | gafon # v iR 59 avie o kg e € ok wer @ e @ g 5 gt Rt @t € e
R FY AR AT FolC H, A TW W B gAE B 99§ a9 FY A, 9% @ H B R 7 amh q@7 & dm

*sff ot frg (Wam) - AT sreast wElGY, YUY WREHR HT gulc idel DI wgid | W 8ol Bl X awie # U = W &A1el A1 & ofi guw B ¥ aifts o wafda
81 %81 &1 59 avie A 7Ems qot | srRiRE & fawrw A e @ aga a9 wew € faeg auie d feaew W 250 9 q@i@R 350 WAY @ Sl SER QTR T 8, Suw diie
@& g qeil| Sore i U & 9 ofiv adi| WRa il @ <9 &1 Ram @ 5T mal § avd sroar #1 O Rl ol @ 0 o o @ shmr @), @18 e
atey fpwar & I

T A qHN, W, T See, e 99 @en $9 5 R @ dog §) dfeT o a9e wga 5 T g S § GaRnsll & 9AiEE @1 9aaaE Srma
e fom & S 6 ercda guiagel 8| feum &l & dis @ srorean o e & s @ aeEl @ S0 2 g & 53 S s el o wfendl 20 € afee s
o # 99 ol wwel @ Sfaa am T8 e v @ wafd e siferan @ smaR $ff & ofiv wer 7 feuEl @ 9 Shen @ 2 e woigy & o @ 8 e
Fol H a1 grar & 3R &l § & R 91T § A% 999 % A SUR A vl 2

forfere SRl @) e A wf T adir 8 %8 € afT 1 AR & 9 A @ S ¥ € 98 w19 Aeigd &1 §ER o9 & gar 9gd e gen 2l
fasrelt & iwe ¥ qu & Wit wou W E |fEa gaitr @ 5 gw goe A fasrelt &1 Sares 9em & fag waam w6 ey o #)

quic ¥ B I G B e @ Té aqran T 8| avie § wra et @ aa @E T2 i) a9t 2009 96 @ e @ T g, W 98 BN ded el ekl
g1 wE aEdl § 5 UF IS $aCeR AFABA H Siad arg @rawen o @ a9 wE T E, 60 A A Tal B 4 SR 1.2 arg uml @1 ot gea aw
SO, 2.3 TS AN B Al <, 66822 AT I SolHE ¥ SIS $ I FE T AfFT T 9 T B W A S g e aaafy wd 2nf, Swe w8 w
agr & fmm g1 v Aed i R el a1 & S, off e e i @9 @t iR T afer ©e 31 ofr W @ 81 5 S & o fee ol e
fapan S, SHeT W1 S @l [ R &1 4 Wi S a9 B AR e a9 @ A @ T g
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* Speech was laid on the Table.

R quie § qrEY B 9gr B ard @ B 8, A U dvaeE & 6 gal @ 2, Roel 9 & qur dw d ue W@ &1 wew A 1996 [ AR A9 dF HERI
1 & frar @ e o & & a5 At g vt & Feee T8 Ry o wd #1397 @ srsx 167980 B SEN Wil 6 v &1 g € 9 faveh @ A fiw e e
@ HRO @ E| 39 B Ferord Aoy, fae gfirem v 7o wfeera fasedt 7 e o9 & @R dg #)

AR F oIS TR & ard Bl T4 &1 af 7 100 &7 & &9 {9 3 9 o &8 = § R ot 7ugd @ i el eFra @ W § Ry W @ 9 @
ot &1 s fae A= St qe A € own <w @t R Rt R Teges s e a3 o fag srom | ot e ot sy we-fory gaet & e
T& & Webel A1 B W B I YA a1 TG BTG

¥ @1 e ot A aefion IomR TS e A wfta e R § qun el ue-fed gan ud gafiEl @ aefia & A e S aga s Ao A wwgd s @
T femn fear 21

oo 7 e anfiv afiv ™E @ fav srer-arer & i 8 399 gae faafeg 89 @ 3R W) €1 39 A9AEal ©f M @ o ®ig waidt Bed TE Sern T g1 e
&t # S ot Areafies fen &1 @ g W @1 € SR a= wefie e @ arg, e & f¥en ¥ 9 e § divd 8 w E W 5 vk R @ farg 81 s gw @t
waTe foren e v AR gaw @ ageitat fen @ swa € @ s wdtven sfmm § o wifte w8 e shfes gt 2

Tt it g taee e f6 anfi 2,16 @@ @Rl S Taete Suesl RF B a9 Hel T8 &l dfeed Iue a8 W " e w94 o w0 E fE S @ o W
AR A fRar o <@ 8 A § o &0 8 j@ 81 gveTw, egadd e 1 X8 &l o O e by @R w4 B e o 1 aed e T8 [ o aei
ISTERVET # G GTE & [ 31 9% dw WReN &) Aeg W o1 4 AeEI S9 H 998 T € T vavad & v § 9 9 60 AR ¥ afte Ao 99w #19w
HUER &7 | W 42 TGl B Ao IS I B U AT DI SR 1977 # figy wia 7 <t @i ot aw Ao 1990 # @@ g8 ok $o € e gaex 97 @
T SuE HaRY SR T i sifte @d o & wRn e @9 2§ [ dwar g 5 wofe el wdiy Saver fiem #§ Qi domelt @ wifve e el =i s i
firarg Ao sl ' i § S ff g e g afey qen de domel @ A ey gre] S Wy

it g Areg Sy € S wwg WA @ qed [0 B Syl W AT # awt aty afEorn, et 9 1990 # S o, Wfih T arw 9 ur T SR, S awhre g3
o =g

T womrt i Yemnl - QA1 6 WNd WeR @ SAfer d € afd eret a@ iffre W shafier e @t Reerd @ a8 @t o gt i g o 5 gyl 2
TEIqE, W &F B e TS e ¥ Yo W & a ¥ NG Ao @ 7 B BT Yaarga 9 S §)| R 18 €6 e 49 @ §1 39 g 8% W # S
AR TR T Tedt et &1 a9 a9 U aiaRfael T8 a9 1| 78 7 @ % aepre shaw faw a9 mn Syl

T & F Gg AR & AT ¥ $F 99 IRASEN a6l € 99 s Tia wifad g §1 3R frate dm i e wie gy o o vd deee 99w a2l
Wi WY S et F arl e € fored seuR @ ial &1 wwe g ma gl fear s we) 9@ e ugd e | 36 w9 € 5 eny w6 W ARgar e A o dead a9
TR XgeT A F e a0g W |

sid #, F Aty faw @3 St A srgde & =g 5 s & dar dF @ Frerer WSl e amn g, frder @@ g9 A e e 2, 9@ gy fern o)

o wEifRenerd e aeid wE B o @ &1 mhe o U fen & dfe 8 @ € 9w @ arew U Ren @ ol e @ anavasan g

grftor fasra e @Rt @1 Sfta s gure & oy 39 4 oo @ Jdft e agd @ srew e e w E o dienfed s @ smavasmar &) A Frates de wan, ger r
e A w e 5 Tl ¥ v TR A AEe e S e M WA B dwd 9N ASY Ud Hel WeY B 80 il § Wi &M fhan § 9% 9w & fag
srgbeit 21 a8l SE fren, e, dom, Wt & F S SR Al B STt @ 21 Al B onfde Rfy # enve guw smn 21 & i F awv o §
g & TS @ gy 8, e dund afew g€ €1 4 @i 2 5 00w @ wenfa e s anfRu qen Sed Sl @1 sends ue, amin faw # e
B BT a1 e

wEEd, § X avic &1 FREISEE Aar § 9 AR gEeEEl off gd fad w5 S § 99 6 9 W 89 S @A dedl gl

*DR. SEBASTIAN PAUL (ERNAKULAM): Sir, the second Budget of the UPA Government is clearly a sunshine Budget. Sunshine after a long winter
brings forth hope and expectations. It is creditable on the part of the Finance Minister that he seems to have met them in a fair measure without
deviating from the accepted path of the national common minimum programme. The Government is showing willingness to launch a direct action to
redress mass poverty and deprivation but unless the problems of illiteracy, ill health and unemployment are addressed properly, it would end as a
quixotic exercise. The Finance Minister’s attempt to meet more of the expectations in the social sector through substantial increase in the outlays for
employment, education, and health is to be welcomed in this context. The national rural employment guarantee scheme was the most far-reaching of
the programmes offered by the UPA in its national common minimum programme. In a Budget that is hailed as a new deal for rural India, Shri
Chidambaram has not forgotten this. It is to the credit of the Finance Minister that he could allot higher funding for critical areas of human
development including basic education, health, sanitation, housing and rural water supply. Let us wish that Shri Chidambaram’s unexpected departure
from expected targets would not frustrate his attempt to reach deficit reduction targets. Binding deficit reduction goals is a restraint and within it the
Finance Minister has done a commendable job. I support him in that noble endeavour.

*Speech was laid on the Table.

MR. CHAIRMAN : Hon. Members, | have to make an announcement. More than 70 hon. Members are yet to participate in this discussion. So, [
request all the hon. Members who want to participaten this debate, not to take more than five minutes each. Those who want to lay their speeches also
may lay their speeches on the Table of the House; the hon. Speaker has already agreed to that.

This is for information of all the hon. Members; I should not compel the hon. Members to complete within the time limit of five minutes; on their own,
they should confine their speeches within the time limit.

... (Interruptions)

SHRI RAM KRIPAL YADAV (PATNA): How is it possible? ... (Interruptions)
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SHRIMATI TEJASWINI SEE RAMESH (KANAKAPURA): Sir, the time is too short. ... (Interruptions)

MR. CHAIRMAN: I am sorry. Whatever time was allotted to this debate, has already been consumed. The hon. Minister will reply to the debate at 5
o’clock. So, before 5 o’clock, we have to complete the debate. I request the hon. Members again to confine themselves to the time limit.

Now, Shri Balasaheb Vikhe Patil.

sft areaTed fa Ui (SoRmia) - wafy wEen, 2 gu 2 § {5 uia e &1 W gw WeR #1 o ardl @ wEe e & Ay agd &9 8 | Wl ged
A0 WS B AR At difrn e off, gareE ot e fiE o o arei faa A= oft & aud gan € 5 9= gonh wwen @ |l & e & s
&d faam & | Each and every family will be rehabilitated. U @€ SramE 32 0a @1 8 | veell aR Uiiidhe) goie 4 wRfts Rud & oy s0 &de w0 &1 m
qur o mar # oiv e sifa W eweR aas @t o 5 9= AW owee we § uRafia B & | A § wer @ a8 e 9@ & G99 awEd B 26 g
At T wd o ol & | TS W @ 11 BN SWs vud @ We U9 8 e wd gu uen @ | A dwiad we @ Aaed 98 e ¢ 6 I ad @ 3 oewa T8
g1

|HTIf TEey, § AIEAIRE & ar F Fe Aedl § oK WER B quTd 77 redr g Fife I sioudedl &1 fan & fae aue # {9 yaww fey 81 awe d§ go@ea
@ g ST I A FEl 1§ 1 39 v arel wier o wdt wor @t gitad § wF # Wi o and € s fow ag wver qurd 9t ura 21 59 aeie & W 9
9 Bl U A3 fou, 75 U iR T fEw o @ Sifde &6 2

wEd, # FET Al § 5 sy STavic # e W ff & T ¥ 77 faga 7 9 1 e h wew T we arit § e e & e el SReewt @
THARAE B RS S| 3 FBR W UNPR A §f @ Arodi @1 Yo 8 fewn & &1 8 Arear @ wel & 6 afe a8 aWer g a1 99 e e s e g o
T WIHY TGN duie 3§ gad forg yrae fhar €1 India can become the skill capital of the world. g& e 3 i v &1 @ & 9 wwretT @@ &1 W § a1
gfran @ surer o ' 21 fava & fHl 3w # so ufava g oifde 25 af #1 9¥ @ W oy @ Ao T8 @ w@fE wwa # s0 # of¥e g1 A H 39 wfawa &)
ferelt g 9 49 uftera foefl & oiw & € afsw wa # gfan & wa@ wwer gar €1 sufay a8 aga &< @@ @)

HEGH, G # IS ELAMEW. & AWLIH @ oy S wraEr A € 98 @9 1 US W1 1 af # 3N g7 ©F 69 9§ 9@ AWISIE T8 89| 99 g1 wed €1 Ul a1
S TS TIU W g E1.eET. B SIS T8l 8 waar 21 ong SLenge. & orieeE # 5 ¥ 10 wid o E1 Ffewm, iR & ol oit g9t wer @ oy waeEl @ faw
goie § STB] 99 &1 graur e war &)

welgy, uig af # P dvle pacar &3 & fafT s & qer v g1 ¥ ahe & 5 98 &9 81 & &9 9 &9 i af 50 dra gaeae & @ fafad & @ de
T ARY| 99 9 S ded W, T el 6T 30 I7 40 W eFed] &7 @1 [ard gfien Suee & 9| v teewR & 4 fang g svde s § e e |
A ST T IR fern &1 gwer Wi siew e g i g €1 gt # e s 5 ofa ot 59 9 o9 s0 e geeas & &1 Raftm w1 @1 @ g arfed

Irrigation is a must.

#EIGH, 5 B 39 391 I e AT A wfderd W v Aed € @ W e @ e wiiteeas Wy w9 @ AR wfiea e afeg ) onft ag iy daa 1.3 dfaeE @)
Everybody knows that it is declining very badly. s==<#e faens= & &1 &1 GDP is also declining. &850, & @Ru Uiidear diede o MW & @ &
foras ®RUr fearl g1 9USTE TS BEal @ aM 9 TEl e B & 3R 9 ard 9 ff &9 're W ag 9us dudl us W @1 afe 39 weR A "ol %8, af 98 1ol
TART el Tl W SR s gae et 1 del 6 @ & e aga W @l U 2| qun aredn € 6 e @t U i W 9uw € s 9@ 3% ofR e am
firet @ El ? ELIEN N fraea B f& Gl T 2R% [ arefiftd T EUEY
oy AR
Expeﬂ body on WTO is of no use. The expert body should monitor it. a8 3if¥E §9 9@ ®1 GHTaw &y & eR T & B Ay, &N fFHar, #N R
St et g, 9 9e arend ed e we | afe G T 2, 91 'R 9w & erel Sunmfa, e, SRR AR $eia Aeigy d@ie 8@ S

HEIGH, AN S¥ H dlemRfed d-argeagoryd ol & afed guie § sum waa A8 gl oft deeE @ semear § e whel s s off, wifeh e B9 B, Iud
fery aofe o 81 @13yl &9 50 Od 9 9@ I8 & 5 wid fpami @ e fuer ot 8 Wi <9 § g, sidra @1 arg ot g a1 wa: feaE @ W] e am @ difse
@ # aeel faan s 2

FE HRT & 5 o sToiEen W %@ E| SUW ST a1 g9 g € SN 9 aeTe dee @ oy ugd g €1 e e & &1 difemw dF § wead w8 s anfav
afer S8 @R e @f@v] Once for all, his entire account should be cleared. @ & &= & a1 fewm= &1 39 € oo &/ & #ife o Sgemde # 2030
el o O & O eradifthd e @t ard 8| edideny B g @ ard del 18 2l 78 W) st ara €| fparl @ difeam e am g @ usfy § ' uRade aen
ey e @ e o | Sow 99 Hifsam 2 | | oReffa v & fram & S9er 9g ot &1 sufen 599 991 a9 wifge| =t uer et giawy ar st
afiftpaher Sl U A1 & Wi @ ard S 81 3w Ui, Wi SR e wie ad o wrd #1 F agm 5 3R S e sl gwe dm @ B d@m s o A s ue
ATl AT el T /T WY

welgy, afe demica doi F A o dfse T8 o, & fFae w0 dst & o 9| T8 sRw g fF Institutional credit is declining. Money-lending credit
is jumping like anything. 39&1 84 &9 W@ TS| AESAZHH Hiee HemRfes Gmads & e 8 wife] gud wg-wmy § 5 @war § 6 slenwfe
dfb frvew ok smwda 0 Ren faga sem-sa @9 aifeel 9@ @1 faga & siam-srem 8 aifeyl v & ™ & 78 o™ go aren 61 &1 F dfd daev &
R F WHR I AR S g F gwing dfFn 4 aver @ wfesrn g6 gan o w@6ife s Gl #f@F@T § gger waveriew G i e wweriew 9 feft
dfn % 7% w1 ¥ W £* Nationalisation has some social goal, social responsibility and social accountability. af& &1 gwe Frofte=or war, o i &9 gwat
& & # Foft 1 &1 $o 7€ H el #Eigy, el @) g & ar # # s el § 5 9 grea agd wve 21 wWeR A A FE W 6 Ol 9w dauered
@ &= # 5 & ok te Uaw fen 2 4% & o A fral @ o &1 oifn) Wi T e, 912 9 Slemnfed daeR @6 @ @ el a3 @, wf w9 8 e e
SFECIEd @ 49 H WY WS o B MU A a9 € IH UBR 9 Femries Haer 3R mgde daew & 9 fal 91 AL w I semnfes §F & ECB
@l oY argAfal <t ARy Jeran faeelt o1 o B e SN ARyl we T g, 9t Biarnfed daek 3N wgde daex @ A el B1e @ 9av wadt §

6000 TFNIE BUY 1 Jobal o4 & TN T SHANEGE Pdidie e wadar 2| dovuesd & fay anfior &= & o8 # o vear &1 semrfea 9 fag # mia & Wi |
@ &% g1 There is no migration. Rather, the migration is reverse. It is from urban to rural. % gA@ @1 912y &R qoe WAww sen aifey, aft &0 o
T | A W sies I a1 g dreed @l @ 2003-04 F Sftca Refied 207400 TS wUU o7 ok Bfied vewdSav 109228 RIS o7l Af 2004-05 # Hfved
freflext 204887 Fie U o X Sftee veaidlar 119722 ads o011 89 @ f ey g9 iR aurdin wa S0 uE ar 91d g8 off 5 & gw qw # of awdin v
3 g T fmm @
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TEGE, AR A €S W WA o g urh e § $9 o aw i &

MR. CHAIRMAN : Please confine to the allotted time.

sft aremaTtEd for urdta : wetew, fam = Sft ©: a5t d1el, i us H©e &1 wHa 971 &1 We are here to speak. You can extend the time. $9& fo s g @t v
o eiforg, & B¢ amafy e 2

MR. CHAIRMAN: There should be some limit to the speech. You have already taken ten minutes. Please conclude now.
... (Interruptions)
MR. CHAIRMAN: If the hon. Minister of Parliamentary Affairs is ready, | have no objection in extending the time.

SHRI BALASAHEB VIKHE PATIL : If you have no objection, I thank you. I would request the hon. Minister to kindly agree to this suggestion and
give room to the Members. (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI BIJOY HANDIQUE): I would have to speak to the Minister if we can extend the time... (Interruptions)

sft areaTfed A ordie : weiey, e Wiideava vaue fRE-ufo-feq &w & w1 € ofv e 9 w1 &1 it fRufa # sy e & el @ &9 = § 9@ € 9
&Y weg e wodl € ot § &8 W o wadhd €7 29 goie § 78 1 € - The urban amenities should be given to the people of rural areas also. The face of
rural India should be changed. 3 && @, sius duic # yrawr fovan 8 Afha s ® $xiegea i @man 21 Everybody talks of villages. Everybody says
that every village will have knowledge centres. But when are we going to have it?

HEIE, MY IMES B a9 Fa Ho? A0 vl faerw W fee avie # aw @t off Red & an A fiod wa ft 1000 RS TU S A @t off, AfeT SHE 9| 7 w=0
gam? What research has been done? Where has the money gone? Wil TSR & € dftca tnanmie fifest 3k @wen & o7 does the money go in real
research?

#eiey, Ut % ard €| 8 3 o1 wEnrt s ey ag 98 S, S a8 d wed € % wraal # T o 7€ genl Everything is negative, S o7R 84
T F S O B A url @ T el AR ¥, B W € A1 DI W I ol A9 gl () | e € 5 e § anft 96 @ fega @l e 8 a8 A
& fag &a dmn dar = 81 # auie & wel W & foae wer gen § afe § uRd aver | wEe agm & gw auie d fhum sernfee Rageargeem, g e
& RargeazoeH & fory SrmeEd @& auR W N e 241 =Ry | Otherwise, ¥al Urammie @1 §9%) 8 I & s9pNead? | W & Ie fm & 9=
OB & v gapneFae R @ ik o A SEi Q@ weer S e W@ E 9 9 ey gRen wE $h? gufay e d9w wrennfa €4 Bl @1 o arfkul By
experience, cooperatives have strengthened the rural economy than the any other private sector including sugar mills. 5@ 3T aTE #olgy &1 WY
fef¥et & € o fram, @a wogy W 9 de @1 Aoy @, 9 oft Wive RreiRE caesd & e Sie s 1 # gufay A7 wvar § e S W weigy €
I 60 W & 41§ VNG TIHN gRT Ue & f el 81 aFR 9 3FUg & df Sa@l diere faeiRe @ 22 The maximum social security should be given to the
poorest man and to the people living below poverty line. &1 @1 amen &¢ & € 5 W &8 H9 & 3R ISR B Ta? MR T AT MR & JqW 981 &, &
IIGT &a] BT 9@ & al & fohar o Uiildeax & TR &I S BT 9% S 107 T8 T B, 99 H oad W o Sl gl

ST g3 e @ wHa e Tus e s e

* T want to congratulate the present Government for taking a balanced approach towards the development of Developed States and backward States.
Developed States are not penalised at the cost of Backward States. Social security should be provided to the economically weaker sections also by way
of providing pension, educational loans etc. Non-plan expenditure is increasing. This should be curbed and suitable steps should be taken towards this.

Pension reforms should be carried out with rational approach within the next four years, else the pension bill will soar and will be uncontrollable.

Water resources: There are problems between the states on the issue of sharing of water of the rivers flowing through them. We can initiate a scheme in
which the water within the State is circulated from surplus area to deficient area to reduce the water shortage (Intra-linking of Rivers). Moreover, the
water from surplus area to deficient area may transported, like in Maharashtra the Godavari and Tapi basins are deficient and the surplus water from
Konkan rivers can be transported to these basins. After the water requirement of the State is satisfied afier intra-linking, the remaining surplus water
should be transported to the deficient states, because in the coming years shortage of water will be huge as the population is exploding and this will
give rise to social tensions. We should give a serious thought to this scheme. The Maharashtra Pani Parishad took the initiative and formulated such
scheme and submitted it to the Government of Maharashtra which has already such proposal of intra-linking of rivers when the Central Government
initiated such policy in 2002. More than 50 per cent of Maharashtra is under drought as per the Government of India norms and the Government has
already classified Maharashtra as water scarce region.

*Speech was laid on the Table.

Rural Development and Wastelands: The big builders and construction lobby has been converting fertile and irrigated land around the cities for the
purpose of developing residential and commercial complexes. The Government has invested huge amounts of public money, almost Rs.1000 crore in
the last five years to develop the wastelands and make them cultivable and creation of infrastructure like roads, drinking water, irrigation. Moreover,
there also has been huge private investment on these lands. These funds are nothing but waste if the builder lobby exploits such land. This is totally un-
understandable proposition. Due to this the agricultural land is becoming scarce thereby putting more stress on the already stressed available cultivable
land. The builder lobby industrialists should be allowed to develop on the wastelands and the funds for this purpose can be utilised for other social
sectors. Industrial land must be saved, as it is a major employment provider in rural areas.

I would like to suggest here that looking at the seriousness of this problem, the urban areas may be allowed to grow vertically, by providing more FSI
and the funds thus saved can be used for providing better urban amenities and infrastructure.
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Drinking water is another problem area. So far, 95 per cent of the habitats are being completely provided with drinking water. 4.6 per cent of the
localities are partially covered and 0.4 per cent are still yet to be covered. It is the most unfortunate thing that after 57 years of independence the
Government is unable to provide basic amenities. This programme should be vigorously pursued by providing more funds. The localities covered are
also in a bad shape as the components are ill maintained, not functioning properly.Rain Water Conservation and Sand Bed: I would also like to draw
the attention to the problem of exploiting sand from the riverbeds for the use of construction activities. Sand is the natural water reservoir. I have taken
up this matter with the Government of Maharashtra, which has realized the gravity of this problem and issued a ban on such exploitation. Alternative to
sand should be identified and introduced. Appropriate amount should be provided in the Budget for purpose of research and incentive should be given
for the use of such product in the construction and road projects. No mention and provision for Rain-water Harvesting scheme in this Budget. In order
to enurage the rainwater conservation the sand beds are the natural medium. Unreasonable exploitation has lead to depletion of the water bodies and
ground water levels. An integrated approach should be followed and use of locally conserved water should be encouraged so that the cost of water
transportation can be minimised.

Education & Skill Development Initiative: The Human resource base of India is its greatest asset with over 50 per cent of the population under the age
of 25 and with ageing in the other countries, such as 38 in Europe and 41 in Japan and 30 in China. In 2025, India will have a dependency ratio of 12.1
for every 100 working adults. There will be slightly more than 12 persons who would be above the age of 65. For China the ratio will be 19.4, for
Japan it is 49 and for Europe it is 33.2. Clearly India enjoys the advantage, which can be converted into an opportunity for national well being, by
making India the Skill Capital of the World. To achieve this objective, we should ramp up private sector initiative and skill our human resource to
globally benchmarked standards, thus enhancing our per capita productivity across all sectors of our economy and put India on the glide path for all
round sustainable development.

The scheme is already operational as a pilot project at Pravaranagar, District Ahmednagar, Maharashtra, Shillong (North-East) and Baramulla (J&K). It
is being executed at a minimal cost of Rs.5000 per child spread over 100-200 hours training periods depending upon the type of skill being imparted.

Sarva Shikshan Abhiyan: It is a novel scheme but lacks the local component. The scheme should be revised taking into consideration the local needs
and conditions, which will lead to far better target achievement. More funds should be provided for this scheme. The Education Cess, which was
introduced in the last year’s Budget, has collected Rs.5010 crore. But only Rs.2000 crore have been spent. The creation of the "Prarambhik Shiksha
Kosh" as a non-lapsable fund, in this Budget is a welcome step, but it should not have the same fate as the non-lapsable fund created for the
development of North Eastern Region, which is unspent. I feel that there should be enough accountability to spend these funds.

Rationalization of Tax structure: In the developed economy, the proportion of the direct tax should be more than the indirect tax. This is being done, but
at a very slow pace. The tax reforms may be vigorously pursued. The proportion of direct and indirect taxes can be seen as under:

Year Direct tax Indirect tax

1990-1991 19 per cent 78 per cent
1999-2000 34 per cent 65 per cent
2003-2004 41 per cent 59 per cent
2004-2005 44 per cent 56 per cent

I would like to make a mention here to the Finance Minister about the introduction of the tax on cash withdrawal from banks. We have attracted enough
criticism with this provision. I appeal to him to withdraw it. Also the applicability of service tax has been specified at the turnover limit of more than
Rs.4 lakhs. I make an appeal to the Minister to increase this limit to Rs.15 lakhs.

Bad Budgeting: It is seen that the Capital Receipts have been much more than the Capital Expenditure. The gap, it seems to be widening with each
year. In 2003-04, the gap was Rs.98262 crore. In 2004-05, it was Rs.105165 crore and the estimate in this Budget is Rs.95312 crore. The capital
receipts are for the generation and creation of assets and should be utilised for this purpose so that over a period, these assets provide returns. These
receipts are generally borrowings and another liabilities carrying interest. If not purposefully used, they lead to increasing fiscal deficit. The Finance
Minister may kindly explain the rationale behind such budgeting.

Year Capital Receipts Capital Expenditure
2003-04 207490 crore 109228 crore
2004-05 204887 crore 119722 crore
2005-06 163144 crore 67832 crore
st TH puTe AR : wEREY, TR A A E
FHGR FEISH : §EH §a &1 W §| 9@ ATHT T ARAN ql H SAUH] S garoT|
Please sit down now.
sft Yeraa A (eRREn) : waufa w8ey, we # faa 3= @ o918 Sfane w55 98 & 3 e 1 €. (amum)
|Hafy 7EEd ;9@ & o @ §
... (Interruptions)

MR. CHAIRMAN: Your names are here. When your turn comes, I will call you.
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SHRI KHARABELA SWAIN (BALASORE): Mr, Chairman, Sir, I would not say that I oppose this Budget. It is because | presume that this is the
Budget of its time. It has rightly been said by most of the commentators of economy, the media and the intelligentsia and just some time before by Shri
Gurudas Dasgupta that it is an unusual product mix and it has never enthused anybody in this country. This has been said by Members from the Ruling
Alliance.

Sir, this Budget is a combination of conviction and compromise. It is because, I believe that the hon. Finance Minister is a votary of liberalisation and
free market economy. But his compulsion is that he and his Government are heavily weighed down at cross-purposes by counter push and pull from
disparate coalition partners dragging on reverse directions.

The hon. Finance Minister is a pragmatic person who knows that in order to satisfy the demands of the Left — who are the self-proclaimed messiah of
the poor — he would have to arrange money from the market. So, he has the political limitation of satisfying both the market and the Marxists. That is
why, he had a world-class rope trick balancing act and he has done that. He could be given a very good sobriquet for being a

L L e e e T e T L e e T T

i R R R R R R R I R iy

comrade

Sir, you would know that the day he permitted 76 per cent FDI in the telecom sector, the very same day he declared that the interest rate for EPF would
be increased to 9.5 per cent just to satisfy the Left. But 1 mean to say that by merely trying to satisfy all sections of the society, he would lead the
country to nowhere. Anybody who wants to satisfy everybody ends up satisfying nobody.

Sir, I would like to submit that the hon. Finance Minister in his Budget speech has said that his immediate predecessor was a very lucky man. | would
say the same thing about the present Finance Minister as well. He is also a lucky man. He has been left with a dream economy with a 8.5 per cent
growth by his predecessor. He can now cite a lot many reasons and say that he does not want to dilute the economy that was handed over to him by
legacy and could even say that the 8.5 growth was in the backdrop of a poor percentage growth of earlier years. He can say that. He may also say that
he had to counter the global petroleum price

hike. He might as well say that there was a 13 per cent deficiency in the South-West monsoon. He could say that there was an apparent decline in
business confidence which led to the sharp downturn in new investments. He could say so many things.

But Sir, let me tell you that his predecessors also had to encounter very formidable odds like sanctions by the USA and Japan after the Pokhran nuclear
tests, the super cyclone in Orissa, the devastating earthquake in Gujarat, the worst drought of the century and the East Asian economic crisis. All these
odds had to be encountered by his predecessor. So, 8.5 per cent is not a fiction but a fact. Why did this thing happen? It happened because NDA had a
leader, a visionary, a statesman like Atal Bihari Vajpayee who is the marshal of Indian renaissance and the torchbearer of reinvigorated India. Shri Atal
Bihari Vajpayee is the harbinger of the 21%' century which belongs to India. Shri Atal Behari Vajpayee was such a leader... (Interruptions) Atalji was a
visible Prime Minister. He was not invisible. He never said that decisions were taken at his back. He never said that somebody else pulled the strings
from behind. He never said so. He was a very hard taskmaster and took very hard decisions. This Government is not capable of taking hard decisions. It
is because they are having partners with obsolete Jurassic age mindsets. They are full of envy towards everybody, that is, the Leftists. They are the
harbingers of doom of this country. They are known by such phrases. These Leftists want to turn India into West Bengal. They want to take India in the
way they have taken West Bengal. Do not listen to them, the harbingers of the dooms. This is my request. It is only hard decisions be it in the case of
the public sector disinvestment.... (Interruptions)

MR. CHAIRMAN : Mr. Swain, you have very limited time.
SHRI KHARABELA SWAIN : Sir, let me tell you that the Member who was to speak before me did not speak. So, naturally, I will get more time.
MR. CHAIRMAN: You just state your points.
THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, my reply is at 5 p.m. Did you say that?... (Interruptions)
MR. CHAIRMAN: Yes, | have already reminded them.
... (Interruptions)

SHRI KHARABELA SWAIN : So, be it the case of public sector disinvestment, rationalisation of subsidy, bringing in more Foreign Direct Investment
or gradual removal of Inspector Raj, Atalji had the courage to take all these decisions on economic reforms. Whenever you take any hard decision,
some section of the society will be hurt. If you remove liquor shops, then somebody will be affected. If you abolish prostitution, then somebody will be
affected. The medicine may be very bitter. But, Sir, ultimately hard decisions are good for the health of the country.

I was listening with rapt attention to the hon. Member, Shri Jyotiraditya Scindia. He quoted figures after figures to show that allocations have been
increased for drinking water, Sarvasiksha Abhiyan, rural roads, health service, etc. as if the NDA Government did not do anything about all these
things. Can this Government show a single new project which they have initiated? They are only changing the nomenclature of the old ones, putting
some more money and say that they are for the poor. I will give you the example of revenue receipts. It is circulated by the hon. Finance Minister The
actual revenue receipt in 2003-04 was Rs. 2,63,878 crore.

The Budgetary estimate for 2005-2006 is Rs. 3,51,200 crore. So, there is an increase of around Rs. 87,000 crore from 2003-04 to 2005-06. What are
they going to do with this money? Naturally, they will utilize that money in some schemes. Then, they say that they are the messiahs of the poor. Take,
for example, this Book, The Implementation of Budget Announcement. It is written

here that poor people will have the first charge, poor people want basic education, poor people want drinking water, poor people want jobs for their
children, etc. Here, read between the lines. What is the hon. Finance Minister saying? He is saying that these people, people like me, who have come
from Orissa, a very rich State, are the agents of Tatas and Birlas and only they are the representatives of the poor.
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One of the hon. Members was saying that there was seven per cent growth during the last vyear of Rajiv

Gandhi"”""'" TRy TRy TRy Ty TRy TRy TRy TRy LI TRy

regime, as if after Vikramaditya era, only Rajiv
Gandhi"""l"" LLALLELELLELLELLE L] LLALLELELLELLELLE L] LLALLELELLELLELLE L] LLALLELERLELLELLE L] LLALLELELLELLELLE L] LLALLELELLELLELLE L] LLALLELELLELLELLE L] CLALLELR LU LA LLDLA LRI LA AL L LA LA AR LA AR LN RN L AR LRI LRLA LRI L)
regime was the other golden era in the annals of Indian history. If Rajiv
Gandhi"""l"" LLALLELEELELLELL L] LLALLELEELELLELL L] LLALLELELLELLELL L] LLALLELERLELLELLE L] LLALLELEELELLELL L] LLALLELEELELLELL L] LLALLELEELELLELL L] CLALLELR LU LA LLDLA LA LLR LA AL LA LA AR LA AL RN RLLRLARLRL LRI LRLA LA LLE L)

era was the golden era, why did Shri Chandra Shekhar, who became the Prime Minister after him, pledge gold to bring in some foreign currency? It
was only because of the financial mismanagement by the Congress Government for ten years, from 1980 to 1990, when Congress was having the high-
noon time. It was the epitome of the Congress rule. That happened because of their financial mismanagement. That is why the subsequent Government
had to pledge gold to get foreign currency. There is too much of glorification of poverty. All the time they say poor, poor and poor. They are narrating
things like this. They say that they have got the mandate. A 145-Member Party is proclaiming that it has got the mandate to rule! It is not mandate, but
pure mathematics. They have brought together some combinations here and there and formed a Government. Then, they say that you have got the
mandate. People of this country have gradually started understanding this. They will understand more about this in the future.

The country requires investment. There are so many bottlenecks. The hon. Finance Minister has got a conviction towards this. I know he is a great
supporter of liberalisation. He himself has said in his book, "Mid-Year Review", that unless there is inflow or infusion of FDI, a sustained growth of
eight per cent is not possible. Kindly go for that. Kindly see as to how savings in India, which is supposed to be 28.1 per cent -- which are actually not
true because this year the Central Statistical Organisation says that they are going to revise the data -- can be increased.

They are talking of agriculture. I urge them to see how we can open the agriculture market and how we can facilitate movement of agro products from
one State to another. You kindly see how it can be smoothened and how it can be made possible. We have to also see how to incentivise the States
towards allowing movement of food grains from one State to another. He should see to it.

With regard to VAT, I support it. Our Party also supports it. But we want that the misgivings with regard to VAT among the traders should be removed
before implementing that.

The hon. Finance Minister is under the impression that if rural credit is doubled within three years, then probably the farmers will not commit suicide.
As a member of the Fact Finding Mission of my Party, | went to Andhra Pradesh. I talked to almost 25 widows, whose husbands had committed
suicide. They said that they got the credit from outside. What was the reason for committing suicide? It was because their bore wells failed. They took
money and dug bore wells, but the bore wells failed. It has got nothing to do with the credit. Weavers also committed suicide because their traditional
designs were copied by the big industries. Then they printed saris and other textile materials at a lesser price.

SHRI KHARABELA SWAIN : They are the things we have not shown. ... (Interruptions)
MR. CHAIRMAN : It is all right.

SHRI KHARABELA SWAIN : The third one ... (Inferruptions) 1 will complete in one minute. As regards the Cotton Corporation of India, they
rejected 50 per cent of the cotton brought by the farmers to the Cotton Corporation of India go down for sale. He should see to it that the Cotton
Corporation of India purchases cotton from the actual farmers. He should see that the patterns and the old designs of the farmers should be patented by
the State of Andhra Pradesh. I found that out of 25, not a single widow has got any compensation even after the visit of the Prime Minister to that area.
... (Interruptions)

MR. CHAIRMAN : Please.
... (Interruptions)

SHRI KHARABELA SWAIN : I would appeal to the hon. Finance Minister that he should see that they all get compensation. Lastly, I must say that
this sub-approach to economy will bring in the gradual diminishing return. The people of this country ... (Interruptions)

MR. CHAIRMAN : Please conclude.

SHRI KHARABELA SWAIN : The people of this country used to have heavy dose of populism have already started realising and will realise in future
what they have lost and till that time, we will wait in the wings.

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN (RAMANATHAPURAM): Thank you, Mr. Speaker, Sir. Vanakkam.
"Yeatralum Eattalum Kathalum Katha

Vakuthalum Valla Tharasu"

These lines of our great poet, Thiruvalluvar in his poem ‘Thirukkural” indicates what is a good Government and how the good Government should
react. Following our great point Thiruvalluvar, our UPA Government is doing a better job. In this connection, I heartily congratulate our hon. Prime
Minister, hon. Finance Minister for having presented a thoughtful and a purposive Budget, fulfilling the promises made to the people by the UPA
Government, on the basis of the mandate given through the National Common Minimum Programme (NCMP).

With his characteristic shrewdness, experience and expertise in Budget making, the Finance Minister has endeavoured to bring the greatest good to the
greatest number. The Budget is pro-poor with its focus on common man. The Budget has mounted a direct assault on poverty and unemployment. We
are happy that the concept of jobless growth has been rejected and in its place, the Finance Minister has striven to tap employment potential to
maximum extent possible, through select sectors sucas agriculture, textiles, food processing and information & technology. We should also appreciate
the Finance Minister for ushering in the National Rural Employment Guarantee Scheme with an increased allocation of Rs.11,000 crore. This should
provide livelihood security to crores of families in this context.
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I would like to present my fervent plea to extend Employment Guarantee Scheme to cover my parliamentary constituency, namely, Ramanathapuram,
including Rameshwaram, which is economically very backward. On account of failure of monsoon and consequent unremunerative agriculture and
paucity of employment opportunities, exodus of people to distant urban centres in other parts of the country and abroad is continuing year and after.
Hence, there is every

Justification to cover my parliamentary constituency with Employment Guarantee Schemes.

Fisheries have great significance not only as a provider of regular employment in coastal areas but also as a foreign exchange earner to our country.
But, the plight of the fisher folk is far from comfortable. Their life is beset with problems relating to economic security and stability. The bread-winners
of fishermen families are facing grave risk in daily operations.

All of you are quite aware about the Tsunami disaster that shocked our country recently and the grave dimensions of the miseries it brought about. The
fishing industry is still marked by poor technology and paucity of modern equipment and infrastructure. Cold-storage transportation facilities are still at
an infant stage.

15.00 hrs.

Apart from their problems of long-term nature, their day to day operational problems are plenty and insurmountable. Group rivalries add complexity to
their problems and make their lives miserable. At this juncture, I would like to make a strong plea to the Government of India to think in terms of
appointing a High Powered Commission for Fisheries with experts and administrators to carry out an indepth study of the varied problems facing the
industry relating to infrastructure, marketing and management.

This Budget is not only a Budget for men but also it is a Budget for women. The hon. Finance Minister has incorporated sensitive component in the
Central Budget for the first time in the country’s history of budgeting. He has also expressed his resolve to make all the Departments to present gender
Budgets as well as incident benefit analysis. As a woman Member of Parliament, I hail this approach of the Finance Minister as a memorable step
towards Empowerment of Women of India.

Sir, 1 welcome the constitution of the Backward Regions Grant Fund. As 170 districts have been identified under this Scheme, I hope that my
Parliamentary Constituency — Ramanathapuram - has been included in the list. If not, I would request the hon. Finance Minister to kindly include
Ramanathapuram constituency under this programme because of its extreme backwardness,

I also welcome the increased coverage and allocation for toning up drinking water supply under the Rajiv Gandhi National Drinking Water Mission. 1
am also happy that the total sanitation campaign is getting extended to all the districts. These two programmes, namely, the Drinking Water and
Sanitation have great relevance for women, and they would greatly impact on the quality of their life.

We are also happy to note that the Budget outlines various measures to strengthen the textiles and the handlooms sector by proposing Cluster
Development Approach to enliven handlooms. I would request that clusters should be established one at Paramakudi and another at Aruppukkottai
which are known for their handloom tradition to facilitate integrated development of handlooms in my constituency.

I would also request for a special financial allocation for promoting Heritage Tourism in Rameswaram including places of historical and religious
importance such as Thiruppullani, Thiruuthirakosa Mangai, Erwadi Dharga and Kalayar Kovil in the adjoining Sivaganga district which is our hon.
Finance Minister’s area.

Rameswaram is symbolic of national integration of our country. It has a very significant place in the spiritual map of our nation. Further, it has a large
area of excellent and quiet backwaters of the Bay of Bengal which is very ideal for promoting water sports.

This Budget is agriculture-oriented. Agriculture is still the prime industry of our country. The hon. Minister has expressed his resolve to bring one crore
hectare under irrigation. This is laudable but this will require rejuvenation of all water bodies such as tanks, incoming and outgoing channels.

Ramanathapuram district and the Sivaganga district substantially depend upon tank irrigation for their agriculture. Hence, I would request the
Government of India to allot sufficient and special quantum of assistance to these districts to realise the objectives of massive water harvesting.

The condition of roads in my constituency is not in a good condition. There is a crying need for improving rural connectivity by taking up road
improvement programme on a massive scale in my vast constituency. My constituency is economically backward and has very poor infrastructure for
agriculture marketing. Therefore, I press for a special package of funds for establishing a well-built road network.... (Interruptions)

Every Budget sells a dream, especially Shri P. Chidambaram’s Budget sells it - says the Week magazine. | very much hope that the UPA Government
will surely fulfil the dream of the common man, especially the poor man of India. In this way, our hon. Finance Minister has done a wonderful job in
this field. We feel very proud that he hails from our great Tamil Nadu. This is the achievement of the UPA Government. For this achievement, [ feel it
is my fervent duty to thank the architects of the UPA Government, our hon. Sonia ji, our hon. Prime Minister, the leaders of all all the constituent
parties of the UPA Government and especially the most respectful and noble leader of our DMK Party Dr. Kalaignar Karunanithi.
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*SHRI D NARBULA (DARJEELING): 1 support the General Budget presented by Hon’ble Finance Minister, Shri Chidambaram for the year 2005-06.

At the very outset, I compliment the Hon’ble Finance Minister for this pro-people Budget. It was beyond anybody’s imagination that the Tax brackets
could be raised to Rs. 1 lakh and Rs. 1.25 lakh for women and Rs. 1.5 lakh for senior citizens. This will not only benefit a large number of middle
income group of people but also more people will come forward to file their annual income returns.

The Hon’ble Finance Minister has promised that Education Loan would be given liberally to the students. 1,40,000 loans amounting to Rs. 2,249 crores
have been given up to 315" December, 2004.

Under Antyogaya Anna Yojana, 2 crore families will be benefited. The UPA Government now proposes to increase the number of family to 2.5 crores
in the year 2005-06.

The children of Lower Middle Class and Middle Class Income Group go to schools where Mid Day Meal is being provided under the Mid Day Meal
Scheme. Eleven crores children are benefited under this scheme today. The UPA Government is now providing the cost of foodgrain as well as the
conversion cost. The allocation for the next year is proposed to be increased to Rs. 3.010 crores.

Here 1 would like to draw attention of the Government that the money provided under this scheme in many cases is not used properly. Rampant
corruption is there between authorities and contractors who are entrusted with the job to provide food to the children. 1 suggest that the Government
should be vigilant so that this scheme is properly implemented and the children are fully benefited.

Under the Sarva Siksha Abhiyan, the UPA Government has allocated Rs. 3057 crores last year and Government has enhanced the allocation to Rs.
4754 crores during this year. This scheme helps to decrease the number of drop outs in

* Speech was laid on the Table.
the School. The Government is also considering punishment for parents who prevent their children from going to primary schools.

"Prarambhik Siksha Kosh" has been created for funding this programme and the Hon. Finance Minister has proposed to increase the allocation to Rs.
7156 crores in 2005-06.

The UPA Government has taken a special care of SC/ST students by providing them scholarship that will meet the requirements for their tuition fees,
living expenses, books and a computer.

These scholarships will be given to those SC/ST students who get admission in one of the institutes of excellence, notified by the Government.

During the current year, 31355 rural habitations have been provided drinking water facilities under Rajiv Gandhi National Drinking water Mission.
During the year 2005-06, more habitations will be covered and impasses will be given to improve the drinking water quality in about 2.16 lacs in
Andhra Pradesh, Gujarat, Karnataka, Rajasthan, West Begal and other States. The Hon’ble Finance Minister proposes to increase the outlay for the
mission to the tune of Rs. 4750 crores in the next year. In the matter of Drinking water, the constituency that I hail is having a great crisis of drinking
water through Darjeeling has monsson for about 6 months in a year the people of this district have been suffering from acute shortage of drinking water
since last 50 years. The UPA Government has now taken up the initiative to solve this problem of my constituency. The Hon. Minister of Water
Resources has already sent a proposal approved by the Darjeeling Gorkha Hill Council to Government of West Bengal for its approval and once it is
approved I request the Hon. Finance Minister to allocate the money during this financial year for the implementation of the said scheme and help to
solve the long standing problem of the people of my constituency.

UPA Government has also given attention for providing sanitation facilities in the rural household, a total sanitation campaign now operates in 452
districts and the Government now intends to extend the total sanitation campaign to all districts and proposes to allocate these 630 crores for the next
year. While

welcoming this decision, I would urge upon the Government to ensure proper and timely implementation of the programme in rural and backward
districts of the country like Darjeeling.

The UPA Government has also realized the difficulties faced by the plantation sector. The Government has set up an expert committee to suggest
improvement in this sector. The tea industry has been facing difficulties because of the declining of productivity of tea. The Government is now
examining way and means of introducing a programme for massive implementation and rejuvenation. My constituency is surrounded by tea gardens. A
good amount of export quality tea which fetches good amount of foreign exchange by exporting Darjeeling tea but surcharge of Re. 1 per k.g. was a big
burden. I compliment to the Hon’ble Finance Minister for his proposal to abolish the surcharge which helps to minimize the cost of production and it
will bring a big relief to improve the present position of tea industry and also provide relief to the poor working class people who earn their livelihood
by plucking green leaf.

I also congratulate to the Hon’ble Finance Minster for his proposal to abolish the excise duty of Re. 1/- per k.g. on refined edible oil and Rs. 1.25 per
k.g. on vanaspati. The Hon’ble Finance Minister also proposed to remove the custom duty on LPG for domestic consumption and substitute kerosene
where excise duty will also be nil. This will bring a great relief to the people of lower income group.

The UPA Government has given a great relief to the people of the middle and lower income group of country and, therefore, it is a pro-people Budget
and therefore, I support this pro-pcople Budget for the year 2005-06 and once again congratulate the Hon’ble Finance Minister and Hon’ble Prime
Minister of India and Smt. Sonia Gandhi and Chairperson of UPA.

MR. CHAIRMAN : Next, Shri K. Yerrannaidu — absent.
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3T # # T e g 6 A o W= St 9 S aeie U e g 7 99 91 AuER A gdhe T, A et F1 AR ok 9 99 & SiR e der aren @ifad
B §E wEl & W # I e are wea §)

*SHRI ABDUL RASHID SHAHEEN (BARAMULLA): In October 1996, the Prime Minister made an announcement of "New initiatives for North
Eastern Region" and announced that at least 10 per cent of the Budget of the Central Ministries/Departments will be spent in North Eastern States for
their development.

Then the exercise of Planning Commission in consultation with Ministries and Central Departments revealed that the initiative fell short of the
stipulated target of 10 per cent spending. The exercise was made during 1997-98 and, therefore, the Central Government created a Non-Lapsable
Central Pool of Resources (NLCPR) for the North East out of the unspent amount of stipulated 10 per cent GBS for upgrading and supporting the
infrastructure development projects in North East. This has been the position right from 1996.

We are happy and wish North East well. We understand the shortage of resources and poor infrastructure keep breeding unemployment and hence the
resentment and discontent among the people of such area, ultimately culminates into violence and sometimes into bloody feuds as in some of the North
East States and Kashmir. But, we have had urged upon the Government, time and again, that J&K should have been included in the arrangements like
this. At least 5 per cent of the budgetary allocations, if not more, could have been addressed to the most of the problems of the State. Infrastructure
development could have set the stage for a bigger leap in the economic activity in Jammu and Kashmir.

The above mentioned arrangement, that is, connecting to NLCPR, could have given an assured roadmap towards development and eradication of
unemployment in the J&K, particularly to Kashmir which has been emaciated by the militancy and continued economic disaster for more than a
decade.

* Speech was laid on the Table.

When we raise this issue, we are being given assurance of packages. When PM’s package is announced, the whole country comes to believe that
Kashmir is a big drain on the economy of India.

Hon. Finance Minister has announced that the current plan shall be fixed at Rs. 4200 crore instead of Rs. 3008 crore and Baghihar shall be provided
adequate funds next year.

Hon. Finance Minister has also been kind to mention that Udhampur-Baramulla Rail project shall be treated as a ‘Project of National Importance”.

We are highly thankful for making a mention of Jammu & Kashmir in the Budget speech. But, I would like to know, Sir, that what is the
‘reconstruction plan” and what exactly shall be expenditure allocated for such reconstruction plan.

And also we are expecting to know that why Kashmir can’t be included in the Scheme of NLCPR. Hon. Finance Minister has pleaded the cause of the
poor and I quote from his speech "Government holds that its sacred duty is to empower the poor and eliminate the scourge of poverty".

We appreciate the intention and indepth feeling of the Government about eliminating poverty. That is why we expect from the Government that our
demand for linking us (Kashmir) to NLCR shall be considered and announcement to this effect shall be made by the hon. Finance Minister,

Sir, the minority communities constitute 18.42 per cent of the total population of the country. We are aggrieved that in the Budget 2005-06, substantial
allocations have not been made for the education and economic development of the minorities. Therefore, in this backdrop, we suggest that Maulana
Azad Education Foundation, which was established in the year 1989, was given only one crore in the current financial year. The Foundation activities
are sustained on the income generated from the corpus funds of Rs. 70 crore. The Foundation has made considerable contribution since its inception by
sanctioning more than Rs. 75 crore to 580 NGO’s by providing grants-in-aid for their establishment and expansion of schools, colleges, residential
schools and upgrading existing professional and technical institutes.

As we are aware, the hon. Finance Minister in his Budget speech dated 7th July, 2004, mentioned that additional education cess of two per cent will be
laid and estimated income of Rs. 4000 to 5,000 crore will be generated from the education cess. The income received from the education cess will be
spent on educational development programmes. In our country, the nodal Ministry of Education is HRD. However, the Ministry of SJ&E is the nodal
ministry for SC, OBC, handicapped and minorities. The Ministry of Social Justice and Empowerment (SJ&E) has introduced various schemes for these
deprived sections of the society. The Maulana Azad Eudcaion Foundation, under the Ministry of SI&E, is looking after the educational development of
the minorities.

So, it shall be highly desired that the hon. Finance Minister announces an allocation of Rs. 200 crore to the Foundation from the amount collected as
education cess and Rs. 50 crore be provided for yearly scholarship programme. This positive step can generate the education programme in the
minority community and that will be a gesture of justice towards the depressed sections of the minorities.

Sir, in the Budget of 2005-06, the Government proposes to increase the equity support to NMDFC. We request that the equity for the NMDFC be
enhanced to at least Rs. 300 crore. It is also surprising to note that, despite the Government’s promise to increase the equity, the Budgetary documents
(Expenditure Budget 2005-06 Volume I) page 41 shows that for 2005-06, the Budget allocation is only Rs. 19.60 crore. Whereas, for this financial year,
it was Rs. 71.29 crore. The same is also shown in expenditure Budget (2005-06) Vol. IT at page 190.
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The other important point, which deserves the attention of the UPA Government is that the Government proposes to give a certain percentage of new
schools under the Sarva Shiksha Abhiyan as well as the Kasturba Balika Vidhyalaya Scheme. We propose that 18.42 per cent should be given to the
minorities under the above mentioned schemes as per their population. The Government’s decision to provide central assistance for recruiting and
posting of Urdu-language teachers is commendable and welcome step.

To conclude, I will again remind the hon. Finance Minister that unemployed youths are waiting with a big hope that the promise of the Government
that the "opportunity to learn a skill and be gainfully employed" shall be fulfilled in their case on priority".

SHRI PRASANNA ACHARYA (SAMBALPUR): Thank you Mr. Chairman, Sir. [ will try to be very precise and try to give my opinions point-wise.
Therefore, my humble request is — do not ring your bell to test my nerve. I am a bit nervous fellow.

MR. CHAIRMAN : If you confine your observations within time, I have no objection.
SHRI PRASANNA ACHARYA : I will do it.

My friend, Shri Kharabela Swain was telling that Shri Chidambaram is the luckiest Finance Minister of this country, While agreeing with Shri Swain, I
also compliment the hon. Minister of Finance for being the luckiest Finance Minister of this country because he has presented a Budget on a very
comfortable economic backdrop, a very comfortable growth including growth of manufacturing sector. Therefore, the hon. Minister of Finance should
be grateful to the NDA which through prudence and wisdom brought stability and growth to the economy of this country.

I was going through many of the announcements in the Budget by the hon. Minister of Finance and | was surprised to mark the similarity in many of
the projects. Many of the schemes which were initiated during the NDA regime have just been renamed. The nomenclatures were changed. He would
give different names to the NDA programmes to take credit for innovation. Connecting Rashtriva Shram Vikas Yojana to Backward Region
Development Fund and Food for Work programme to National Rural Employment Guarantee Scheme or calling sprinkle irrigation as micro irrigation
is no new innovation. Concepts like viability gap funding of infrastructure, a fund for medium and small enterprises, emphasis on diversion of
agriculture and value addition agro processing and agro-export, provision of urban facilities in rural areas etc. were initiated by NDA Government.
Therefore, the hon. Minister of Finance ought to be grateful to the NDA Government.

In the print media as well as in the electronic media, the hon. Minister of Finance has been projected and this Budget is being projected as a dream
Budget.

Indeed, I want that it should be a dream Budget. ... (Interruptions) No, it is not a real Budget. Immediately afier the presentation of the Budget, the off-
hand reaction was very favourable. It was appreciated by everybody - by the media, by the common man. After one or two days when people got time
to go through the fine print, the reality was exposed. Many segments of the society including the industry, the trade, the taxation experts, the
academicians, civil society, and I should say, even the partners of UPA including the Left have severely criticised this Budget.

In this Budget, the Finance Minister has tried to appease all sections of the society. The Finance Minister has also attempted to please all including the
multinationals and the corporate sector. He has tried to please the salaried class; he has also tried to please the farmer by enhancing the credit flow by
30 per cent in the next year; he also tried to, of course, appease the working women including the housewives; he has tried to appease the poor; and not
the least, he has tried his utmost to please the champions of the poor sitting here. Sir, this is his compulsion.

Let me come to the point of fiscal deficit. The Finance Minister promises to keep the deficit under check by off-loading budgetary expenditure. Rs.
29,000 crore of Central loans for State Plans have been off-loaded on the States and they are supposed to borrow money from the markets. If it were
retained in the Central Budget, the fiscal deficit would be 5.1 per cent instead of 4.3 per cent, as indicated. In effect, the Central deficit has been
converted into a State deficit. The combined fiscal deficit of Centre and States taken together has reached an alarming level of ten per cent.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): You believe everything you read in the newspaper. ... ({nterruptions)

SHRI PRASANNA ACHARYA : No, Sir. Does the hon. Finance Minister want to say that all the comments or reports of the newspapers are wrong?
... (Interruptions)

SHRI P. CHIDAMBARAM: | am not saying that all of them are wrong. ... (Interruptions)
MR. CHAIRMAN : Do not get diverted. You continue to speak.

SHRI PRASANNA ACHARYA : Sir, it is no consolation for the Central Government to decrease its own deficit at the
States"™" i

expenses. The Finance Minister says that he has done this juggling on the recommendations of the Twelfth Finance Commission. As | have understood
- I may be wrong because | am not an expert in economics - the Twelfth Finance Commission had given the option to States to finance Plan
expenditure through market borrowings instead of borrowing from the Central Government. Many poorer States like Orissa, which are already in a
debt trap, may not be able to access market loans. As such, to deny them access to Central loans may amount to cutting State Plan outlays, which is
indeed very unfortunate.

Sir, for the national Food for Work Programme or National Rural Employment Guarantee Scheme, 50 lakh metric tonnes of food grains have been
provided. There is no mention about its funding in the Budget. Obviously, it means that the Food Corporation of India will lend it to the Central
Government. This is a strange budgetary exercise.

Again, Rs. 10,000 crore for infrastructure development are also off- Budget. It will be raised by Special Purpose Vehicle, PSV, through local or foreign

currency sources. This kind of budgetary juggling is not a healthy trend and these off-Budget expenditures may escape, I fear, the scrutiny of this
Parliament also.
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Much emphasis has been given in the Budget to rural development. Sir, I compliment hon. Finance Minister for this. Budget contribution to Central
Plan under rural development is Rs. 11,494 crore while BE for 2003-04 was Rs. 11,939 crore. The Budget Estimate (BE) for 2003-2004 was Rs. 11,369
crore. The same level has been maintained, and it is mentioned that they are giving much emphasis on rural development.

The Finance Minister has spun a web of dreams like a dream merchant, but without adequate budgetary provisions to turn his dreams into reality. So, I
think, this Budget is not a dream Budget, but he is a daydreamer.

MR. CHAIRMAN: Please be precise.

SHRI PRASANNA ACHARYA : The Common Minimum Programme (CMP) talks about 2 per cent to 3 per cent of GDP to be spent on health. The
requirement for the same is Rs. 70,000 crore. The Finance Minister has increased the allocation for it from Rs. 8,420 crore to Rs. 10,280 crore. How
many years will this Government take to reach their CMP goal with this meagre allocation?

Similarly, for education, the CMP envisaged to get 6 per cent of the GDP, but the present increase falls short of this ambitious goal.

As regards irrigation and flood control, the increase is meagre, that is, Rs. 443 crore over last year. Last year also an increase of only Rs. 15 crore have
been provided. How does the Government think of improving the irrigation facilities for the farmers with this meagre allocation?

MR. CHAIRMAN: Please conclude your speech.

SHRI PRASANNA ACHARYA : Sir, please give me a couple of minutes more to speak. The Finance Minister has very conveniently forgotten about
the issue of disinvestment. What is the stand of the present Government on the issue of disinvestment? I would like to know categorically about it from
the hon. Finance Minister.

The backbone of this Government, and the Finance Minister is bent heavily because their backbone is here, and without their support they cannot
continue in the Government.

The Finance Minister has envisaged increasing the credit flow for the farmers by 30 per cent in the next year. It is no doubt a welcome proposition, but
I am afraid that the Finance Minister has very conveniently forgotten about the high rate of interest charged to the farmers. We have to be very
considerate about the policy for the farmers to repay the loan. At this high rate of interest being charged from the farmers we cannot prevent them from
committing suicide. We have to be very careful about the capability of the farmers in repaying the loan.

15.43 hrs. (Dr. Laxminarayan Pandey in the Chair)

Only extending a higher percentage of the loan to the farmers is not enough. We must take necessary steps to see that the capability of the farmers is
enhanced, and they are in a position to repay the loan.

As regards the Crop Insurance Policy also there has been a request, and a demand from all sections that there should be changes in the Crop Insurance
Policy. The Gram Panchayat should be treated as the unit to assess the crop loss, instead of tehsils. This would provide better facilities to the farmers.
But the Finance Minister has not mentioned anything about the change of policy in the Crop Insurance Scheme.

I would urge upon the Finance Minister that during his reply he should very categorically point out the stand of the Government on this issue. I am
saying this because thousands of farmers are waiting for this.

MR. CHAIRMAN : Please conclude your speech.

SHRI PRASANNA ACHARYA : Sir, just give me two more minutes to speak. I would come to another very important point. I was surprised when Mr.
Gurudas Dasgupta was very eloquently and sharply attacking this Government. Their party is a part and parcel of this Government.

The hon. Finance Minister has forgot about the defaulters in this country. I have read a report from a newspaper on this issue. | am not sure whether it
is correct or not. The report says that, today, the NPA had totaled to Rs. 15,00,000 crore in this country.

MR. CHAIRMAN: Please wind up your speech.

SHRI PRASANNA ACHARYA (SAMBALPUR): This is nothing but loot of the national exchequer. The Government should come out with the list of
defaulters, and criminal proceedings should be initiated against them. If a poor farmer takes some loan and is unable to repay the loan in time, then he
is subject to all kinds of legal harassment.

MR. CHAIRMAN: Next, Dr. K. S. Manoj.

SHRI PRASANNA ACHARYA : Ultimately, he commits suicide, but the big corporate houses and big people in this country are very conveniently
escaping from it.

Sir, I would now come to my last point.

MR. CHAIRMAN: Please cooperate with the Chair. [ have already called the name of the next speaker.

SHRI PRASANNA ACHARYA : I come from a very poor State. I do not object to the Government giving special aid to States like Bihar, etc.
MR. CHAIRMAN: Mr. Acharya, you have already taken about 14 minutes. Please conclude your speech.

SHRI PRASANNA ACHARYA : My only question to the hon. Finance Minister is, "What is the parameter or the basis on which you decide to give
special grants or special packages to States?" Orissa is the poorest of the poor States in the country. Forty-seven per cent of the people are living below
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the poverty line; the largest percentage of people are living below the poverty line.
MR. CHAIRMAN : Please conclude. Otherwise, I will not allow it to go on record.

SHRI PRASANNA ACHARYA : Orissa, in spite of our requests, has not been granted any special package. I would urge upon the Prime Minister to
keep this above politics and consider granting a special package to Orissa.
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DR. K.5. MANOJ (ALLEPPEY): Sir, thank you very much for giving me the opportunity to take part in the discussion on the General Budget.

I rise to support the General Budget presented by the hon. Finance Minister. At the outset, I must congratulate the hon. Minister for keeping the
promises that he has made to the common man while presenting the Budget for the year 2004-05. Adequate attention was given to farmers, students,
self-employed women and labourers in search of work and food. However, a large number of people working in the field of traditional industries,
cottage and small-scale industries have been forgotten by the Government.

I am happy to note that in the Budget for 2005-06, as suggested by the Left parties, though not fully, the allocation for education, health and family
welfare, and rural development has been enhanced. In contrast to globalisation policies, the hon. Finance Minister has maintained the subsidy on
fertilisers. In his Budget Speech also, he reiterated that the subsidies would continue.

I agree with the hon. Finance Minister that India is not a poor country. We have rich resources, heritage, tradition and culture. Yet, a significant portion
of our people is poor. We have enough resources and wealth to meet the needs of every citizen, but not enough to meet the greed of even a single
person. Some of the reasons why we are failing in meeting the needs of many are improper distribution of resources and wealth, and also due to
centralisation of wealth. There is no social equity, economic equity and equity in power. The economic policies that we are following will harm our
efforts to bring growth, equity and stability. This economic policy will widen the gap between the haves and the have-nots.

The National Rural Employment Guarantee Scheme and National rural Mission are welcome measures. The Finance Minister has pointed out that the
focus of National Rural Health Mission is on strengthening of primary healthcare through interventions based on community ownership. I fear the term
‘community ownership’. I suspect a hidden agenda in this. I fear that it is a move to transfer the responsibility of the State from providing primary
healthcare to the shoulders of the citizens, just like what we have done in the field of education. In the field of

education, formally, it was the duty of the State to provide free and universal education for all. However, now, it has become the responsibility of the

parents to give education to their children. Thus, more and more children are missing their opportunity to study. Due to the implementation of this
community ownership programme, I fear the responsibility to maintain their health will also
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fall on their shoulders. The Finance Minister proposes to double the supplementary nutrition norms. That is a welcome measure. However, the Centre
will meet only half the expenditure incurred for this purpose. | would request the hon. Minister to ensure that whatever additional expenditure is
incurred for doubling the supplementary nutrition programme be given to the States. Otherwise, the intention will not be fulfilled. I now come to
drinking water and sanitation. Availability of pure and safe drinking water has become a serious problem in various parts of the country. Availability of
safe drinking water is a problem in Kerala also. However, the State of Kerala is not included under the Rajiv Gandhi National Drinking Water Mission.
I, therefore, request the Finance Minister to include Kerala also in the Mission. In the field of investments, opening up of more and more areas in the
services sector for to private vestment — both domestic and foreign investment — is not a welcome move. Services sector accounts for about 52 per cent
of our GDP. Opening up services sector to private players will only provide scope for looting of our wealth and growth.

MR. CHAIRMAN : Please conclude now. [ have given a lot of time.
DR. K.8. MANOIJ : I am concluding, Sir.

Increasing the cess on petrol and diesel by 50 paise per litre, has resulted in the total amount of cess increasing to Rs.1.5 a litre. My humble request to
the hon. Finance Minister is that this cess should not be imposed on diesel and kerosene used for fishing vessels and trawlers. If this is imposed on
diesel used by fishing sector, the benefit of subsidy that is presently given — of Rs.1.5 a litre - will be nullified. This will be a blow to the fishing
industry.

MR. CHAIRMAN: Please conclude now.

DR. K.S. MANOI/ : Elimination of standard deduction, Section 88B and 80L is actually a blow to the senior citizens. Earlier a pension drawing senior
citizen with a gross income of Rs.1,95,880, and other senior citizens with income of Rs.1,53,330 were not required to pay income tax.

MR. CHAIRMAN : If you do not conclude now, your speech will not go on record.
DR. K.S. MANOJ : I am concluding, Sir.

But now they have to pay Rs.9066 and Rs.666 respectively. To lift this curse on the senior citizens, the hon. Minister of Finance should revisit the
matter.

MR. CHAIRMAN : Shri Chinta Mohan. Dr. Manoj, I have called the name of the next speaker.
DR. K.S. MANOJ : Sir, due to paucity of time, | conclude.
MR. CHAIRMAN : If you want to say something more, you can lay your speech.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, we are ready to sit even up to 8 o’clock. Today is the last day and the Finance Minister
will reply to the debate. You have to allow all the Members to speak.

DR. CHINTA MOHAN (TIRUPATI): Mr. Chairman, Sir, I would like to lay my speech on the Table of the House. In addition to that, I would like to
make a few points.

Overall Budget is very good. The Finance Minister has put in a lot of hard work to give a very balanced Budget to this country. With all humility, I
would request him about the Mid-Day Meal Programme. Under this Programme, he is giving meal to 11 crore children every day in the primary
schools. They are giving 100 grams of rice per day per child, which is very little. I would request the hon. Finance Minister that if he can increase it
from 100 grams to 150 grams per day per child, 11 crore children will get benefit out of it.

The conversion charges for this Mid-Day Meal Programme is Re.1 per month per child. Instead of Re.1, I would request him to make it Rs.2 so that it
would give better meal to the children.

Under the ICDS Programme, which is a very good and laudable programme, he is helping one crore pregnant women. In addition to one crore pregnant
women, if he can add one more crore and increase it to two crores, it will go a long way in helping the poor people. When the other side was ruling,
they brought the Antyodaya Scheme on the Christmas Day, 2000. It is a very good programme. Under this Scheme, they are giving 35 kgs. of wheat at
the rate of Rs.2 per kg per month. They are also giving Rs. 3 Kilogram rice. If the Scheme is extended little more - Four crore, another

one and half crore poor people would derive advantage out of if.

SHRI P. CHIDAMBARAM: I have already increased it from 2 to 2.5 crores. DR. CHINTA MOHAN : If you can make it to four crores by extending it,
they all will have good food. Today, Government is planning to building AIIMS-like hospitals, the temples of health, in different parts of the country.
This project should be started quickly so that these would remain temples of health all over the country.Coming to the recruitment, he has said that he is
going to create employment opportunities. But in 2001, Shri Yashwant Sinha, the then Finance Minister, has brought recruitment optimisation. Every
year, 1.20 lakh employees are retiring from the Central Government. Out of that, on compassionate ounds, they are recruiting 40,000 people, and they
are not giving jobs to the balance 80,000. The rule of optimisation should be scrapped. They should go in for full employment because today the
educated youth is in frustration; they are taking drugs; they are addicted to drugs; and they are going towards Moaists activists. We have to create hope
in these educated unemployed people, who are about four crore. They are all weeping. In the national interest, this rule should be scrapped, which was
brought in by the Opposition in 2001. With all humility, I request him to take a view of it and see that this is employment optimization removed.

Finally | will come to Scheduled Castes. In the last

y earmllrmu R R R R R R R R R R

Budget - I have gone through his Budget, where has said that the Scheduled Castes and Scheduled Tribes are nearer to his heart. This year he has
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forgotten  to implement it. He  said  that he  would bring in  "invisible  growth." I hope, in  next
y earru LU LLLLELLEEL) LLLLELLEEL) LLLLELLEEL) LLLLELLEEL) LLLLELLEEL) LLLLELLEEL) LLLLELLEEL) LLLLELL L LLLLELLEEL) LLLLLELE T
Budget speech, that is, 2006-07. probably, he would implement it. | have gone through the speeches of the first Finance Minister of India, Shri Chettiar,
who is from Tamil Nadu. From the first Budget speech onwards I have gone through all the speeches of the Finance Ministers of India till last year. The

Finance Minister has earmarked Rs.6,000 crore for the welfare of the Scheduled Castes and Scheduled Tribes.

16.00 hrs.

Last year, they spent Rs.600 crore. It costs Rs. 600 crore for laying a road from Delhi to Jaipur. They spent Rs.600 crore last year for Scheduled Castes.
He had said that he would be spending Rs.6000 crore for Scheduled Castes and the Scheduled Tribes. I had mentioned about it in some other meeting. I
have got the figures with me. The system can misguide the Finance Minister; the system can misguide the Prime Minister. But the system cannot
misguide the Parliament. I have got records with me. I have the papers with me. I say this with all humility. I know, the hon. Finance Minister is
looking at page 52, statement number 20. 1 have gone through each and every page of it. They have brought in nothing but the bundle of untruths. I
went to the Department. [ met the Section Officer. | met the Joint Secretary who is dealing with this subject. I met the Secretary. | request the Finance
Minister to go back and do a little bit of home work and see that the Scheduled Castes, the Scheduled Tribes and the poor people of this country are
benefited. I had hoped that my friends from the Left parties, from the BSP, would raise it. Shri Swain was criticising the Budget from the rooftop.
Instead of that, had he raised this issue, we would have been glad. But, I am forced to speak on this from the Congress side because this is the need of
the hour. I request the hon. Finance Minister to go through this. I have got the records. I am placing it on the Table of the House.

With this, I congratulate the Finance Minister and I congratulate the Prime Minister. They are going to bring revolution in this country. They are going
to bring revolutionary changes in the rural economy. Today, the country is in a praiseworthy position. 1 was a bitter critic of reforms earlier. Today, 1
gladly say that our country is the third largest economy of Asia. The foreign exchange reserves of the country are in the fourth place in the world. With
this, I congratulate the Government, | congratulate the Finance Minister. | request him to do something for the poor people.

* Sir, economy goes with politics. Economy and politics are interlinked. Before I get into the Budget, I would like to speak a little about the history and
geo-political situation. I happen to go through the Budget delivered by the Finance Ministers since 1947. The first Budget was delivered by Shri
Shanmugam Chettiar, who was the first Finance Minister of India. Later, it was

* Speech was laid on the Table.

by John Mathai. In 1958, the Prime Minister Jawaharlal Nehru presented the Budget and said while replying the Budget: "Our economy must be open
to the world and when the world changes we should also change. We should keep our eyes open to the world."

The second thing is that "when we present a Budget, we should keep in mind what the pedestrian is thinking, whether he is happy or not; but not the
people who are travelling in cars. That is important." Later in 1970, the late PM, Shrimati Indira Gandhi presented the Budget giving a different
direction to the economy. Later, in 1987, the late PM Shri Rajiv Gandhi presented the budget which was ‘socialistic’. Before 1990, we used to import
oil and arms from Russia through rupee Rouble Agreement/Exchange. After the sudden collapse of Soviet Russia, we got in to foreign exchange crisis.
We were not having even foreign exchange for a few days. At that juncture, due to geo-political problems and keeping the economic crisis in mind, the

Congress Party in power changed the economic direction on 24th July, 1991. Dr. Manmohan Singh, as Finance Minister and the Congress Party in
power, brought an economic revolution in the country, more particularly, in urban areas. After a gap of 8 years, Dr. Manmohan Singh has become the
Prime Minister to lead the UPA Government. Shrimati Sonia Gandhi, Congress President and Chairperson of UPA, the Prime Minister Dr. Manmohan
Singh, comrade Bardhan, comrade Surjeet and other constituents of UPA brought the common minimum programme. We all are aware of the contents
of NCMP. The main problems today are four in number :

Hunger ;Joblessness; Disease; illiteracy;

From this Budget, what we can discuss today is that how we can analyse that the poor man’s hunger is solved. The main Mid-day meal Programme was
started earlier by the Congress Party in power in 1995. It was started in a few areas and by giving 100 grams of rice or wheat to the children who are
going to the primary schools. It gives an incentive to their education. Hon. Finance Minister, in his Budget speech, said that there are 11 crore poor
children in the

primary schools who are getting the Mid-day meals, that is, 3 kg of rice per month per child.
I would like to congratulate whole-heartedly the Finance Minister, the Prime Minister and the Chairperson of UPA for bringing this programme.

Forty years back, I happened to take the Mid-day meal. 1 personally know the problem. This quantity of 100 gms per day per child is not sufficient. I
request the hon. Finance Minister and the Prime Minister and the Chairperson of UPA to raise this quantity from 100 gms to 150 gms per day, which
comes to four-and-a-half kgs of rice instead of 3 kg, per month, also cook charges from Re 1 to Rs.2 per child per month. Please name this Mid day
meal after Rajiv Gandhi.

Secondly, the Finance Minister took some laudable steps and brought ICDS and Anganwadi centres. Again, this programme was brought by Shrimati
Indira Gandhi and Congress Party in 1975. Today, 8, 37,000 Anganwadi centres are there. The UPA Government is giving nutritious food to 1 crore
pregnant women and immunization to approximately 4 crore children between the age 0 to 6 years of age group.

I request the hon. Finance Minister to include 1 crore more pregnant women in this programme and name this programme after the name of Shrimati
Indira Gandhi.

Thirdly, very important programmes like Antodhaya Anna Yojana was brought on 25™ December, 2000 by the Opposition Party to help the poorest of
the poor and the same programme, the hon. Finance Minister announced, that is, 35 kilos of wheat and 35 kilos of rice at the rate of Rs.2 and Rs.3 per
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kg, to remove the starvation from this country. This programme is to reach minimum two-and-a-half crore people in the country. This is one of the best
programmes. | congratulate the Prime Minister and the Finance Minister and the Chairperson of the UPA and UPA constituents. To spell this Anna
Antodhaya Yojana Scheme is difficult so as to make it easier to pronounce, | request the Government to announce the Programme in the name of BTR
Yojana. You may ask about the BTR. It is nothing but comrade BT Rana Devae who was the founder of the Communist Movement in the country.

I am sitting in Congress party. I strongly recommend this BTR Yojana. This is the major programme brought in by the Congress Party and the Minister
to remove the hunger.

Next is about joblessness. Our main problem is no work and no food. There are 4 crore educated unemployed people in this country waiting for jobs
since ages. In 2001, the Finance Minister, Shri Yashwant Sinha announced in his Budget Speech, recommended optimisation. Every year, in the
Government of India, 1,20,000 people are retiring. Instead of filling the job vacancies, he stopped 80,000 jobs in a year. Only, 40,000 jobs are filled.
There is a big gap between the jobs and the educated unemployed people in this country. There are 4 crore people waiting for jobs. By going for
optimisation, the educated unemployed who are poor and who cannot get jobs in private sector are losing hope. This is turning towards inducement and
unlawful activities. That is why maoism, drug addiction are increasing in this country. I request UPA government and Hon. Finance Minister to scrap
this recruitment optimization order of 2001 brought by Shri Yashwant Sinha.

To create new jobs Finance Minister is bringing food for work programme in 150 districts and creating new jobs in Textile industry by bringing Rs.
30,000 crores of capital and incentives to construction industry. We are going to get 70 lakh jobs. This is a very praiseworthy.

Next coming to diseases, to remove diseases, an amount of Rs.10,000 crores have been earmarked for health. All PHCs and sub-centres, district
headquarters hospitals are all to be provided with doctors and medicines. The PM and the Finance Minister are going to build temple of health in all
important centers in India, like AIIMS-like hospitals. All these are going to be temples of health in India. Instead of building such temple of health, our
friends on the opposite side wanted to build temple in Ayodhya, which is very difficult today to discuss.

Coming to education, the Finance Minister have earmarked Rs.18,000 crore out of which Rs.4000 crore coming to building primary schools in the
country. 1968, 1986, 1992 educational policies were announced. In every village, there is primary school, high school and in every important place,
there is a college and a professional college. These are temples of education. From primary school to universities, we are going to have. This is the
creation of the Congress-led UPA Government. In this way, Congress Party and UPA Government are bringing revolution in the rural economy. Today

we are proud to say, India is the third largest economies in Asia, and the 4th largest foreign exchange reserves in the world.

Coming to housing, Indira Awas Yojana, with full subsidy 15 lakh houses are coming. Coming to Bharat Nirman, in four years, the Government is
planning to irrigate one crore hectare of land for the poor people. It would also provide electricity, telephones, drinking water to all villages, roads in all
villages. Some friends from opposite side were asking us in 47 years, so that Congress has done for Bharat Nirman. I wanted to tell our friends on the
opposite, Congress has brought freedom to the country, Congress has brought good Constitution to the country. Congress brought democracy. Even in
countries like Russia, China, Pakistan, they do not have democracy. Congress brought Green Revolution and economic revolution in this country.

Today ours is the 3rd largest country in Asia.

Coming to the Scheduled Castes, the Finance Minister has said that he is bringing 6000 crore, at page 52 of Expenditure, Volume I, this shows the
Government is little dull with the welfare of Scheduled Castes. Here, 1 agree. In all areas, the Finance Minister did very well, but not to the Scheduled
Castes. In the last budget speech, he said, his heart is nearer to Scheduled Castes and Tribes. But this year 2005-06 budget, he did not show it. That
itself is an eye opener to us. My friends opposite side and Left Parties should have asked the Finance Minister, if they are really concerned about it.
Now, [ am doing their duty and request the Finance Minister to discuss again with the Department and rectify the

mistake that was done last year and this year also. | am not an expert in economics like them.

But, I know the basics how tactfully our system can misguide the hon. Finance Minister and hon. Prime Minister and also the Parliament. Road from
here to Jaipur costs Rs.600 crore. The same amount of Rs.600 crore was spent on SCs, from Ministry of Social Justice and Empowerment. And this
year also it has said Rs.6000 crore for SCs and STs. This figure is wrong. You can say that the money is for SCs, STs, OBCs and other specific sections.
Then I not say it is for SCs and STs. So, anyway, I congratulate hon. Finance Minister, hon. Prime Minister and hon. Chairperson of UPA from the core
of my heart for bringing such a beautiful Budget, which, I have not seen in 57 years. Congress Party and UPA constituents are going to bring change in
the country.

In 1958, Pt. Jawahar Lal Nehru while replying to the debate for his Budget speech said, "Whenever we present the Budget, we should feel what the
pedestrians are thinking about it." Hence, I would like to tell you what they are thinking. A person who is eating the rice with chutney wanted a dal
curry and a person who is taking rice with dal curry wanted to eat rice with egg. A person who is sleeping on the floor wanted to sleep on a mat and a
person who is sleeping on a mat wanted to sleep on a mattress.

Today what is happening is that the gap between the rich and poor is widening. We have to reduce this gap and in "Bharat Nirman Project", in the
coming 4 years, | hope we will be able to reduce the gap between the rich and the poor. Thus, only we can build this society which is an inclusive
society.

By building "Bharat Nirman", I request the hon. Finance Minister to keep in mind that the gap between the poor and the rich is widening.

With this I conclude.
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st B U g faaRor urdd| g1 eriwE & AU e 6255 dRe w0l @1 2" A8 fAepa eme € faw @ ot 7 fiepa Bed S Al A @1 A Fraes
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T T@TEd g 6 srgfue wifa o wares s #1 weite = iR afteRar dEers s € SN sy Sty @ waerd e § - R T  See s
HATT| T ST & HHIE ISI-AT € - AT AT ST SATA, I STt AT | AT 37 S @1 U & anidel B A T 3R Faa |on oy & g gwr £
ad #4ft off 7 agd aqwE fewrd 21 F faw 40 ot @ Faes swm B gu 9guE @ 9191 deyee Fred P W s € ol deUes e $ W sie g 59
WIS T S-S ST XD, §Ib AN H e WY W Tae S e @ ) O fER el st s aidl @ e wias 9 4 e ave @ Fae e
&l

# 5% SPHTAS W B Uh SaTew0 ol gl gPHiae: Td 2004-2006. . . (FALH)
# onft gw & o 81 F oo S e At 9t wlitm @ S g, (eEur)
HATIT HETSH : 31U aww A il &g AT e der arel E

sft Sarer Tuaret : qH FIE Yawer TE S| S A BT YW U {HAT G| U IEwl o B arg, F sl wltw Wl vew W@ | @ o g9 gaet
goTTord &3 ?

|HTIfT AESY : afg 3y S 97 9 Wed @ Ued W WAl 916 §, o1 W 9hd 8| 9D o0 3T uwEeE § S &

sft @amer Fuarer : 6% 21 Special Central Assistance to special component plan is a major scheme for economic advance of Scheduled Castes. During
2004-05, an allocation of Rs. 402 crore has been made under this scheme up to 14.01.2005. The Ministry has utilised Rs. 206.13 crore. W&Tg SHamal @&
ferg amon & it 21 g wa i @ A € B anadt & 57 wra arg A g den 2N arel afda & i A e T8 Sar ud | sud Sure ok w1 v &) @ & wandt
21 9wd forw o ded & 5 wwrd el ot qfaa ofiv gate, fafae sifeer e sfafm, 1955 e sramar fawor sifafram, 1989 & @rat—a & fag o= &g ©
U af 2004-05 # 34.75 FS TUY BT WiaGr A1, O g@rav 36.91 e Y G man &1 3 snved @ fF W @ wfdn o R W e @ @ € 8iv 9a aa
afemdl & RR & fen gara & g oy gt O @ wom & @ €1 # gom gear € 5 amy 3w wwn 9 wHd RR 9 dar gars § &9 wwa 21 97 uE aeie e g
e =i A4F &

# e e mrEd g % g un asie &1 JRadiSd S| & A B R A de 29 @ v B v S S A s @i SR Ao aR &Y, Rl s d,
Sl e gufd g dEer @ b erd 2005 d@ dar 9 @t v wure 21 S, 98 Se-d W A $ &1 WrEw g g S o adwE § 76 2

g, arfaEd 9 & 6 ey wifoal & e @ wepet wfa #§ aoidh meam g @ qr 4 o @ wEE €1 99 F amardt # = uimer aneft ergfie ot &1 s
Rl B AT FETS A e B 9 o @l ddbsi @iel @ geqfi 21 oTendt & 418 99 ommd gomes Rufd & Freern et 8 e Sw &g S waet ey
0§ i @ E| A aorfas saifye dwensi d§ Ry 7u emRer o e danedt # Ry 7o snemr @ S evafa ge € 98 9ga @ & dnll & arnfes ufa-
31 Td SN WA B EREE W 6T & S R Ud S sFf # Wi ufie @ aed & 3 oIfiie §Re B SR ae aed & afeT g
fere Riféra &1 vd Serfl B Tgd emawe €1 wdd wRa # wenfid ddefie aravenst @ AmdR ddeT @ sraw a7 € 6 &9 wadad mf & s7are 9ig off RR W
Har 1 @ wen F g 7€ fRen wah €1 T 92 wwR fay v @) g T 87

# A O 5 R 9 qee et § o9 & onfie ool A, Rl & @i A o w1 9 s @l oiR o 9 arel wiel # argfae skt #1
fewterd frad 87 e @y # anfiie Swed & wee @ € w9 vd dfad @t &1 gaer anfim e usal &1 @ o S 6, S uu 6, anfie w0 9 ewe e
arel wEAl # SfE e # e 96 STaen © A § 87 §9 U ® 9] 4gd & FRIEed ¢ i auiei @1 R Wi I Sefea ot it
Wi e, $val ud awEry [Rfa § e g

* Speech was laid on the Table.

Hergy, weufd @1 Ay s 7' auie 39 Gl @ weurr & e srvaia €1 g9 9erM vd weor @ e wdEer it & arg geng wh Afe, Ao, sen aea
TE gy &1 39 9 TR R B snavaea 1 srfaa ofoat @ weamd amfs, aikgfae, i, snfie onfy oRaet I s g8 € ofk wgandt €| 3w
& T I50 TRERT A ST BN A Tl EON I HA off W e & 5 o aeie weael R AfdER 3R §9 a9 @ oy 1aE eeRI o g & arfe 06
WAIRS HIf Td AESHIH TTHER 1 A=l o o 9@ 3R 98 a1 e vd Iem & &30 4 e o 21 4 9%d 8 9a |

*SHRI S.K. KHARVENTHAN (PALANI): 1 am thanking our hon. Finance Minister, Shri P. Chidambaram for the presentation of a populist Budget.
The Father of the Nation dreamed for Grama Rajya after freedom. Our Finance Minister dedicated this Budget for Grama Rajya.

I want to elicit certain salient features of this Budget :
o tax bracket altered;
o tax exemption up to 1 lakh;
o for women and senior citizens up to 1.5 lakh income tax exemption;
o from Rs. 1 lakh to 1.5 lakh tax will be 10%:

from Rs. 1.5 lakh to 2.5 lakh tax will be 20%;

o
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o beyond 2.5 lakh income, tax will be 30 per cent;

o allocation of RS. 3,644 crore for Tsunami victims;

o no customs duty on LPG and kerosene;

o non-agricultural product tax reduced to 15 per cent;

o textile machinery and refrigerated vans duty was reduced from 20 percent to 10 per cent;

o Food processing - reduced from 20 per cent to 10 per cent in refrigerated vans;

o Cooking coal duty reduced to 5 per cent;

o polyesters and nylon chips, textile fibres, yarns, intermediates, fabrics and garments duty reduced to 15 per cent from 20 per cent;
o excise duty on imitation and jewelry was cut down to 8 per cent;

o surcharge and excise duty on tea, refined edible oil, and vanaspati abolished;

+ * Laid on the Table.
Customs duty on crude petroleum to be reduced from 10 per cent 5
per cent;
o Service tax exemption to them whose gross turnover does not exceed Rs. 4 lakh per year;

Further, present budget is aimed at to develop the rural infrastructure. For the successful implementation of the National Common Minimum
Programme, in the present Budget Rs. 74,849.46 crore are allocated. For the rural development alone, Rs. 22,682.26 crore are allocated. For
Sampoorna Gramin Rozgar Yojana and for National Food for Work Programme alone Rs. 9,000 crore are allocated. Whether this amount will reach the
poor, down-trodden people. The identification of these works is totally based on the recommendations of State politicians. The foodgrains are not
reaching the poor. It is being sold outside to market by the contractors. For Pradhan Mantri Gram Sadak Yojana, Rs.3,809.50 is allocated. In Tamil
Nadu, previously, the PMGSY road programmes were executed by panchayat unions, but now it is being taken up by Highways Departments. For the
past one year, in my constituency, a number of works have not been started. The money allotted to these schemes is lying with the State Government.
Under Area Development Programme for Rashtriya Sam Vikas Yojana — Backward Districts/Area, a Fund of Rs. 5,000 crore is allocated. My
constituency, Palani, comes under the Dindigul District. It has been announced as one of the Backward Districts. For the year 2004-05, Rs. 15 crore
were allocated, and for the year 2005-06, Rs. 15 crore are allocated. Last year, out of Rs. 15 crore, Rs. 124310 lakh were allocated to Watershed
Development Works through EE Agricultural Engineering but total Fund is misutilized. The above Department had not executed any programme
properly in my constituency. In the same manner, for District Forest Office Dindigul and Kodaikanal, Rs. 145.450 lakh were allocated. For connectivity
to forest villages Rs. 45 lakh were allocated. Under this Programme Ayyaloor in Vadamadurai Block to Senthurai in Natham Block were taken up, but

the work is not yet completed. The work executed is also not proper. Huge money is swallowed by certain corrupt officials. If the method of selecting
contractor, and the execution of work is verified, it will clearly prove the mis-management. Severe action is to be taken against the Forest official, who
is executing the work.

The works allotted to Agricultural Engineering Department, and Dindigul Forest Department under RSYV Scheme has to be thoroughly checked.
Otherwise, allocation of huge amount by our Government is a total colossal waste.

Under RSYV Scheme, I repeatedly requested the District Forest Officer, Dindigul to include the connectivity to forest villages L. Malaiyar, P. Malaiyar
in Natham Taluk, but no response is there till date. In this hilly region, people are struggling hard to reach hospital or market or town or for any urgent
purpose without road. Most of the pregnant women were died before reaching hospital since they are taken by cot or by men. Road facility is very
essential for the above hilly area.

Moreover, | want to congratulate the hon. Finance Minister for giving importance to rural education. For Sarva Shiksha Abiyan in 2004-05, Rs.3,057
crore were allocated, and for the current year, Rs. 4,754 crore are allocated. For ‘Prarambhik Shiksha Kosh", Rs. 7,156 crore are allocated. For Mid-day
meal scheme, Rs. 1,675 crore were allocated during 2004-05, and for the current year, Rs. 7,156 crore are allocated. For the first time, for SC/ST
students — those studying M.Phil and Ph.D - *Rajiv Gandhi National fewllowship" is created, and it has been decided to give Rs. 2000 fellowship per
year. For Agricultural Marketing and Diversification, Rs. 2,283.28 crore is allocated. In the last Budget, our hon. Finance Minister allocated a huge
fund for Agricultural Loans and Education loans, but some of the banks are wantonly avoiding to give loans to farmers and students. The Government
announced 5 years time for payment of co-operative loans, but some of the Nationalized banks insist farmers to clear the co-operative loans and get no-
objection certificates. Even though our hon. Finance Minister visited a number of banks and instructed the bank officials, yet they are not adhering to
the orders of the Government.

Furthermore, 1 humbly request the hon. Finance Minister to consider the pathetic situation of the Indian farmers. In the North India, farmers are
struggling due to heavy flood, and in South India farmers are struggling without water. The Government has to fund for inter-linking rivers at least for
South Indian rivers.

Moreover, Government has to consider sympathetically the pathetic position of the poor farmers, and at least the Government has to waive off the
interest and penal interest payable by the poor farmers to the co-operative institutions.
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The hon. Finance Minister is a senior advocate, and a legal luminary in this country. He better knows the position of courts in rural area. Particularly
courts in Taluk area are in very poor condition. For example, in my constituency, and in Kangayam town, Munsif and Magistrate courts are functioning
in a cattle shed. Like-wise, the Vedashenthur Court is functioning in a dilapidated old dwelling house. This is the situation throughout the country. A
special fund has to be created for the infrastructural facilities for the rural courts in this country by our Government.

Moreover, I want to mention about service tax. Particularly, the lorries that are taking foodgrains - paddy, wheat, rice and other foodgrains — be
exempted. Otherwise, it will affect the common men.

In the last budget, our hon. Finance Minister announced to adopt Anand Model for purchase of horticultural products. This has to be extended to
medicinal plants, and its extracts. For example, in Tamil Nadu, agriculturists are cultivating "Glorisa Superba". From "Superba” extracts are taken, and
imported abroad. From farmers, only a few people are purchasing "Superba" seeds for Rs. 300 per kilo, and are exporting abroad for huge money. So
many farmers died due to this cultivation. On considering the pathetic situation of farmers, Union of India has to purchase from the farmers like Anand
Model, and save them.

With these words, 1 am supporting the Budget, 2005-06.

*DR. THOKCHOM MEINYA (INNER MANIPUR): Sir, I would put this Budget as one of the most balanced one in so far as our country is concerned
where majority of the population is below poverty line. The introduction to the speech very clearly spelt out its contents-very precise and inclusive. The
whole exercise is completed in as many as a dozen segments.

Sir, I would start my discussion by quoting Para 183 of the Finance Minister’s Speech: "This Budget is an attempt to lay down a path in which growth
and equity will reinforce each other and build a new India." This is the theme with which the Finance Minister works to turn into action the agendum of
the National Common Minimum Programme of the United Progressive Alliance led by the Indian National Congress.

Sir, let me try to convince the hon. Members of this august House that this Budget is people friendly, poor friendly and in the process, it maintains the
equilibrium among growth, stability and equity. While doing so, this Budget very clearly translates the address of His Excellency, the President of India
to the Parliament into a perfect programme in words and in spirit. For this | wholeheartedly congratulate the hon. Finance Minister. Let us give him a
big hand.

Sir, the assault on poverty and unemployment clearly attempts to empower the people by initiating many schemes or missions. I would like to mention
a few of them like rejection of the idea of jobless growth, National Rural Employment Guarantee Scheme, National Rural Health Mission, Antyodaya
Anna Yojana, Integrated Child Development Services, Mid-day Meal Scheme, Sarva Shiksha Abhiyan, Rajiv Gandhi National Drinking Water
Mission, Total Sanitation

* Speech was laid on the Table.

Campaign, separate statement on schemes for the development of SCs and STs, particularly, in the Education Sector by providing incentives or
scholarships in large numbers, in institutes of excellence and Rajiv Gandhi National Fellowship for pursuing M.Phil and Ph.D. courses on the pattern of
UGC fellowships.

Sir, gender budgeting, increasing the equity support for the National Minorities Development and Finance Corporation, opening of new schools under
the Sarva Shiksha Abhiyan, as well as, the Kasturba Balika Vidyalaya Scheme and opening of new anganwadi centres in districts having a substantial
minority population and development of Urdu in Uttar Pradesh and implementing schemes for pre-examination coaching of candidates belonging to the
minority communities for competitive examinations by the Ministry of Social Justice and Empowerment and the Ministry of Human Resource
Development, Backward Region Grant Fund, special economic packages for Bihar, Jammu and Kashmir and the North Eastern Region, and the Rural
Infrastructure Development Fund.

Sir, the implementation of the Udhampur-Baramulla rail line in Jammu and Kashmir as a project of national importance; supporting the Kumarghat-
Agartala Lamding-Silchar-Jiribam-Imphal projects with additional funds outside the Railway Budget as projects of national importance and approval of
a special package for highway development in the North Eastern Region, show the keenness on the part of the Government to eliminate the regional
imbalances apparently existing in the country.

Sir, I wholeheartedly join my hon. friends in the Treasury Bench to complement His Excellency, the President of India for his overarching vision called
‘Bharat Nirman’ to build India and the hon. Finance Minister for making it a business plan comprising of six components, namely, irrigation, roads,
water supply, housing, rural electrification and rural telecom connectivity. The most encouraging part of this gigantic plan lies in its commitment to
fully involve the Panchayati Raj Institutions in the planning and implementation.

Sir, in our country, with two thirds of the population dependent on agriculture and the sector producing only 21 per cent of the GDP in 2003-04, the
Government rightly proposes to enhance public-private participation in investment in the infrastructure required to support expansion, diversification
and value addition. Whereas in the industrial sector, both the public sector and the private sector are to be allowed the space to grow and compete with
each other. In order to achieve this, a number of projects or schemes are proposed for implementation. I would like to mention a few of them like
Roadmap for Agricultural Diversification, National Horticulture Mission, Massive Re-plantation and Rejuvenation, Development and Strengthening of
Agricultural Marketing Infrastructure through agencies like National Bank for Agriculture and Rural Development (NABARD), National Cooperative
Development Corporation (NCDC) and Agricultural Produce Marketing Committee (APMC).

Sir, the initiation of national projects for repair, renovation and restoration of water bodies; Proper and effective flood management in the states of Uttar
Pradesh, Bihar, West Bengal, Orissa, Assam and North Eastern States; Implementation of Accelerated Irrigation Benefit Programme (AIBP); Micro
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Irrigation; Regularization of Rural Credit and Indebtedness; Making Cooperative Banks in India to comply with Section 11 of the Banking Regulation
Act 1949; Farm Insurance; Micro Finance; Micro Insurance; Establishment of a Knowledge Centre in every village in the country and recognition of
the vital role of agricultural research in the present day environment; to take special care required for an agricultural land like ours.

Sir, the Budget suggests a number of infrastructural development programmes. The National Highway Development Project, Rural Electrification,
Indira Awas Yojana, Special Purpose Vehicle, Provision of Urban Amenities in Rural Areas (PURA), National Urban Renewal Mission are worth
mentioning.

Sir, in the financial sector, the Minister has set things to the right direction and has tuned properly by balancing Banking, Capital Market, Over the
Counter Derivatives, Stamp Duty on Stock Exchange Corporatization and Commercial Paper, Making a Regional Financial Centre at Mumbai and by
introducing Gold Units. The setting up of a Pension Fund Regulatory Authority is going to do a lot of good to the needy. This Government is able to
meet the extra burden expected to follow while implementing the Twelfth Finance Commission recommendations. Anyway, states are going to gain by
the award of the Commission.

Sir, in implementing the NCMP, the Government requires a huge amount of money for which resource mobilization is the only way out. Hence, the
result is tax proposals. While welcoming the tax proposals put forward in the Budget, which are quite balanced in both Indirect Tax and Direct Tax
fronts, there appears to be a common wish everywhere to request the Finance Minister not to levy the 0.1 per cent tax on withdrawal of cash on a single
day of over Rs.10,000 or more from banks. I also very humbly wish that there should not be such a levy anyway.

Finally, Sir, I beg to join my esteemed friends in the Treasury Bench to support this Budget 2005-06, which is by far one of the most balanced Budget.

*sft fopere fig wimar (Wa) ot 2005-06 F1 1 gwie AR A W g St T dw g Swe # e wea § w®iE 5w aue J aefiv few @ fag
ot & forg aiv @dier worgdl & fag @1 yfaard =& & wd € | daa w1 aue 371 @ & fau wn g | ey o, fEf o ow @ wfa & ferg e @
W aga Arg= wEdt & SR e @ wfa a9 8 el § 99 8% e B WSdhi | Wil WY Fife oa 9@ Ta H wsd T8 e, 7 Whd Weldl, 7 sRuare gelll 3w 7 &
SEIEH T R 1 & HHaAr Srdd | gafin wedl &1 el @ e siftenavs @ | fed ag S gt ot @ aver 3 e & e @ A ue agd & en
Y@ SR SArHiig Ao " gaEEA A Wed drer” I% @1 2 9§ WO 4 99 19T B @8 SR G D S & W agd a1 grar e & |

WREd! Ta § a9 & AN S; F AT 70 wieed amEe! TRl W R S € | 39 a9 # R @ wnenel W BE ee [E fem R € | 9 &)t et $t
FHEEH & AR 7 g9 wed A g9l ol € SN wive e @ Wl & an v § oo and v € ofea S e T8 R o | 9w o 9w 2 5 e aw
& forami @ gun guda € 3N anerdl fied @ arg e o Ffivar § w1 wewnsi oY s 9el @ war | at 1951 % Sen iy 1 @ 18 wifeq so0 af ag
arardt St 7 Ff AR 7 s $o oy 9 e @, afk srerd @ are SEi A & w S A W ad arh & e e R el @t 9 @it | e we
gred & T8 ® 5 ward Wl ofiv weran gt anft o 3@ @ o wilt w1 e A gRiftee e o e #

AR 9 FI Wiifee Ry g0 vor @ € 5 o8 gur usa & & 9% o 9l 8 FE Badl ¥ §E a1 ot € | o et gt #t wwew 1 feael @ g
HAET YT @ THET 3N BT BT BT B DY @ (o WHI ARET B WS @ Ul Wheide da fmar o ST st S a1 9l SAEwnsit o 89 8 gdar o1 |
wiferT HiS[er WRHR 7 59 Ao B f dew e s @ Sw & feer d ol g

* Speech was laid on the Table.

airst frar @t gred 78 @ T 2 fram @) aifcsn aga o1 w nE | & frar va m @ uae @1 i ave @ T & R st o @ qfEea @
| 3t g9 # 22 ufvwa e 09 € REd o daa UF dHad s THF 2 | 50.4 ufdwa feam 0 & R ur sied v odle @ aun 18.6 ufde e @ €
ford T uig Uws WiE & | 39 4 W g v deaw gFafidl @ sieel & qoifas Ue UEs WX 7600 HUY &9l & | SO femal @t anfde [Rufa @ smaen s
S WAl § S god 98 & T8 & Moo wF it § vone O guEa Wid § dos-ams! [T SeE B TR AeidY 81 ¥E § SR 78 W Fiow aodt o € R |

o &1 UF |e 9g-o B 2 | e o Spie T e | T arees O S § SR e & A8 | W [Hr e on <@ € | 1952 # ufa guR afdad &
4t 452 Uy 9 Sl 1992 T AWM 232 W& T § 3R WS M ¥ W friaw v @ g

foreell wReR 7 WA & A iR A & forg w5 srete domd arg ot o feur Bfe o, ot iy, wwa i dom wfva € e fraE @ e war gon
& frg i wYeR 39 W e T8 ¢ ¥ # o feeht a9 wRer 7 e ¥ Friee # et & 999t Badl @ St 7 e | afEt aee # e w
ol @ Hoel & I 990 X2 ol 39 WER 7 9@ HHdl & Sfud e 78 e avie § e e aga 3@ € |

39 A% B 3K GeEl B B @ Wl gidt g8 & | g al fhar @ A 1700 v9y Wi fFacd @ g °Rd st dur @ wae 49 61 wuiey @ el | wefh
T o faod ail # 2700/2800 wU A feaea frelt off R framt @ onfde Rufa § gar gon o1 afe s soes R Fam e sw A A w & |

feparmt @1 S aHEN eu e ud, 59 A § wwer iR ¥ A e ok w9 e o g aa e arell St O 89 wifleeay wiew wHieE @ed
I 50 v TAES e @t § @ aifey @ifs 9 fea @ A @ wd | e @t e A e, ol w0 §9 9 @6 e St wael @t aifhie aawen
3R are oo e & teHrd B € O 39 WWOR B Q@ S @Ry | e 9% W6 B W4 & gl AW @ S e @ W RévE wsw 99 S g 99 49
b = ofiR @re & S feras @ SRl B & o & ¢ g8 A9 w9 A A o & S |

# arar qayd AR & R § emar gw wem #§ A @wan @ § o R Al e dw @ Weel 9 wn 9 eiR dw @l srendy 9 S ot e s ot o
@ qagd #f e § 9 oRar anffie @@ & o ® € ok ST aeR U @ w1 @ & 99 e o Yo 9 Ry o afee g 9 A uw & 5 sofierRa @
g giwn & T AR ot B ¥ & yaqd A § IR g gRen @ dR[ v T ¥ iR SR S o e X Mt Bkl @ o v ¥ | wE s guteq @
| TReTR agd Al & afaffal & foey 37! Tl &1 Friew &Y, 78 9o & fag 4 o 2

T G I € P B GROR T AB BT [HIER H o W@ & O @ ew B 5 FHaiial § asr W W § | vE 99 e R ge e ® ew & 4% seaiial
F ot wiE o weEEnali @ A # aer Wil weds wifdmnie § fra on o) st wiE & uft TR @ e o | e g F o @ 5 WReR 1 B gt v
IRl 4 HHAIRET BT TER Fe el 2 R gl Far gedt @ | dF sl 1 ug w2 5 ven- iR e W dal # e s wRari @ Fied & omd, sEet
Yo @1 R STl @ I ol SFE! o Al Wt iRar @ AR wee gawnell @ e e g |
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@ # gRamn @ a e § | eRavn v guera gew # § e S 21 Rarm @ fremt 9t e dom @ feae @ 9w @ | Rarn @1 smn e wfoat g@ A
AT & 3R e e wos B aviE | | A & el 37-38 Al O THAETA TEX B HHAT el g1 € | G BIE 4 W Ramn & e § WER B TR BRI
T @ B W § | T8 6% 121 fhotio @l & g@1 € dad 6 fhorio F Al § Al doe & gAw Wigdl 7 @ 7 g9 qerifa® e @ ved a o & | 9w
arl S W TER @ BT BRATN SR e S e & 98 oo A wifeewr # o e & | g & e @1 ure S Ao 8 8 e g dare & AT aifesr
B U € W E | T Beg A B B WHR 2, dong # A i A wer 2 o eRarn d f s @ wer a1 18 2 e 3w R # waen g @i 7 sl
& uer # & gon 2 | or: Sftwanfie Tev @1 gy sRawn # o e o @ifs 2Ramon @ e axdt @ e g3 ws | sRaron @ gl seferaven g o w et

g

AT A St 5 g aeie #§ FeATed Wie Wi H Sl A a9Ts 8, SHET H W PRl § ol A N TR I8 o § o & {5 g Wi =i @ fiers @t aora ©
FeEiiferds 3R gEv AT g9 @Y oW § 3R a= @ ¥§ 9 € 39 i} e e famr s ey |

s guie § A faw S o 9, e, Wiide, @k ok oft § Wt dieil w e aeew fram @ aft ot e @ @ we ) e § | sufhn diie
e, Uerd, Siviel W Wl do oI T 8, 91 arfuw forn iy | gafery # wa & ovia & @ROT SO AUl TG Nl &SI oNud Aresw 9§ A w5 off 9
R R g 5 afd e & R @ 9 S @ R g | e &1 e g a g s @ e g

ft I puTe Area (Fe) : W GvTafa AEed, # oud Wi STHIR Sred Yl g 6 SO {31 W geie R alde &1 19w e fan| ara fam a5 of gmoat
2005-06 @ forg St awie wega fopar wan €, # gwe el # @er gon g1 A faw = <t & wfy amww avgw @=an g, forel aga wgfem aoie ¥ foor €1 59 awie & wf
it 1 e war mn g A ot A fewr, weigy, drorar, R, S, onfd et e wEe) UE Ao auie IR S @ e @t ¥ 98 9oie 95 FOR de
T B e H1 auic 8 R 9@ Area B s St 7 oaw wow fem ® fF 9t 2004-05 F aeie ¥, smam & fow weayet wmnfors dard, SR o, oReen, gedER
e, afe, aee, fem denfre, wateer, S i R enfe & fag S geer wan o, 9 g@ew &nll @ wee @ @ S @ ogl § sl fege A ad
ST ATEd], IR AR O SEAl 6 IR PIRM d 9gd @ & e g9 IR &1 Adien e wefe g, 9 Sw gl WM dR W del 9 @ F g que giie
TRER @ & AR YA A3 SE 01 amaiRa € # wea § % 59 aue @ faeh e @ w1, 98 o9 ¢ Fifn 59 guie § 9l T @ e @ T el e
1 BT 5 O aeR @1 onfe el @ aure § wems wrwt ag T off, gewere off i & S are) gar @ anl R § wwen € 5 fae w9 oft aga ey
4t €1 e S ot @ 3EN uY BT e RErey gl Wde &1 B fhar & i fheere Rt ave | swei gg W@ oft, 99 Aee @1 @ fhar T gl

HRadl TEl & %9 &1 % B 70-75 wferwd @ & F awdt €1 F wasrar g 5 99 aw w6 @ Gew 98 @ 99 9@ w0 B sEm gued T8 8@ gl 8 918
forerm oft &9 W ¥ | Tial @ aRE AT S B SR HH gar ¥ oY wEdl @ R Gl @ gdE S g g1 g9t qa sl I8 € & wiath § g gfaerd,
arl, foreh, @, fen, wawen sanfy o frer afey, 9 o 7E e onll fadst o A ey wed A iR @ vemE & @ # ) 3uw e 10-15 wrell § Rl @
el forg fa & 3@ € S el F A ugdl 20-21 Wfaw gan @l off, a8 oS 34-35 AR 9 99 g g1 I AN B we B AR GAET B 4§ T@ qwl T
a1 gwe! oo agd g0 ENTl a3k Ad-wfiE $ a9 89 9E N § TR 990 oY aredd # e fbaen s @) @ E, 78 g o gem| # A faw @4 S
TR @rad Sl g, e auie # wa-wfaer, art

forart & forg 3g wfoera ¥ @1 9em #1 wEaE @1 81 R 9@ aEyg ff 78 IR sratw €1 3w A o 9t e 75 wftea € gwfey 9 fog s e
50 wferera A afg @<t &rftl s/ @@ so wftera widl @t avw afyg 78 9, g &1 e wEst T Y wwal

AT SR TS & a/d BE) 8, 9 Hel & 5 89 Bre! @€l G@ § &l @1 A9 S| ot e ave 9 ave! 91 8 99K 98 9 o w9 § s Wiv |1 |
HRIX Bl AHAT & 99 T VI I S A9 qEa1 & 1 SO F8l D, AR Tdl B Al I G W& AEd & al s o [ @ erawen @8 S oqa w0 a
ial @ forg eraven @t g Jd-Fue, A, o, faweh, S Sfem @& e smew €, o $faw emarw F fwn R € o wen & 5 w7 @ &l @1 smarw & o #

w5 w7 aga w9 2

# 3T e e @ awE MHia B arEdn g e SN guv TSy IS, #E VST, e 3N 9N U & WY g fAsR @ glad @ § 7 fJEw @ wfy afd
SAEHT WA 3345 TUAT & wafd <¥ @ uf Al et 12870 w0 € F wemen g orondt & e @ @1, v dueity Ao 99 § arp @l e e, fIER @ Sten @t
Al

s wfa faw af fagr & fav 09 400 Ts w90 &1 wEgE R &1 59 W & g ae w9 s9R s iy Ry € 9 oraaiw € ofk S & g F Wi & wE e €
faER smardt & fovma ¥ T BT g WA T WeW | THDT A P IS P 2| fER A & 0P WO G@ g, A g a6 a¢ § AN yfad &g o
TRV AT, WA, FEIG Sl T 98 IR HHS HYAl A6 & 6 Ser [€9eR & fAera & g st fFanl vm @ 4 gy e off, @ 9e 9w @ qaig @
f&an, @@ el BJP wifax oftex, sar mifstae weersn wred g8 49 € # 9 aarn anedn g 5 et wer § R W 12 w6 9, ueel fw w4 o oft af ¥ 9, v
WY fdeR o, afrs vt 7 fier &1 e siftarss &% & e ok 3o 78 far| e Gefewmss ava amw o o 9| sy fie o8 &M | PR e &
[ FT Fwd, d1 fa8R F oo qwR gad gl (FEuE) fTER @ deaw & R i &R ve g oft 39 i R, S6fE SR 3@ wE T fF e ffEw @1 fawn
Yo &

HHIRY FEIGH ¢ T HUAT GG FY, Fifh NUH Tl & gAY Gawdi F A e €

ft T Ut ATed : g¥Ha § g9 uia fAee i € d eofver w sk wrgm, w®ifE e ok ffEr @ | s Sufia v €1 F wE arean € s ge wie & asa
fagr @1 dearn & faan | gE Wi A wew 48 §1 F orfta e arEd g 6 R ik sveds @ faa afe e @ @1ed € o g9 S sl & g fren faan
oy, fred al gy & wd| AREs B Sule g R wan @ eiv gre wear rél @ Yar gl B o @ € 9¥ o ® &, (cauH) gy ReER S gay arel
¥ U <@ €, 99 Tarn wg| |Emefy o, ama ot faew # g #) enee o @ ® 5 awi foea whax A, WesTel, dgETen SN avor ®| F fIER 39 @ faem e g
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R & @ e 71 98 <0 & e’ 3@ o S G T €| 5| Wgad e o, A 98 R B T, @ @1 9 o1l @ 98 9 S Mot & fae ff dw 9 ergafa
ot U off| & TN & g T el gfery & U g Wi W@ € Big e T " W@

FATITT WS : o7 M9 THAE Bl

o I PO AET : § gig e SR ol A wE wdl @ WER @ 8, qE B U B GRER @ E, q1 donl B weR @ @, w4 7 R B e sk Qe
fon & 3R feR & oM @& swmTE T B T B ... (@@EE) 98 T T e o 3R ved ot off F faER @ g9t o REn A s FaeT s e
& 15 W & @F A I a1 3N e q@d & AR B X 9o B 1 | 9@ uig fmar o | St 71 SRR 9§ TNEl @ 91 e e, o WG 9 o W el
ST US| 379 @81 JIguf WA @] 8 T € e o e § f aRfifiay 9w wxer 7@ o, afeT ed wel fier # e ol awew el 81 de 7 & fien
sie 7 & forelt gl widl @ & frenm 21 oo A1 fRER d AR i W w@ ) wd S o @1 34 el WS Sl §¢ 2

HATIRT HEISA : 39! ared g¢ 14 fre &1 v € swfoy s@ wra v

ft 9 pure arEd : # Are 99 SR ol A Fae wen aed § qad 981 ol a8l ea 21 e gaede T fren, sufav ae wer T8 & of) wgufa e @ @
1| el T R a8 vEet odt oft B WNER | A" wv iR f T W w-e SR ey o). . (SraErE)

Al "ered : g9 U8l 1 ol faEm we wE, S e 9uie W a4l &Y ' 2

ft 7 Fure T1ga ;A FEe wen aEa g A G w6 o, 5 99 9@ e A ok gars @1 91 o) S T8 o, 99 9@ [ER @ afa @ faw aE e
arg | A faw = S, s G oft g @ forg R #1 fure 9 are e 2 L (szaum)

MR. CHAIRMAN : Shri Gingee Ramachandran. Mr. Yadav, please conclude now. I have called the next Member to speak.

... (Interruptions)

#ff I Pt Aeq : A faw A S @ e 9ga 991 € ofR e e fER @ v weReTd WA e € . (=aEE) & | T 9 SR § o) gl g
Frreray, s, Srasd, dees, (el & & aon aa €1 em Bdw R fF e awe 3 @ W g & 9@ § ol aw @ e @ & @ @ em s

|ATAR WESd @ #9 QO A oW @ ol foran g, | ofd i S{uHT | W Hifarg|

ft T PpuTe AEd ¢ WL X g qgrn S, fER @1 fawn few G W, A ok gars @ 9 O SR e aRe 8 999 e o farg S| $R7 smara
AT # T ggrn Wl 9 & fore e agrn Wil gAY U8 O Wo-of[d @¢ UHH OY BT &, 3R S & [ard e @Y O gEY USW @ Al @1 Raer @t aear
AR S Sff gAY @l # g1 L (@rEE)

MR. CHAIRMAN: Nothing will go on record.

(Interruptions)™® ...

* Not Recorded.

MR. CHAIRMAN: Nothing is going on record.
(Interruptions)* ...
MR. CHAIRMAN: I have said that nothing will go on record. Why are you wasting the time of the House?

(Interruptions)* ...

* Not Recorded.

*SHRI J.M. AARON RASHID (PERIYAKULAM): Sir, at the outset, I would like to state that it is a matter of privilege to be part of the United
Progressive Government which has started on the right lines. There is no denying of the fact that the United Progressive Alliance Government would
complete its full term and would bounce back to power with wider mandate.

This Government has made great strides in every conceivable field. Be it agriculture, education, health, power.

This Government is bound to make great strides in every conceivable field under the stewardship of Dr. Manmohan Singh and under the able guidance
of Smt. Sonia Gandhi, who has made great sacrifice by not accepting the Prime Ministership in spite of the clear mandate.

37/89



10/26/2018

Ours is not a marriage of convenience like earlier NDA Government, ours is a marriage of consensus which is going to continue for a longer period
than expected by the Opposition.

Hike in petroleum has resulted in overall price increase. Central Government should come out with a formula which would help to stop the hike in
petroleum products.

Of course, a number of problems have to be addressed by the Central Government. Namely, water, population explosion, health for all, power, floods,
et al. It has just started its work. It has a long way to go.

The stark reality is that in India water problem would continue to haunt us as long as we depend on monsoon. We should develop a fool-proof rain
harvesting system in each and every household to solve the problem of water. Another solution lies in the linking of rivers which is a stupendous and
arduous task which can be implemented only by pooling enormous money. I do not

* Speech was laid on the Table.

actually know whether it is feasible. But [ am all the more certain that I would take long years to complete the linking of rivers. But if we complete this
unthinkable task, our future generations would have a sigh of relief. Central Government has to study afresh the problems being faced in the
implementation of linking or rivers, at least, we can erect check dams in every 2 kms. on river waterways.

I would like to point out here that every year we discuss a multifarious issues, namely, floods, droughts, railway accidents, etc. Discussing such issues
has become a sort of ritual every year. The outcome is not worth appreciative for reasons known to everyone. We take up issues piecemeal and go
about sorting out the immediate problems but forgetting about chalking out a well thought out plans and programmes to cater to the needs of each and
every impending issue that come up often and in every year. We have to fix our sight in resolving issues that crop up every year on a permanent basis.

I would like to point out here in this august House the plight of farmers in Tamil Nadu, in particular. A number of farmers have been facing problems
due to shortage of water, difficulties in getting loans, etc. Government should waive all the pending loans and allow the farmers to start the life afresh. I
am of the firm conviction that as long as we depend on monsoon, we are bound to face such problems. Waived off thousands of crores of rupees to save
the farmers is in the interest of the country. Given free power to the small farmers would go a long way in increasing the production,

Stopping population explosion should be the immediate task of the Central Government. We could not move ahead as fast as we can in spite of our
achievements in various fields because our ever increasing population is standing in the way of our country’s glory in the comity of nations.

Health is one are in which India’s position is not worthy of mention. Though we have made great strides in the field of health, according to a report,
more than 26 crores people cannot afford healthcare and the Government hospitals cater to only a quarter of the people who approach the Government
hospitals desperately without any source of treatment. Government hospitals should be upgraded in par with the state of the art private hospitals.

Funds should be extended generously to the schools run by Wakf Boards all over the country in general and Tami Nadu in particular. Due to acute
shortage of funds, schools under the aegis of Wakf Boards are in a pitiable condition. 1 hope Government would give utmost priority to this aspect to
help the minority community to keep pace with the advancements made in other schools, particularly urdu schools.

Education is another area, where we have to lay more emphasis in the years to come. Dropouts from schools have not reduced over the years.
Innovative and effective steps should be made to ensure that each and every child, particularly from the underprivileged sections of the society and
people living in despicable conditions attend the school. If we provide education to one and all, there is no doubt that our country would become a
developed country sooner rather than later.

Tamil Nadu has a huge tourism potential. It should be tapped from every sense of word. Tourism is an area where we can bring in more foreign
exchange. Maintenance of historical sites along with improvement of infrastructure with low budget hotels, airports facilities and rail services would
undoubtedly improve the inflow of foreigners. Government should look into this aspect with insight and should come out with immediate steps to set
right the way for more inflow of foreign tourists into our country, particularly Tamil Nadu, we have Ooty, Kaojikandal, Yercaud, Yelagiri Hills,
Bodimottu.

I would like to suggest that a model school be set up in each district of the country; centres providing health care particularly to be needy and poorest of
the poor should be started in the nook and corner of the country; proper roads should be laid in the remotest areas of the country so that people living in
those areas would become part of the national mainstream.

Power is another subject which is to be treated with utmost seriousness. Power thefts should be stopped lock stock and barrel. All-out efforts should be
made to use the renewable sources of energy like wind and solar energy to tide over the huge shortage of electricity in various parts of the country.

Unemployment is one of the gravest problems India is facing not only today but for years. New thrust should be given by the UPA Government to take
the problem of unemployment with all the seriousness it deserves. Employment generation is to be given top priority. Jawahar Rozgar Yojana should be
taken up with more vigour. It should be reviewed to see that whether it is moving on the right lines.

The UPA Government should strengthen the Panchayati Raj Institutions to see that the real fruits reach the people at the bottom for whom it is meant.
Here, | would like to quote late Rajiv Gandhi, who said that only 10 per cent reaches the public and the balance 90 per cent is siphoned off by the
middlemen. This trend should be set right.

The UPA Government should strengthen the Panchayati Raj Institutions to see that the real fruits reach the people at the bottom for whom it is meant.
Here, I would like to quote late Rajiv Gandhi, who said that only 10 per cent reaches the public and the balance 90 per cent is siphoned off by the
middlemen. This trend should be set right.
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When [ was curiously going through the debates of the House and also the reports of various committees, 1 have found out to my astonishment that a
considerable percentage of the grant or funds are not utilised in a particular year. This despicable situation must change if we want to see a bright future
for India. We should ensure that funds are spent in full in a given year by planning in advance and executing well in time thereby spending the grant
meant to be spent in a given year.

Mid-day meal scheme which is in vogue in a few States should be introduced at the national level to bring more people to school and which would
provide at least a meal a day to those who could not make both ends meet or get a square meal a day. Central Government should extend grants
generously so that we could improve the literacy of the country like the one in Kerala which has 100 per cent literacy. Any country which has its
considerable population educated would undoubtedly make strides in every conceivable area.

Tamil Nadu has been facing the problem of water almost every year. Central Government should extend financial assistance to tide over the recurring
problem every year. Protected water to be given to all rural public without fluoride content.

We have to take innovative and corrective steps. It would not be right on my part to outline what the Government should do as I have just started my
Parliamentary life. | have a long way to go. But I am doubly sure that his Government would bring back the glorious days of governance of Jawaharlal
Nehru, Indira Gandhi and Rajiv Gandhi who took India to great heights.

*SHRI E.G. SUGAVANAM (KRISHNAGIRI): Sir, first of all, I would like to express my gratitude to our great leader, hon. Dr. Kalaignar Karunanidhi
and Thalapathi, M.K. Stalin for sending me to this august House. The Budget has been welcomed by all sections of the society although with certain
minor reservations.

I have a few specific points to make regarding the budgetary proposals and put forth my suggestions and demands. First of al, I understand that it is
under consideration of the Government to set up 6 AIIMS like institutions throughout the country. But, no such institution is being set up in Tamil
Nadu. I would like to request that one such institution is going to be set up in Tamil Nadu at a suitable location to cater to 6.5 crore people of the State.
It is because the facilities in the State Government hospitals are not sufficient and the private hospitals charge heavy fees and they do not provide any
quality healthcare.

The Mid-Day Meal Scheme for Children is a very welcome proposal. At present, the Government is providing foodgrains at the rate of Re. 1 per child.
With the rise in general prices and inflationary trend, the amount allotted is very less. | would like to request that, at least, it should be increased to Rs.
3 per child.

In the Rajiv Gandhi National Drinking Water Mission, importance has been laid on tackling water quality in about many thousands of habitations in
Andhra Pradesh, Gujarat, Karnataka, Rajasthan, West Bengal and other States. [ am sorry to stay that the quality of drinking water in the districts,
namely, Dharmapuri and Krishnagiri is very poor and contains high rate of fluoride. Therefore, | would like

*Speech was laid on the Table.

to request that adequate financial assistance should be given under the Rajiv Gandhi National Drinking Water Mission for providing protected water to
the people of my constituency.

Sir, Dharmapuri and Krishnagiri Districts are facing acute shortage of water and groundwater level has also come down considerably. During the
earlier Government, when Dr. Kalaignar was the Chief Minister, a scheme was inaugurated for Integrated Drinking Water Project in Hogenekal at a
cost of Rs. 1,000 crore with Japanese assistance, and all modalities were worked out. However, the present Government has not taken any steps to
implement the project and kept it in cold storage. I urge upon the Government to allocate adequate financial assistance for implementing the scheme on
a war-footing level.

Sir, my next point is regarding the announcement of funds for backward districts. 1 understand that 170 backward districts have been identified.
Dharmapuri and Krishnagiri Districts are the most backward Districts in Tamil Nadu. There are no major industries here and as such there are no
employment opportunities. Since there is no adequate water supply, the agricultural operations have been affected and people are forced to migrate to
other States. Therefore, [ urge upon the Government to declare the above two Districts as backward Districts, and adequate financial assistance should
be given for the development of these two Districts.

Sir, the proposal regarding pre-examination coaching of candidates belonging to the minority communities to allow them to pursue their courses in
reputed private coaching institutions is a welcome step. But, this facility should be extended to the people belonging to Scheduled Castes, Scheduled
Tribes, Other Backward Classes and economically weaker sections.

Sir, the National Horticulture Mission is being launched in April, 2005. Plenty of fruits and flowers are grown in Dharmapuri and Krishnagiri Districts.
Therefore, a special package for these two Districts under the National Horticulture Mission should be allocated. In fact, the Finance Ministry should
recommend to the Commerce Ministry for setting up of dry port in Krishnagiri Constituency for exporting fruits, vegetables and flowers to different
areas within the country and abroad.

The National Water Project on Water Bodies is limited to 16 districts only. I would like to request that this project should be extended to Tamil Nadu
and, in particular, to Dharmapuri and Krishnagiri Districts.

39/89



10/26/2018

Sir, as the hon. Finance Minister is very well aware that Tamil Nadu is one of the leaders in handloom sector. But the export in this sector has dwindled
in the past few years. Therefore, special steps should be taken to revive the sector and to increase the exports. Moreover, the life and health insurance
packages should be extended to all weavers.

Sir, regarding the small-scale industrial sector, if more and more items are de-reserved, the small-scale industrial sector will not be able to compete
with multinational companies. So, I would like to request the Government to give a serious thought before de-reserving any item from the small-scale
industrial sector.

Sir, as I had already started that Dharmapuri and Krishnagiri are backward districts and they should be included under the ‘National Food for Work
Programme’. The housing scheme for weaker sections in my constituency is not much and adequate allocations should be made under the Indira Awas
Yojana.

Now, I turn my attention to taxation proposals. The proposal to impose surcharge on withdrawal of more than Rs. 10,000/- on a single day has not been
appreciated by majority of the population of the country. In fact, our leader, Dr. Kalaignar has also expressed his reservation against this move.
Therefore, | would like to request the Government to withdraw this proposal immediately. Due to this proposal, the black money cannot be curbed. In
fact, the black money will increase, as people will tend to keep money with them and not deposit it in banks.

Hosur, which is an important centre, is located in my constituency. It is very nearer to Bangalore — the computer capital of India. There is plenty of
possibility for setting up of software industries and companies, as it would create employment opportunities for the people in my constituency.

*SHRI IQBAL AHMED SARADGI (GULBARGA): Sir, I would like to congratulate the UPA Government and also the Finance Minister for
presenting one of the best Budgets ever delivered in the Parliament so far. Every time whenever the Finance Ministry or the Railway Ministry used to
be presentation of the Budgets people they used to fear that prices may go up and was a feeling of terror but both this Budgets Railway and General
Budgets presented to Parliament was welcomed by all sections of people even the common man was happy as there was no burden on him.

Sir, this Government has shown that there is a keen desire to implement the National Common Minimum Programme more importantly, an enjoinment
of social and political stability based on commitment of the welfare of weaker sections, backward classes and minorities has been created. This
Government has infused a new sense of belonging among various disaffected groups, especially in the tribal, socially backward and minority
communities across the country.

Sir, I would like to complement the Government for constituting a commission for the welfare of socially and economically backward sections among
religious and linguistic Minorities. Certainly this Commission will examine the social and economic status of these deprived groups and suggest
mechanism for enhancing their educational, employment and economic opportunities. 1 would like to propose a considerable Budget allocation to be
earmarked for fulfil the aspirations of the deprived groups of the society.

Sir, I would like to compliment the Government which has decided to develop our rural India and the Budget has provided sufficient funds which will
deal stepping up flow to farmers, enhancing public investment in irrigation and

* Speech was laid on the Table.

Waste Land Development increasing funds for agriculture research and creating a single market for agriculture produce and also investing in rural
health care and education, promoting rural roads. This step, I feel a great step in improving our rural India.

Sir, the second area of special attention for this Government is employment. This Government has given priority to this sector as the share of youth in
our population has risen and will continue to rise for some decades to come. Therefore, the policies aimed at increasing investment and stepping up the
growth rate of agriculture, manufacturing infrastructure and the service sector will undoubtedly generate new employment opportunities. 1 hope and
trust that Government will fully take care of such schemes so that they achieve the goal for which they have been started.

Sir, I congratulate the UPA Government for setting up a national commission for minority educational institutions to safeguard the interest of the
minorities in higher education. This is also a welcome measure.

Sir, it is a very welcome measure under Sarva Siksha Abhiyan and Kasturba Balika Vidyalaya Scheme, the Government proposes to allocate funds for
educational development, especially to the minorities wherever there is a considerable population of minorities in the rural area. I would like to suggest
to allocate a sufficient funds at least 15% should be given to the minorities in the above scheme based on their population.

Sir, I would like to welcome the decision of the Government through the Finance Ministry to provide assistance for the recruitment and postings of
Urdu Teachers in our country especially in the rural areas where the dropout percentage of the minorities is more comparing the other sections of the
society. Hence, I propose to allot adequate funds for the recruitment of Urdu teachers under Sarva Siksha Abhiyan, Kasturba Balika Vidyalaya and
other educational schemes.

Sir, I would like to mention that the Hon. Finance Minister in his Budget speech have, comprising that an additional cess of 2% will be levied which
would generate Rs. 4000-5000 crores and will be spent on educational development programmes.

Sir, I would like to mention here that the nodal Ministry for education development is HRD, the Development of Welfare of Scheduled Caste,
Backward Communities and Minorities, all looked after by the Ministry of Social Justice and Empowerment. Hence, I propose to allot sufficient funds
to both the Ministries so that justice will be done to allocate more funds to minority institutions and to the student community of the minority and other
backward sections of the society. In this context, I would like to request that an amount of Rs. 200 crores may kindly be allotted to the Moulana Azad
Education Foundation and an amount of Rs. 50 crores may kindly be provided as a recurring grant for the scholarship programme from the educational
cess.
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Sir, I would like to request that in all the financial corporation in the Ministry of Social Justice and Empowerment, 100% share capital is given by the
Central Government. But the Government of India’s contribution in case of National Minorities Development Finance Corporation is only 60%, States
and Union Territories contribution is 26% and the remaining to be contributed by the institutions and individuals having an interest in the welfare of
minorities. Hence, I request to enhance the equity capital up to Rs. 500 crores with the 100% share capital by the Central Government for NMDFC.

Sir, I would like to mention here that the Central Wakf Council is having nearly 4 lakhs registered Wakf properties throughout the country, is given
only 1.05 crores in the current Financial year. | propose the allocation may be increased up to 25 crores.

Sir, in the State of Karnataka nearly 800 villages were under the draught for the last three consecutive years. Every year the Hyderabad-Karnataka area
is facing draught due to the acute shortfall in the rain. Many a times Central teams have been visited and recommended more Financial Assistance,
foodgrains, to provide drinking water, employment generation etc., for the benefit of the draught effected people. Hence, I would like to request to
grant a special allocation of funds in the current financial year for draught affected areas specially for Hyderabad-Karnataka area in Karnataka.

Sir, the Government of Karnataka has approached the centre for financial assistance to complete all irrigation projects expected to cost of Rs. 25,000
crores over the next five years. There are about Rs. 13 crores required to complete project under the Krishna Nirvari River, the State has committed to
complete work of Upper Krishna project. I request to grant special funds required by the

State Government.

Sir, the Centre for the first time in recent years reduced the allocation to Karnataka under the Accelerated Irrigation Benefit Programme (AIBP). Sir,
the Union Water Resources Ministry has allocated only Rs. 250 crores less than half of what Karnataka had asked for 2004-05. Hence 1 request an
amount of Rs. 550 crores may kindly be given as the State Government has requested.

Sir, once again, I compliment the UPA Government and Finance Ministry for presenting pro-people, pro-farmer budget for the welfare of all the
sections of the society particularly the Backward communities, SC/STs and Minorities.

SHRI GINGEE N. RAMACHANDRAN (VANDAVASI): Hon. Chairman, | would like to quote from Thirukkural.
"Idhanai idhanaal ivanmudikkum endraindhu
adhanai avankann vidal."

One who is able to do a particular work should only be entrusted with that work. This is said by Saint Thiruvalluvar. Hence, our hon. Prime Minister
has entrusted our Finance Minister, Mr. Chidambaram to present this Budget.

At the outset, I shall congratulate our hon. Finance Minister for having presented a balanced and good Budget. 1 suppport the General Budget on behalf
of myself and General Secretary, Mr. Vaiko of my Party, the Marumalarchi Dravida Munnetra Kazhagam.

I would like to say a few points about the Budget. There are important matters which are presented in the Budget. I think the Finance Minister has
succeeded in satisfying the aspirations of the downtrodden and the poor people including the weaker sections of the society. Though various constraints
and restraints might have come in his way, he has presented his Budget in a far-reaching manner. | once again express my appreciation to the Finance
Minister who has sincerely taken care of not burdening the common man, especially the poor, the downtrodden and the backward classes.

Announcements made in this Budget are good. If they are implemented in a proper way, it would be a welcome Budget. This Budget highlights so
many measures. It tries to improve agricultural productivity and rural economy. It is focussing its attention on development of irrigation, infrastructure,
rural electrification and telecommunication. | am thankful to the hon. Finance Minister for he has allocated more funds to agriculture and allied
industries, rural development, agro and rural industries, health and family welfare, human resource development, fertilizers and chemicals, women and
child welfare and to social services than the previous year. What does it mean? It means that he gives more importance to the rural people. It gives
boost to the rural economy. I am very thankful to the hon. Finance Minister because he is focussing his attention on the rural areas. Poor people should
be empowered to develop their economy. Due to this Budget, people in the villages will get benefited. I once again appreciate the allotment of Rs. 630
crore for development of horticulture in our country. It is a very good step.

I would like to talk about another thing. It is said that Rural Knowledge Centre will be set up with the latest information and communication
technology. It will help the poor in updating their communication and technological skills to keep pace with the modern age.

I would like to make a request to the Government of India that a mandatory provision should be inserted that whenever transactions take place by way
of exchange of goods or sale or purchase of any goods or properties, they must be done through demand draft or cheque. ... (Interruptions)

MR. CHAIRMAN : Hon. Ramachandran ji, if you want to read out your speech, then you can lay it on the Table.
SHRI GINGEE N. RAMACHANDRAN : I was reading it because I did not want to waste the time of the House.

I want to thank our hon. Finance Minister on behalf of my leader, Shri Vaiko. Since our leader, Shri Vaiko, took great pains, Sethu Samudram Project
and inter-linking of rivers project were included in the Common Minimum Programme. 1 think the Tamil Nadu Government is not cooperating. | urge
upon the Government of India to expedite these projects. They should be taken up very quickly.

I would like to appreciate once again the announcement declaring Tamil as a classical language. But it is announced by the Ministry of Culture. It
should be declared by the Ministry of Human Resources Development. The Ministry of Human Resources Development is giving so many awards and
concessions to Sanskrit language. Tamil is the only language which is the mother of all languages in the world. But it is not being equally treated. It
should be given proper treatment as a classical language. Tamil should be given proper treatment, which should be equal to the treatment given to the
Sanskrit language.
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The Government of India should announce Gingee as a tourist centre. It is a historical and monumental centre. The previous Government declared
Hampi, Karnataka as a National Heritage Centre. Likewise, Gingee should also be declared as a World Heritage Centre. | urge upon the Government of
India and the Finance Minister to kindly declare it as a World Heritage Centre. Then it will attract tourists.

I demand from the Finance Minister to provide a rope car system in the Gingee Fort. The previous Government had notified to take over the
administration of Thiruvannamalai temple, under a notification from Archaeological Survey of India, Ministry of Culture.

I represented this matter to the hon. Prime Minister. Then, it was withdrawn. | have even my thanks to hon. Prime Minister, and hon. Minister, Shri
Jaipal Reddy. Also another matter is that I have represented to the Rural Development Ministry’s Minister, Shri Raghuvansh Prasadji for the inclusion
of Tiruvannamalai, Villupuram, Cuddalore and Nagapattinam districts out of 150 districts which have been identified as backward districts. I am
thankful, once again, to the Government of India, especially the Rural Development Ministry and Shri Raghuvansh Prasadji, and also our hon. Finance
Minister who has allotted even more funds for the affected people, the Tsunami affected people in Tamil Nadu. Several State Governments have asked
for Rs.4,800 crore for rehabilitation works but the Government has allotted Rs.1260 crore. I think, it is not sufficient. You can release more funds. At
the same time, kindly constitute an all-party Committee to monitor whether the funds are properly utilized or whether it goes to the affected people.

MR. CHAIRMAN : Please conclude now.

SHRI GINGEE N. RAMACHANDRAN : I want to bring to the notice of the hon. Minister about the Villupuram to Arcot road. It is an important road
connecting south to north of Tamil Nadu and the northern India. This is going to north of India. I want to ask, once again, to include this in the National
Highway project. I would also like that more interest should be given to the poor people, that is, those who are living in the villages. Then only India
will shine. 1 would like that the Finance Minister is going to present the best Budget. At the same time, I am giving my thanks to hon. Speaker for
giving me this opportunity to speak.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Mr. Speaker, Sir, my party is not happy with this Budget. Why 1 am not happy with this
Budget? The Indian farmers are committing suicide. They are not getting Minimum Support Price (MSP). They are burning their commodities. This is
the situation prevailing in this country. So, that is why, this is an anti-farmer Budget. That is why, my party is not happy.

Agriculture is a State subject. So many subjects are with the Centre, namely, the procurement, credit, insurance sector, storage, food-processing,
exports and imports. Everything is dealt by the Union Government. But, if anything is asked from the Union Government, it is said that agriculture is a
State subject. What can we do? We can give some assistance. We can give some scientific help to the State Governments. So, India’s 70 per cent of the
population lives in the villages, constituting 65 per cent of the population as farming community.

16.39 hrs. (Mr. Deputy-Speaker in the Chair)

The agricultural sector contributes 24 per cent to the Gross Domestic Product. Exports contribute 30.1 per cent. Even 58.4 per cent of the rural
workforce is from the agricultural sector. They are giving livelihood to the 650 million of the people. So, what the farmer is getting now? They are
committing suicide. So, in this scenario, I am demanding from the Finance Minister that agriculture should be brought in the Concurrent List. Then
only the Indian farmers will get benefit. That is my party’s demand to bring to notice. Interlinking of water is the final solution for the removal of all
problems faced by the country like the problems of unemployment, shortage of power, shortage of drinking water, shortage or irrigational water.

For all these things, the remedy is inter-linking of rivers. With the present system and legislation, it would not be possible to achieve inter-linking of
rivers. So, in the Chief Ministers’ Conference, a debate should be held on this subject. We have to amend the Constitution. Water should also be
brought under the Concurrent List. Then only the Government of India can do some help to the farming community.

About credit, I would like mention that even the cooeprative sector is not in a good position to give credit. It is not giving credit to the farming
community. The Government of India helped the UTI. We know about the UTI scam. When the UTI was in a distress position, the Government has
helped the UTL. Even for the Commercial Banks, for clinching the balance sheet, the Government has given Rs.20,000 crore; for the Rural Banks,
assistance has been provided. Why have we not given it to the cooperative banks for clinching their balance sheet? That is why, the cooperative sector
is completely ruined. Even the cooperative banks are not giving credit to the farming community. That is the problem.

The hon. Finance Minister has announced that they have formulated a Committee. All the previous Governments also formulated the Committees.
They have given the report but the Government is not implementing those recommendations. Again, they have appointed one Committee for holding
discussion with the State Governments. This will not serve the purpose of the cooperative sector.

Regarding the Accelerated Irrigation Benefit Programme, this Government has earmarked Rs.4600 crore in this year’s Budget. How is it possible to
complete the pending 400 projects? I am asking this Government to react. There are 400 major and medium irrigation projects which are there to be
completed. About 50 per cent of the work has been done. There is no money with the State Governments. That is why, they are not completing the
projects. It requires Rs.20,000 crore to complete the 400 pending irrigation projects. But the Government has earmarked only Rs.4600 crore. This
amount is not at all sufficient. Out of this amount also, the Government is giving 80 per cent as loan to the State Governments and the subsidy portion
is only 20 per cent.

We are talking about agriculture and even the farming community. So, this is the situation. That is why, the Indian farmer is committing suicide. Even
for the health sector, in the last Budget also, I proposed that there should be a Corpus Fund. The poor people in the villages cannot afford medical
treatment. They are not getting assistance even from the Prime Minister’s Relief Fund. Some State Governments like the Karnataka Government
formulated a Corpus Fund of Rs.100 crore or Rs.200 crore. Out of the accrued interest, they are providing some money to the poor people for meeting
the expenses in connection with major, chronic diseases. I am requesting the hon. Finance Minister that he should create a Corpus Fund at the national
level with a sum of Rs.1000 crore. Out of that, if you get something, then you can pass it on to the poor people. They are dying because of lack of
money. This is the situation in the country.

We are talking about stock market and everything. If the stock market falls, the whole Government is paying attention. But thousands of farmers are
dying and we are not paying attention to them. How many people participated in the stock market operations? In the whole country, it is only 9 per
cent. For example, you take the case of my village. From there, no person has invested money in the shares. Of course, in the European countries, in the
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USA, 95 per cent of the people are investing in stock market. Everybody is talking about stock market. But, in India, 75 per cent of the farmers are
living in the rural villages. They have no link with the stock market and everything. If farmers are not getting the Minimum Support Price, nobody is
talking about it. If farmers commit suicide, nobody is talking. This is the scenario prevailing in the country.

I am giving one small example. I come to the Tobacco Board. The farmers have accumulated Rs.100 crore of money to the Tobacco Board. Even the
tobacco farmers are not getting the Minimum Support Price in Andhra Pradesh and Karnataka. The farmers are crying. It is their own money. The sum
of Rs.100 crore is the cess. That is the farmers’ own money. The Government is not releasing the money to intervene in the market to purchase tobacco.
These are our policies. We are not requesting the Government of India to provide some money. We are not asking the Government of India, the STC to
intervene in the market for the purchase of tobacco. But the farmers have accumulated Rs.100 crore of money with the Tobacco Board. Even the
Government of India is not giving permission to the Tobacco Board to intervene in the market to purchase tobacco. These are the policies.

How will the Indian farmers get benefit? Our farmers are small and marginal farmers. Eighty per cent of the farmers are small and marginal farmers.
Now, they have to compete with the world markets. After the World Trade Organisation (WTO), we have to face the challenges throughout the world.

MR. DEPUTY-SPEAKER: Please conclude.

SHRI KINJARAPU YERRANNAIDU : We have to compete with the world. If the farmers are happy, then the whole India is happy. Then only, we can
say that the Budget is a good Budget. We have to think about the farming community. Otherwise, there is no meaning of this Budget. It is all right that
we are providing money to every sector. What is the use of it? Our colleagues, our fathers, our brothers and our sisters are dying. We are not providing
any help to them.

The hon. Finance Minister has increased the credit from Rs. 1,05,500 crore to Rs. 1,08,000 crore. I would like to give you one example about the
nationalised banks, private banks and everything. Now, coming to the public sector banks, in the year 2001, only four banks achieved the target of 18
per cent, while 23 banks were failed to achieve this target. In the year 2002, only six nationalised banks achieved the target of 18 per cent, while 21
banks had not achieved the same target. In the year 2003, only five banks achieved the target of 18 per cent, while 22 banks had not achieved any
success on this front. These targets were set up by the Reserve Bank of India (RBI).

Now, | move on to the private sector banks. In the year 2001, only one bank could achieve the target of 18 per cent, while the other 30 banks had not
met with any success. In the year 2002, only two private banks achieved the target of 18 per cent. Our hon. Finance Minister is trying to cover the
whole picture in the figure of Rs. 1,05,500 crore to Rs. 1,08,000 crore. Whatever he wants to do, he has to do it district-wise and State-wise. So many
banks are not going up to the mark of 18 per cent. This is on record. These sources are given by the Reserve Bank of India (RBI).

MR. DEPUTY-SPEAKER: Please conclude.
SHRI KINJARAPU YERRANNAIDU : I am giving the sources of RBI Bulletin. This is the ground reality.

My humble request, through you, Sir, to the hon. Finance Minister is that he should concentrate on agriculture. If he concentrates on agriculture, the
economy will boost, This year, they want to achieve the target of 6.9 per cent of GDP. Today, agriculture contributes only 1.1 per cent. Last year,
agriculture contributed 9 per cent. So, GDP has crossed more than 8 per cent. The National Common Minimum Programme sets the target to achieve 7
to 8 per cent. If you really want to achieve this target, you have to concentrate more on agriculture. Then and then only, you can achieve the target of 8
per cent. Otherwise, it is not possible to achieve the desired result. I will appreciate the Budget only when if you do any good of the farmer. This
Budget is an anti-farmer Budget. Only the mere figures cannot help the farming community. If you stop this continuing and ongoing process of
committing suicide by farmers and provide minimum support to them, then only the farmers will become happy.

Thank you very much for giving me this opportunity to put forward my views before this hon. House.

MR. DEPUTY-SPEAKER: I would like to bring to the notice of the hon. Members that I have a long list of hon. Members who want to speak. So, I
would request every hon. Member to try to complete his speech within five minutes. This is my humble request to hon. Members. Otherwise, You will
not be able to finish this list in the whole night. I will allow only five minutes to each hon. Member,

SHRI KINJARAPU YERRANNAIDU : Sir, how many hon. Members want to speak?
MR. DEPUTY-SPEAKER: It is a long list.

*sft fvs AR (ATR) : WERY, AT G9C 2005-06 W Al F1 qawR e, w fog # e e g1 fheg # g avie @1 favig wwar § wifS e et @
IUeEal B T B # A8 9N PRmmard & ok 3w dae aimst @t areid Rt Wit &1 w5 o % W wWiew e & 5w v e g e & e oft saw o
1 TF a91 fewd e &1 T BT G I B AW 9 989 g5, A AG e D HE H SN & TN @ §] ISR TR [ H G R A 100 & B I50R SuaE
T B A BT B WS F 365 A A ¥ Baw 100 & IR, a1t fGm RoR @fFT w1 S| FoUE G AeE ave  Rar # 9 fiE aqE wam?

T T8 B & agel ST AT § AT 4F H B T8 HUHL qUA A BT Sl &) Thell AReN A F@1 [0 6 81 o9 @ gt wiftre @ g6l drem &
aa wrTal H R @Y ¥eER @ o Gl et sraied Ao #§ madt Y 9 i @ oRant @ 2 SRS W q@ia] 2.6 Bes A o Y& g fhg 39§ ame 26-27
e g TE Y A A w W g

g Ao wve frem % wdy # F wew e § 5 it § e o erara & Wae, Tl W, SR o <A e &1 e IRaR & afad el de @ g
AT F GfReT e W srear geem § TR w9 & arad e fAeattar o Ry F oga 9m w o @R T8 e R gl o1 e o1 TE @ o owmee 9 e o

IS F1 AT TE o U §1 9 s @ forw 9w qm O ot e frerar &1 ererel W9 37 3f@T § O WM & SR @rg wrifimar 8 & St S art @ s
& frg sifiRe we wnfia feu 9 ) smawamar &)

HEITE WIS Ao 3Md I W A 81 gt 8 it @1 agd ey g4 § S 8 9rdn 2 $E W@IHl W US-Ud qE W dedl B Wioe 98 e 8 ao Wies @ o
T & T €1 g dga ofiE YR U9 AfiRad B @I rawaddl 81 RS9 @ AT Ipal J e Wt st w7 R 78 & wafe TR @ ofeas wpal 9
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TFHR I ATt BT TR ¥ Yo et # vgd €1 W A wia & a= I fowmdt § s 9W € ek

*Speech was laid on the Table,
I foRren 9 e W) o Wl g1 gue foay o dE Taes faerer T ved &= Sk feneat @ v § afg @ e e

g @1 fe & o Wt o wow SR wer wew aga §o #) @l & feum W B @ arg ot R el & sema § Refia g oRy sfamn, dom snfy @ g
wrv s omar 21 ea: U fee awdl & g sifoRea g9 sndfea fvan s anfee) 4% &= & 4 =18 aRRdiomn 10-12 9t 9 &fea & o wafiea & urw & s
aifeq| v wae dm Argrn 4 onfl @ um @ o B wfie T8 e mn g SafE a8 e Sw 9 geayd wad § Rras Fata @ g § g de & ot |
7e ol fres @ &

Y HwEE &9 # 91 aRa USifer gW uee @ o arelt §91 Rergd & Ant A ey arell vt a1 ¥ @ gt €1 U5 WY g W SR Hedi @t | &6 o
B § I TH D5 GXHR G Y I A s afel

iy WER ¥ ARa i & g o @en q il € 5 uE ads taeer i @1 fifaa S, welie 1000=fd Y Snardl At T iR 500 @fd SO e Tl
gl B T § wirsAl, Wal $ oAy 60 o iR w1 @ o, Tgwe e @@ 9@ 74,000 afEE w9 tgee gRar e, 1,265,000 TiE A Aol w@ 2.3 a7l
TRART B HEEA S, 66,822 AT H SHTHA MG, AP §1 T R B @ 1Y §@ g1 WAle e AIMGT | HAFTHAT T A$d Ao B §0 Seard A T8 e
TN & Safh §F Ao ¥ iat ¥ IoHTE BT §hR I o1 TSI WO 7 4.6 BNIS @l Bl AN HeaEE vd Slie deee & 9

eI, WE 9% Tia & afed d wAel & way offow aifda @1 i @1 T, @S B e, YgA @ 9%, SRARY B WY Gd1 Ud denTRl & AN SUE g ann, a4
% WA o @ w@e agw & Wl Qe & few S @ aran @ afeT Swe sty WeT weraR # 9er Wil 81 o6 9 a@ YerR W Sig¥ A8 @i, &
AoMTY A e 8wl

Ra @1 faene Sl #, 9T 9@ garel & Ay AR & IEw &1 gord T8l a1 S, 99 9@ o9 & f[Jer T8l anml

*sft .. firg qrar (Fara) : wEen, wew ved § (i) TedET WWHR & §9 oW guic (general Budget) @1 W@ @war € | 98 avie Wi avie €, 39 9w
i el 9 & agHd! fawr @ ufipan @1 Afd B e w@| B vare far & 9 o sedl $1 AW dgd & U g9 aeie H agd Ul Arersi &1 weae fear g
| T8 quI BN ¥ B Weg 4 Siea fawfud Iui @t Soft § o Srgm, gW avie @ W b e A WIEl 8, A8 98 WoN HHan), Iy, feam, seyfua onfa
srgfaa seenfa, Afgen serders @t o it @ wEftd serm @ oS 71 @ | weey, # Wy wfedie redu (UPA.) WaR & A faw @= st & v & $o
T famg 1 3R We H1 @ 3MHe S dradl § —

1. IS AR ISR NS WHH & aN F Ao e 2

2. & AT wWRen fieE & 9 BE E |

3. afcligy o/ Aror1 & o, fvan o <81 & |

4. 5d e P @ a9 o & |

. teTe offt geTs @ foe aga eredt Ao @ &

6. srgfaa S iR srgfaa sAenfd & arli @ e dadt @ a1 g

w

7. AfEaTg vd a=a & forg e Ao @ wvema #
8. SeUHEd B SR st faema uftvar § @M & forv weraar aem &1 wwd fa 2 |
9. fiBs &= arger g 170 fiss fad & veam 31 ¢ |
10. Sid WA, 416 SN -xevr FreiE g R, Rt euara aun fesee g f wia &1
yed A A S @ Weld P AR A A YEAl Ud 6uR @ Saleliol @1 SUAnT Hed g0 a9 W H anfivr 9 dwl @ e s @) frwlRe @ E)

*Speech was laid on the Table.
a1q # A (die) TTedes wver g fied 6 wéM # 5y 1 o1 & v fag W yery e 9w g |

1. BTG Y TTede R 1 Pit &3 # fpam & fog w69 @ g @ € o) @ 6 wem 4 30 wfawd siftd mo G mn € | $if srgde ofk fen & fow
T ST 775 HkS UT 4§ GgIBY g9 df 1000 BXIS BUY fhaT TR E |

fafi=1 smuereii & §ifsa frami &1 = 3 a2 @) fadl & gafiare & SRy wed ogard sl |

2. oY) St # i afferg W wemand 7 500 HEIE ST & BRT diey Rudey Wierergd &1 Rl gw 6 9 ARG @ WA Ay S1wa & gaw 9w 7 arvitoud
IR Pt g B

3, T 3N e e -

argead @i @1 @l § S & fau v afafa ofsa @ v 2
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foramt B T W T I9E SUAEy HUH @ {7 o ®en Sat 1Y |

4, Tiforey & S -

firwel W #EAT (Are-aaREY 2004) & ERE & fai # Rerd ofy & @ fafd 4000 FAs anrdiat wer @ o afte | fioe df &1 5@ eafy @ gee #§ Frafg §
23.73 wfoea @1 3fg € |

v sitenfire fafafddi & oh & va v & & Gure -
A 3R W & vE 99l @ Wied - Widl Hedr ukig 7 e wed & e # 9esia @) W W oewer |
5. JUNIGET HIHe, WEl 94T Ghwd [T -

¥gg W9 Al @ forg ged o W@ sried o Ao # T Y & Y @ s0 @ o uRari @t mfde e srem ofv g weR 3w Ao & s # o arer af?
Rl @ w2 e 8 el |

T T @ T Y B AR § gos | & A ¥ U Aw daredt ik &1 1o fm T
ST S fAunT F SrHiedl gadl B 9T TR S & fav §9 wewfa aftfa afed B2
6. & -

HIE R & AYFABIE B aGelt g SawAGAT B G H W@ §Y §9 AT W& HATAT BT JEeA dgiaT 77,000 HUS HIY fHAT T § | GF & A W AN B
arel e gedi-11 & Hehfd SR @1 ad Fad S

arIRaT 3 et # R iR AFRIET &1 argAE A e e |
7. QAR T 9

3T 9%d B THE TgAH drell aror 4l 61 Seared 4 fha |

TS gU a1 BT R @ - B & forg afvgrs et @i e |

wafavor wdeh i@ & @ e ¥ sl gER Ry o @ § |

8. faaeht wrel

ST & |1l W Geld e @ SUTAl a aradid SN Wean 9gm & wardl ¥ aoi @ e |

A & W Feaw g aradrd &1 RHafien o @@ @ g |

9. famt

are], af @ v foArdl 7 Sw @ A @ # @ 2 aRd sl Sre ifeE |

o 3R R e d & am & fedl B aftgfaa e Ry soRarfia ok aore wde sifafem am e mn |

o ¥ e = Ao § T T Y B BT Ao B AR F qEE @ S B G F Briae B o B @ 5 2 |
U 7 AR qad Ao Y6 B Tg & FORe 9 Hiowe @ f&n o @ |

30 @@ T frwEl @1 HvemrTd For glaer & ey § arn T 2|

T Y A e A aral B N w0 S arnfRa s B et 3 wad oy wwen dan dwee B T w9 R T g
garHAt Sff W S-SR @ S fha ol s & fawma @t R d ved & w0 § dde @ g @it |

ST gehan UG B qATe e T ¥ |

3R affrd @1 wreEst wm afta e g o

1. HFa e fam -

Qe Ao AT S eI B SRR AT aET O W& ¥ | Ugen, deal, Wi dR W Sl 9 @ qedi Bl 0 Wioe Suee B iR guw, wad g e @
AT T

SO & WA Al § IvEg a9S IS g A9 Suerel ST S |

srendeEres] &1 fien & fag wdy Fre wiafy & res fomm mn @

12, GERR I

Wt ot 3R B i weEl A dand) I SR & wew § S g} ARt Aeell S an] w3 @ o g afudl o sriae e fear |
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13. WS® URaET 3 qeEnt

w@ffer aga 1o & siaid 822 freiriey wed a9 7 & | U 9T 1 G 41,000 fFrfier TSd! B HH F G & o aren a9 @ a1 § |
¢ ges uiged iy g g o W@ 8 |
TEIGT ITRIEA A9 UE AT d-Rrad B At @ gud SR Aua @ fena W aE § 9 g0 2 | R USRI 9 0T @ ASHiad Jeisd Ud qisiarg @ aa

# g @ o W gU URG WK du1 JoviEd o & gaR aRs, sieda srwadita drefi ger 3 St Rdn yen armwen @ 4 o gu € | ad @ el @
S A 7' A UR SR SaEd § UaY Y Ged & | Way, 98 dae SoNide @I e $1 8 0 T8 8 9 & QR ¥ e U sicda daeTeiie we # |

A BT TAAHY (TG FHARY, AT SH¥) I G B (A 6 TSR @R IO SRR A Fhal §, T€ A 6ed § | T A0 g4 @ wal B ER W 59
AR AT AEUTIdS ST Ud S S B T 59 TeN @ eEensi ¥ 997 o weal € | SAved o Y g $ Y 39 TR 3 wewnelt & e & fon wwa
PR & Tt HATerit &1 faun e gue fav anavgs ¥ |

Iiae wew ot 75 qd @1 Raeorels @@ o § afk 78 W 39 TGN $ 6 A a9 et § 9 39w ¥ 9El g9 39 ARG @ s et frerdt ad
9 & e & viesl & 3o gl @ @ frem qen soiiaa O T4 g wow @ e & e 3w &1 e @ s o T Feee @ e ooved @ agpdt
famm & fog siw afaes snfdies wemar & a & &= § S ATSET & W@ & B SITeddr € |

TEIGE, G SFF & a1 Iukida S 9 Ghor e o @i & AW F S o § g8 @ @ wid & fag g & g g v s wdiedl vy faen e
B AT § AT A A F Daet WRAHE et & @ @ g & & orqRe fFan @ | anen € 6 g w wmefiew w eriard @t s |

9 MR WA & Rraat 6 § govigd @ @il @ e 7= Faifad wew g 1 would, therefore, be very brief and would like to highlight some important
issue concerning my state.

Sir, ¥ &5 W1 WeT ST & SeeEd S Sual e wmifie aiv winiferes oRfRIfET @ Swd gU enft $% WTa ued € 99 e 9§ e gU T & aw fear T
1 e anft U U g @t e & s oy wige Sl e ofk W (WeR) @ anavadaT ¥ U8 WeE $g WK 9 9l fF UHAa Financial grants & w7 3 @
21 W

Sir, # #rrtr fam @0 St @1 e $e sift TEaEl qeE w Rern awa g w5 e g e wwn & e ik vva @ e st Rgwm @ Wwr &
arfea o amoft Aft § @ F srae & #eg et |

1. There is need to provide Excise Duty concessions to newly established Industries and existing Industries in the State of Uttranchal for a minimum
period of another Ten years- 59 @& & concessions To Il &I &y M0 & o 5 J&K #,

2. Sir, another important point is that Special pack @Oage should be given to the State for its overall and all round Development to generate revenug g

Tl B el & wWere et G o gan € O 5 faew
3. Special efforts should be made to boost domestic and Foreign Tourists.

Sir, Savad B S w1 S € | @8l w9, Fava, Jim Corbet, 8RgR, Ffier (Rishikesh), @i, @eram, &R a1 wviie geiie @d € @l darEl @ @
# Tourists 3 & | af& g7 Wt Tourist Spots W @R, e, A ARG T4 @0 Il B @raw 3R o= awe & & @@ a1 Tourists @ W@ # gfg enff ok
aiftres Yo T g, e g Sl @t e A e |

4 Damaged and shattered National Highways in the state should be repaired at the earliest for example-----Kashipur to Ramnagar National Highway
No. 121.

5 Medical Institure on the lines of AIIMS should be established.

6 Last but not the least point is that Bhawali Sanatorium, Nainital should be upgraded to the level of Chest Institute like in Delhi Chest Institute.

wEEE, # IS AW W AFAY 72 AR ¥ U6 SR S 6 SN SeRidd @ g qomEl @1 glerd w-o IEwe § € | Iowad A Ud ded a9 e e
@ TR TR TG R T Wed AW & | Heled, el B Ao SN B wies § Wieq Seawrad gl Wi et agd o © |

wergd, § b ar R e gwde S gu A w9 wEeu @ e e R e uew & fag e sl fuen & fag siv sneis domn amrg e |
N @ W § gue & wneH & | gEE S weey ot @ @ g & € |

* SHRI CHANDRA SEKHAR SAHU (BERHAMPUR - ORISSA): Sir, this Budget is pro poor and farmers friendly. Hon. Finance Minister while
presenting the Budget has taken care of the common man as promised by the National Common Minimum Programme by the UPA Government. Sir, |
do not want to repeat the points which my friends have already spoken. But, I want to remind my friends sitting on the other side that during the last
seven years the NDA has taken the country to the path of capitalistic and pro rich and, therefore, poor became poorer. The programmes which have
been started by Late Smt. Indira Gandhi and the dreams seen by Late Shri Rajiv Gandhi, were completely forgotten by the NDA followers.

Sir, they claim that the country’s present good financial position is their contribution but if I remember, they have admitted in past that the present hon.
Prime Minister is the real architect of the reforms. Now, under his leadership and under the guidance of hon. UPA Chairperson, Smt. Sonia Gandhi,
during these last ten months "Bharat Nirman" has a starting. Sir, their feel good and India shining have been rejected by the people. But my friends on
the other side are not in a position to digest the truth. Why at every point they want to disrupt the proceedings of the House?

Sir, coming to the Budget presented by hon. Finance Minister, it has taken care of all the sections of the people, especially, the common man.
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*Speech was laid on the Table.

Sir, it is first time in the history of India that about more than eighty thousand crore of rupees have been provided for the rural development schemes so
as to eradicate poverty and unemployment from the rural poor. Sir, this Budget has provision of new people friendly programmes such as National
Rural Employment Guarantee Scheme, National Rural Health Mission, Backward Regions Grant Fund, Micro Irrigation Project etc. To develop the
infrastructure both in rural and urban areas it has given the new direction to the Budget by announcing programmes such as knowledge centres in every
village, solving of drinking water problem in urban India as National Urban Renewal Million.

Sir, as a whole it is a Budget which is growth oriented and shall definitely take India from developing towards a developed country as spoken by our
hon. President of India that India shall be the World Super Power by 2020.

Sir, I fully support the Budget presented by the hon. Finance Minister for the year 2005-2006.

SHRIMATI TEJASWINI SEE RAMESH (KANAKAPURA): I rise to support the UPA’s bold and brilliant Budget. The UPA Government presented a
Budget keeping in mind the gender equality. I would like to congratulate the hon. Finance Minister, who is a dynamic leader, Shri P. Chidambaram Ji,
for presenting this pro-people Budget guided by the hon. Prime Minister, Dr. Manmohan Singh Ji, and UPA’s Chairperson, Shrimati Sonia Gandhi Ji,
and all the UPA leaders. The Budget won the hearts of millions of the Indian people, particularly, the farmers, labourers, children, youth and women,
who will be going to be empowered.

Let me first of all thank the hon. Finance Minister, Shri P, Chidambaram, for presenting a constructive, realistic and futuristic budget. This Budget also
has continuity with the goals of the Budget presented by the hon. Minister in July 2004, that is, agriculture-oriented with a resolve to double
agricultural credit in three years, launch a horticulture mission and a new weather insurance scheme.

The hon. Minister, in his speech presenting the Budget, mentioned about the need to work for the *greatest good to the greatest numbers’. With more
than 60 per cent of the population living in the villages, it is imperative on the part of the Government to impart the “greatest good’ to these “greatest
numbers’. Even if agricultural sector contributes only 21 per cent of the GDP of the country, as the hon. Minister has mentioned in his speech, it is
necessary, that we re-focus on this sector. This also accords with the UPA Government’s agenda of National Common Minimum Programme, NCMP,

Giving a social touch to economic growth, the NCMP visualises that ‘the economy grows at least 7-8 per cent per year in a sustained manner over a
decade and more, and in a manner that generates employment so that each family is assured of a safe and viable livelihood’. As the hon. Minister has
mentioned in his speech, a ‘decisive intervention of the State in favour of the poor’ needs to be made to fulfil these objectives.

MR. DEPUTY-SPEAKER: If you want to read your speech, it will be better if you lay your speech on the Table of the House.

SHRIMATI TEJASWINI SEE RAMESH : [ will do that, Sir.

One of the major problems in the Indian agricultural sector is the dwindling growth rates as compared to the other sectors of the economy. The
economic surveys have indicated to the agricultural production decreasing for the past six to seven years, a decline of two per cent that led to an overall
GDP growth below seven per cent. There has been some emphasis on the industrial and service sectors alone for some time now. Pandit Jawaharlal
Nehruji clearly saw the linkage between agriculture and industrial sectors nevertheless. | would like to quote from his speech made in this House in
December 1952:

"If our agricultural foundation is not strong then the industry we seek to build will not have a strong basis either. Apart from that, if our food
front cracks up, everything will crack-up too."

In the initial decades, Panditji allocated as much as 22 per cent of the total Plan outlay for agriculture. These were mainly in the fields of irrigation,
power, research and extension services. Despite problems related to famine and other factors, Independent India was able to achieve food self-
sufficiency by the mid-1970s, though farm production slowed down in the recent period from 212 million tonnes in 2001-02 to 180 million tonnes.
When we emphasise more, in the recent period, on industry and service sectors, we need to be reminded of this comprehensive approach of the 1950s
and for the larger security of our economy.

Sir, due to time restriction I would like to lay rest of the part of my speech on the Table of the House. But before I conclude, 1 would like to emphasise
that unless we protect the farmers of the nation with stable prices to their products, with quality power supply to their crops, with rural weightage
marks to their children in higher education and employment, with crop insurance and health insurance, etc. we cannot strengthen this motherland.

I would humbly request the hon. Minister of Finance to waive off the loans with interest to the farmers, particularly farmers of the drought affected
States. Sir, I come from the State of Karnataka where a lot of farmers committed suicides. I hope the hon. Minister will consider this demand
considering the plight of the farmers of the drought affected States.

Sir, I would like to mention here that Kuvempu, a national Poet from Karnataka, who won the first Jnanpeeth Award dedicated a poem to the farmers
called:

‘Uluva Yogya Nodali’
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That means:

"Look at the farmer, without any expectation he is serving the nation. Let the State emerge, let the State vanish, he will not leave his duty to
produce the food grains to feed his fellow countrymen."”

Let us not forget the farmer. Farmer is not a beggar, he is the backbone of the nation. As humble daughters and sons of this House, we must protect the
farming community.

With these words, 1 lay the remaining part of my speech on the Table of House. Thank you for giving me this opportunity, Sir.

* If we have to overcome problems in the rural sector, it is imperative on our part to make efforts for sustained agricultural growth of at least 4 per cent
per annum in the coming years. This calls for pro-active measures from the Government in enhancing budgetary allocations for irrigation facilities,
rural infrastructure, employment generation, R&D in seeds, and improving easy but effective credit facilities to farmers.

*Speech was laid on the Table.

Overall public investments in the agriculture sector have declined in the 1990s to a mere Rs. 1,132 crore though private investments have come to the
rescue of the Indian agriculture by raising investments up to Rs. 5,869 crore in the same period. Nevertheless, credit facilities in the rural areas are still
hijacked by high-interest usurious groups. Indeed, the Reserve Bank of India admitted in 2002 that such public disbursement of credit declined from 15
per cent in 1980s to about 11 per cent. This needs to be evaluated and corrected. The CMP envisages that highest priority be given for investment in
irrigation projects, as availability of water is a major issue determining agricultural production in India, given the vagaries of Monsoon. The plan is to
bring additional one crore hectares under assured irrigation projects. This Budget provides for an increase of Rs. 14,000 crore in the total allocation for
agriculture, irrigation and rural infrastructure. Our irrigation system has deteriorated over the years due to many factors including lack of investment.

Irrigation programmes along may not be able to overcome the problems. Experts have computed that, by 2020, water availability would drastically
come down by 21 per cent, and one-third of India would be face to face with absolute water scarcity. In order to save precious water resources, we also
need to focus on micro-irrigation projects as well. It needs to be pointed out that out of 27 million hectares which have the potential for micro-
irrigation, so far only half-a-million hectares have been covered and the target for the next five years is just two million hectares. It is heartening to hear
the hon. Minister’s budget speech on this subject:

"1.2 million hectares have been covered under micro-irrigation so far, and the plan is to increase the coverage to 3 million hectares by the
end of the Tenth Plan and to 14 million hectares by the end of the Eleventh Plan. Accordingly, I have provided Rs. 400 crore for promoting
micro-irrigation in 2005-06".

As the task is urgent, we need to allocate more for these productive assets.

The UPA Government has made efforts to enhance of farm credit, more food-for-work programmes, and a mission on horticulture, restructuring farm
insurance scheme, and revitalisation of rural co-operatives. The hon. Finance Minister has mentioned in his speech that credit was increased by about
30 per cent. Several experts have pointed to major flaws in the rural insurance schemes. These need to be carefully studies and rectified. The NABARD
scheme of pre-development criterion for farmers, provision of crop insurance cover at nominal premium and other schemes need to be explored for
effective implementation.

The area under certified seeds has increased from less than 500 hectares in 1962-63 to over 5 lakh hectares in 1999-2000, but is low as compared to
other advanced countries. While overcoming problems related to transnational corporations’ entry into genetically modified crops, it is necessary for
the Government to invest more in the public sector involved in the advanced seed projects, and enhance R&D facilities across the country.

When we spend our precious resources on transforming agriculture from food grains to commercial crops, and reduction of subsidies as part of the
WTO regulations, we need to learn from the Pakistan experience of food insecurity, in 80 out of 120 districts caused by introduction of corporate
farming, reduction of subsidies and stopping the procurement of grains. Similar troubles stare at the neighbouring Chinese in their effort to transform
the farm sector.

On subsidies to the agriculture sector, it needs to be pointed out that these are necessary and that we need to oppose international pressures, in
withdrawing them. According to a report of the International Food Policy research Institute September 2004, Indian farmers are losing nearly US § 1.1
billion every year due to trade-distorting subsidies, which enrich United States and European Union farmers and traders. This practice is discriminatory
because the US and EU spend nearly $ 300 billion subsidising their farmers (whereas we spend subsidies of about $ 1 billion only on our farmers)
while pressurise us in cutting down these meager subsidies and opening up the agricultural sector for cheaper imports. It is in the right direction that in
the Budget speech, the Finance Minister has mentioned that fertilizer subsidy has been increased to about Rs. 16,254 crore, though such amount is
paltry and more needed to be allocated.

Unless we protect the farmers of the nation with stable prices for their produce, with quality power supply to their crops, with rural weightage marks to
their children in higher education and employment, with crop insurance and health insurance, we cannot strengthen this Motherland.

Agriculture may not be a profitable occupation, still this humble farmer dedicates his life to feed his fellow countrymen. There is no match to this
service. | appeal the Minister to waive off the loans with interest part in drought-affected States.
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Sir, we should respect and protect the interests of the farmers with pride. I will conclude my speech by remembering the poem written by the first
Jnanapeeth-Award winner of Karnataka dedicated to farmers:

"Look at the farmer who ploughs the land,
Let the states emerge or vanish, he is not bothered

He is dedicated to feed the mouths of the fellows."

SHRI KINJARAPU YERRANNAIDU : Sir, I am also supporting the waiver of the loan as well as interest on the loan, as has been told by Shrimati
Tejaswani Seeramesh.

MR. DEPUTY-SPEAKER: All right.
Hon. Members, I would again make a humble submission to all of you that it will not be possible for me to finish the whole list that is with me.

I request the Members, who wish to lay their speech, to lay them on the Table of the House. That will form part of the proceedings of the House. I also
request the hon. Members, who want to give a lengthy speech, to lay their speech on the Table of the House. Moreover, it is my request that the hon.
Members should give the suggestions and not make lengthy speeches.

... (Interruptions)

MR. DEPUTY-SPEAKER: You can lay it on the Table of the House. You can give the speech. & i & &6 oo wew a8 1 so wmor <o R o @<
T |
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yeraR, frge, reverd v wied s, W we § o e srferave @ WiEel 9 JE ¥ | yomR & oR afteial @ fieg o erarg @t afnar gt i
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MR. DEPUTY-SPEAKER: Next, Shri Bir Singh Mahato please.

sftrelt RopvoT WY : wuenE WA, § AT TG BR) & A Sen Gl € R e # of 49 R B omeld § ave W U RAR S 3K g9 $) e 3
MR. DEPUTY-SPEAKER: Not to be recorded.

(Interruptions)*

* Not Recorded.

SHRI BIR SINGH MAHATO (PURULIA): I rise to support this Budget 2005-06 as placed by the hon. Finance Minister. It is a balanced act. It tries to
address the commitment made in the Common Minimum Programme. There are some welcome steps in the Budget. I welcome the proposal of the
Finance Minister to create 1,88,165 Anganwadi Centres throughout the country. I also welcome the decision to cover drinking water in about 31,355
uncovered villages. I congratulate the Minister for the proposal regarding Total Sanitary Campaign Programme, which is going on in 452 districts. Now
this Budget tries to cover all the districts throughout the country. [ again welcome the proposal regarding creation of the Backward Region Grant Fund.
170 districts have been taken up through this Fund.

Regarding the widening of tax net, so far as 1 remember, the Standing Committee on Finance had made a number of concrete recommendations. I
would like the hon. Minister of Finance to look into them.

The decision to de-reserve 180 items of small-scale industries would be detrimental to the rural and indigenous industries. This is against the
commitment of the Common Minimum Programme.

There is no provision in the Budget regarding revival of public sector units and traditional industrial units and nothing has said regarding the revival of
jute industry, Some support has been given to the sugar industry but no attention has been paid to the jute industry. One crore people in the eastern
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region depend on the jute industry. So, I would request the hon. Minister of Finance to give his attention to the revival of the jute industry.

SHRI B. VINOD KUMAR (HANAMKONDA): Thank you, Mr. Deputy Speaker, Sir.

As a first time MP elected on the aspirations of the backward Telengana, I, on bhelaf of myself and on behalf of the telengana Rashtra Samiti, would
like to congratulate the hon. Minister of Finance for devoting more than an hour of his Budget Speech to the components of the National Common
Minimum Programme.

MR. DEPUTY-SPEAKER : Would like to lay your speech on the Table?
SHRI B. VINOD KUMAR : Sir, [ would like to speak on some points. On the other points, I would lay on the Table a writeen speech.

This Budget Speech, in character, justifies the mandate given by the people of this country to the United Progressive Alliance. This Budget reflects a
remarkable social and rural sensitivity in its approach to the issues; and, fo this, I congratulate the hon. Prime Minister Dr. Manmohan Singh and the
Chairperson of the UPA Shrimati Sonia Gandhi for providing the necessary directiona inputs.

Coming to the specific proposals of this Budget, the increased allocation for education and the rural mission from Rs. 8,420 crore to Rs. 10,280 crore,
increased allocation for the Integrated Child Development Services from Rs. 1,623 crore to Rs. 3,142 crore, the increased allocation for the mid-day
meal scheme from Rs. 1,675 crore to Rs. 3,010 crore and the move to create a non-lapsable fund are equally praiseworthy. The Budget Speech was also
path breaking in providing an exclusive statement on the schemes particularly meant for the Scheduled Castes and Scheduled Tribes. Another
praiseworthy initiative is the announcement of the new window of opportunity for students belonging to Scheduled Castes and Scheduled Tribes for
pursuing higher studies in institutes of excellence through the provision of a lot of scholarships but this scheme is to be impelemented immediately.

The United Progressive Alliance has gained power at the Centre by aggressively articulating the failure of the previous Government, particularly in the
agricultural sector and by raising the aspirations of the Indian farmer. For this, the UPA has to redeem its pledge and commitment to the Indian farmer.
I would lke to bring to your kind attention that the hon. Minister of Finance has himself admitted in a Press Conference at Hyderabad that only four
crore farmers out of around 12 crore farmers in our country have access to institutional credit. This is a dismal and much less figure. I am very sorry to
note that the hon. Minister of Finance has not given a serious reflection on this with any urgency to take bold initiatives.

Hence, I would request the hon. Minister of Finance to examine this subject and launch a "National Rural Credit Mission" to ensure rural credit to all
the eligible farmers within next three years, as promised. Therefore, I once again humbly request the hon. Prime Minister, hon. Chairperson of the
UPA, and hon. Minister of Finance to revisit this critical issue of Rural Credit. Hence, I would request, once again, the hon Minister of Finance to give
a serious thougth on this issue.

Sir, because of paucity of time, I would just like to make one point here. I come from the backward region of Telengana and a backward district like
Warangal. | welcome the initiatives of the hon. Minister of Finance on Backward Region Grant Fund for allocation of rs. 5,000 crore. But, I have a
doubt. My district has been earlier covered under Rashtriya Sam Vikas Yojana which is being wound up. I would like to know whether my district is
eligible for this Backward Region Grant Fund. It has to be clarified.

Lastly, coming from a rural constituency, it was a sweet music for me to hear the grand intention of Bharat Nirman with its six components relating to
rural infrastrucutre. But I would request that one more component may be included, that is, Bharat Nirman Vision cannot be complete, unless land
records in rural India are fully computerised by all the States.... (Interruptions)

MR. DEPUTY-SPEAKER : Shri Vinod Kumar, you have already taken six minutes.
«.. (Interruptions)

Sir, with your permission, I would like to lay the remaining part of my speech.

MR. DEPUTY-SPEAKER : Yes, you may do so.

*SHRI B. VINOD KUMAR : As a first time MP elected on the regional aspirations of Backward Telangana, on behalf of Telangana Rashtra Samithi, I
convey my gratitude to Hon. Finance Minister, Shri P. Chidambaram Garu for devoting almost more than one hour of his Budget speech to the
components of National Common Minimum Programme and to outline the Government’s commitment to social sector development and rural India and
agriculture. Such a Budget speech with inclusive agenda for development was long overdue and was not heard in this august house of Parliament
aftermath of Economic Reforms. The Budget speech in character partly justifies the mandate given by the people of this country to the UPA Alliance.

I always hold that the Reforms initiated in our country since 1991 have been necessary keeping in view of the global trends, but this reform process
needs to be continued with social and rural sensitivity to make it sustainable and equitable. On that score, this Budget reflected remarkable social and
rural sensitivity in its approach to the issues and allocations. For this, I must congratulate the Hon. Prime Minister, Shri Manmohan Singhji and the
Chairperson of UPA Alliance, Smt. Sonia Gandhiji for providing necessary directional inputs in this regard.

* Speech was laid on the Table.
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Sir, coming to the specific proposals of the Budget, the increased allocations to health sector by Hon. Finance Minister under National Rural Health
Mission (NRHM) from Rs. 8,420 crores to Rs. 10,280 crores and to Integrated Child Development Services (ICDS) from 1623 crores to Rs. 3,142
crores need to be applauded. Sir, similar effort by Hon. Finance Minister to increase Budget Allocation to Mid Day Meal Scheme from Rs. 1,675 crore
to Rs. 3,010 crore and create a ‘non-lapsable fund called Prarmbhik Shiksha Kosh’ for Sarva Shikshan Abhiyan by increasing allocations to Rs. 7156
crores from Rs.4,754 crores is also equally praiseworthy.

Equally commendable, Sir, is the increased allocations to Rajiv Gandhi National Drinking Water Mission and Total Sanitation Campaign (TCS) which
would positively enhance the quality and dignity of life in our villages.

This Budget was also path-breaking in providing an exclusive statement on the schemes for development of SCs and STs and the respective allocations.
It also makes a commitment for inclusive economic growth by involving the SCs/STs in development process. I would request the Hon’ble Finance
Minister that Government should release date State-wise and District-wise, with regard to funds utilisation and beneficiaries at half-yearly intervals so
as to ensure that his inclusive process in indeed more broad-based.

Another praiseworthy initiative is the announcement of new window of opportunity to SC/ST students for prosecuting higher education in the Institutes
of Excellence through provision of large scholarships. I would again request the Hon. Finance Minister to operationalise this Scheme during this
academic year itself by giving wide publicity in each District Headquarters. I would also request the Hon’ble Finance Minister to examine the
involvement of local Member of Parliament along with District Administration in the selection process of awarding these scholarships. Similarly, an
half-yearly report on the progress of implementation of this Scholarship Scheme with District wise beneficiaries may please be submitted to
Parliament. I also commend similar procedure of selection, reporting and review for adoption in the proposed Rajiv Gandhi National Fellowship for SC
and ST students for pursuing M.Phil and Ph.D. course in selected universities.

Sir, Indian agriculture and farmers are passing through the testing times and Hon. Finance Minister too acknowledged this reality in the Budget speech.
Sir, UPA alliance has gained the power at Centre by aggressively articulating the failures of the previous Government in rural and agriculture sector
and by raising the aspirations of Indian farmers who constitute 65% of Indian population. Sir, time has now come to redeem our pledge and
commitment to Indian farmers in a more demonstrative manner. In this context, I would like to bring to your kind attention, Sir, that the Finance
Minister himself admitted in a Press Conference at Hyderabad that only four crores of farmers out of 11.55 crores of farmers in the country have access
to institutionalised credit. Majority of them farmers in the country numbering around 9.27 crores are small and marginal farmers. This is dismal and
unacceptable situation and calls for urgent measures/steps on ‘war-footing” to provide institutionalised credit to these 11.55 crore farmers within a
period of two to three years. But, Speaker, Sir, the Finance Minister’s initiatives and the performances figures with regard to provision of rural credit
and indebtedness leave much to be desired Sir, there is no reflection of urgency and bold initiatives for rural credit in this Budget, which itself outlined
a new deal in many other sectors. The dependence of Finance Minister in capacity of NABARD and RBI for attainment of the rural credit targets as
grass-root level is not adequate enough to bridge the gaps in rural credit expeditiously. The hon. Finance Minister mentioned about the acceptance of
the recommendations and report of Task Force on Rural Co-operative Baking in principle and involving the State Governments in consultative process.
This process of restructuring of Cooperatives has been hanging on fire for more than a decade and a lasting solution is still evading. Involving the State

Governments for consultative process and restructuring these cooperatives would stretch beyond the term of this 14" Lok Sabha. The extension of
credit to 58.5 lakh farmers in current year and the proposed target of 50 lakh new farmers in the next years are far far below the potential rural credit
gap to 7.55 crore farmers who are yet to be credit-linked. Therefore, Speaker, Sir, I would like to request Hon’ble Finance Minister to examine the
launching a "National Rural Credit Mission" to ensure the rural credit to all eligible farmers within next three years. This missionary approach calls for
total restructuring and gearing up of NABARD, Regional rural banks and rural branches of commercial banks which are in control of Central
Government. Simultaneously, the Government may continue the efforts of restructuring the Co-operatives through involvement of State Governments.
Otherwise, Speaker, Sir, the farming community would be unforgiving if UPA Alliance does not tackle this critical issue with all its energies and
capabilities at its disposal. Therefore, I once again humbly request the Hon. Prime Minister and Hon. Chairperson of UPA and Hon. Finance Minister
to revisit this critical issue of rural credit and indebtedness with utmost seriousness and concern. Speakers, Sir, similar urgency and seriousness need to
be displayed in redesigning the existing Crop Insurance Scheme to make it more transparent and farmer friendly. The Hon. Finance Minister has
proposed to extend the present form of Crop Insurance for one year. But, Speaker, Sir, the time is running out and the country’s millions of farmers are
eagerly awaiting a totally revamped and user friendly Crop Insurance Scheme. Therefore, Speaker, Sir, I would like to draw kind attention of the
Finance Minister that these twin issues of Rural Credit Coverage to all eligible farmers and revamping of Crop Insurance Scheme are going to be the
greatest challenge of UPA Alliance and I request Hon. Finance Minister to deal these two issues with same boldness and finesse he displayed in
tackling the issue of economic growth and equity. Speaker, Sir, the Finance Minister needs to be complimented for making a bold announcement on
Outcome v/s outlay debate. There are no two opinions, Sir, that delivery mechanism and performance of Government would have to be improved
substantially to reach the Aam Admi. In this context, I would like to suggest to Finance Minister that, to start with, the district-wise and constituency-
wise allocations of Budget outlay for various schemes of Government may please be provided to all Members of Parliament and may also be put on the
website of the Government. This would not be asking too much, Sir, considering that we are expecting similar information flow and transparency from
Panchayat Raj Institutions at grass root level.

Now, coming to Part B of the Budget speech, Speaker, Sir, I and my party compliment the Finance Minister for his efforts towards rationalisation and
simplification of direct tax regime for individual tax payers. I also compliment the Finance Minister for downward revision of customs duties on
various items as this would lead to considerable reduction of prices and make these products affordable to Aam Admi.

I welcome the announcements with regard to constitution of Knowledge Commission, National Urban Renewal Mission, Creation of Regional Finance
Centre at Mumbai. These are long awaited initiatives which deserve full justification.

Coming to the critical proposal of two anti-tax evasion measures, the logic of Hon. Finance Minister in shaping up these proposals in impeccable. But,
Speaker, Sir, I would like to remind Hon. Finance Minister that his noble intentions about movement to Cheque economy are not supported by extant
infrastructure relating to Cheque Clearing system in the hinterland of the country. There are many hundreds of emerging towns, where established
clearing system is conspicuous by its absence. Under such circumstances of infrastructure deficit, imposing a tax on cash withdrawal of Rs. 10,000/-
and above would pose serious and unavoidable hassles to farmers, small businesses, micro-credit players and marginal classes. These small towns do
not have the luxury of credit card or debit card infrastructure. Therefore, 1 request the Finance Minister to remodel the proposal on the basis of
availability of Cheque Clearing Infrastructure and fix separate limits for urban/metro and semi-urban/rural branches. The revised limits may be Rs.
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50,000/- for rural and semi-urban branches where clearing system is absent and Rs. 20,000/~ for metro/urban branches where Cheque clearing system is
in vogue. Similarly, the rural branches should be totally exempt from the reporting requirements on TDS to avoid hardship to the small depositors.

To sum up, Speaker, Sir, the entire budges canvass was very wide and inclusive. There are many bold and path-breaking initiatives which are long
overdue. The underlying philosophy of growth with equity and human face has been well articulated in many initiatives relating to social and rural
sectors. My suggestion to Finance Minister would be to bring about more improvements in data profile on allocations with exclusive reference to
district-wise and constituency-wise so that many new Members of Parliament would be in a position to play a constructive role in translating the
outlays of Budget into outcomes in their home constituencies. Before I conclude, I would like to draw my attention to Hon. Finance Minister again
about my suggestion of ‘National Rural Credit Mission” and “Urgent Revamping of Crop Insurance Scheme”.

I thank you, Speaker, Sir, for giving me and my party an opportunity to share our views and feedback on Budget 2005-06.

*SHRI SHARANJIT SINGH DHILLON (LUDHIANA): Deputy Speaker Sir, thank you very much for allowing me this opportunity. The Indian
Government is going to implement VAT in India. The way VAT is being implemented, I think it will badly affect agriculture as well as industry. Sir,
there are a lot of faults in VAT. Hon. Deputy Speaker Sir, these faults and lacunae should be removed. If VAT is to be implemented, it should be
implemented uniformly in all the States. Otherwise, in Punjab it will be implemented in one way, in Haryana in another way and in Himachal in yet
another way. VAT should not be implemented by States in different ways. In 126 foreign countries, VAT has been implemented. But in all those
countries, VAT was implemented in a uniform way and not in different and haphazard ways.

MR DEPUTY SPEAKER: Mr Dhillon, one minute! Can you speak in Hindi? You have not given notice to speak in Punjabi.
SARDAR CHARANIIT SINGH DHILLON: I will speak in Punjabi.
If VAT is to be implemented then all other similar taxes should be abolished.
MR. DEPUTY-SPEAKER: I will try to accommodate maximum Members under the rules.
... (Interruptions)
IuTeny wEed : o R drem @ @i &Y, s Sifew w1 fam 21
sft wrefia e feeal @ el we ddwaw A & agml
SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Let him speak in Punjabi. It is more like Hindi. ... (Interruptions)

SARDAR CHARANIIT SINGH DHILLON: If you have to implement VAT, then all such similar taxes like Sales Tax, Central Tax, Excise Tax, Octroi
Tax, etc. should be abolished, as is the case in foreign countries. In India, lakhs of small-

* Translation of the speech originally delivered in Punjabi.

scale industries are there. And crores of people work in these small scale industries as workers. It will spell doom for small scale industry which will be
destroyed. And crores of people who work there will become unemployed. So 1 would like to ask the hon. Finance Minister whether he will
compensate the affected industries that will suffer due to implementation of VAT? I do not see any ray of hope for these industries if VAT is
implemented in this way. | would like to ask the hon. Finance Minister what he intends to do regarding the price rise that will result due to increase in
tax on more than 1000 products from 8% to 12.5%? Common man will suffer due to the sky rocketing prices. So the Government should seriously
reconsider the issue of implementation of VAT as agriculture and industry will suffer. Punjab is a border State. As Himachal Pradesh and Jammu &
Kashmir have been granted concession in taxes, similarly, Punjab should also be granted tax concessions. Punjab has suffered losses in the past. So,
being a border State, it should be granted tax concessions.

SHRI L. RAJAGOPAL (VIJAYAWADA): Thank you, Sir. | rise to recollect the words of Pandit Jawaharlal Nehru while inaugurating the
Nagarjunasagar Dam and the Bhakra Nangal Dam and the Hirakud Dam when he said that these are the modern temples of India. He never thought of
building temples in Ayodhya, Mathura or Puri. He said ‘these are the modern temples of India.” ... (/nterruptions)

MR. DEPUTY-SPEAKER : Please do not disturb him.

SHRI L. RAJAGOPAL : That is why, today, this UPA Government, through this Budget is talking about Bharat Nirman. Bharat Nirman does not mean
that we are reconstructing India but we are trying to re-focus on what happened in the last six years, on the derailment and we are trying to bring back
on the track and trying to re-focus on building India. That is why Bharat Nirman is the need of the day. It is not only the need of today but it was the
need of the past and it will be the need of the future. That is the reason why all of us need to focus on Bharat Nirman and concentrate on the essential
things for the common man like drinking water, water for irrigation, education for all, health to all and gainful employment to one and all. We need to
focus on these things.

Our hon. Minister of Finance, Shri Chidambaram has said that “we need to take a leaf out of China’. Yes, it is not only a leaf, but I will tell you, we
need to take a seed out of China and we have to plant it here so that seed can generate many such leaves which would transform India. The reason why
I am telling you that we should take a leaf out of China is, it is not just to please our Left Parties but I am talking about the facts.

In the last six years, if you look at the growth, you see what happened in the steel sector, cement sector, power sector and in exports and imports. I will
give you some brief statistics. In the last six years, China has added more than 150 million tonnes of steel; we have added only seven million tonnes of
steel — that too not because of new industries but because of enhancement of the old capacity. When it comes to cement, China has added 280 million
tonnes and India has added only 23 million tonnes. When it comes to power, we had added 52 billion units of power whereas China has added 555
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billion units of power. When it comes to exports, their exports are more than 593 billion dollars and our exports are only 64 billion dollars. If you take
the imports, China’s imports are 561 billion dollars and our imports are 78 billion dollars.

There is a need for tremendous growth and all-round development. That is why Madam Gandhi has said that we need to look at it not only with a
human face but with a human heart. We need to look at it and work with a human heart. Our hon, Prime Minister Dr. Manmohan Singh has said that it
is not the promises but it is the governance that matters. Our hon. Minister of Finance, Shri Chidambaram has said that it is not the outlay but the
outcome that matters.

I will tell you one thing in cricketing terms. This Government, through this Budget, has in single stroke scored a sixer, six runs, which is the maximum
that anybody can score.

ft gfeels T (ATiTte) @ Sweme wEEE, af 2005-06 F fow ave S awie wRga fm T € A Swe ke # dew @ o @ gon €

B AIE WA & d1% HENIg & AGd 3R B war § o &1 Aol el €1 I 9 98l W EH 9 © fon 9w o) few & o9 4 o8 &1 Bds o e 9 oy as
HT e B T oY wime # 29 wawil @t Wia 2w 9l g el @ wen # wa wrd E1F sew gwd § i i frideer & g gw aue § go gl
q9T & @ wwwa #1 AR Fates & e | AR ok Uk &1 aga @) Afeat €1 98t i a4 fred @ v i R wd @ ogen 21 afy 9w wisiee eede 8@ o d AR
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*Speech was laid on the Table..

wfg wiwe faem Y & axs i € 98 950 @ &9 € UF Sad 89 4 6 R w89 aa € fT 2 S w1 & g R wwn &5 &1 e e wwa T8
& gafe wra | fawm ff @ I @ 5 S¥s F &g a9e § waEE B S @ smawad g

SHRI ASADUDDIN OWAISI (HYDERABAD): Mr. Deputy-Speaker, Sir, I thank you for giving me this opportunity to speak. This is a full-fledged
Budget presented by hon. Finance Minister after the UPA has come into power. In the last Lok Sabha elections held last year, people have voted
decisively against the communal-led politics of BJP and for banks-led new economic policies.

Sir, because of the shortage of time, I will restrict myself to seven points. The first point is regarding minority development. The Finance Minister has
spoken in his speech that the equity of National Minority Development Finance Corporation will be increased, but if you look at the budgetary
documents, especially page 41 of Expenditure Budget of 2005-06, you will find that for 2005-06, the budget allocation for NMDFC is only Rs. 19.60
crore. Last year it was Rs. 71 crore. The Finance Minister in his speech has said that the equity will be increased. But it has not been increased; it has
been decreased.

I would like to point out, through you, to the Government that in the year 2003-04, the budget given to Maulana Azad Education Foundation by the
NDA Government was Rs. 13 crore. Last year, it was decreased to one crore of rupees and for this year, 2005-06, not a single paisa has been allocated.
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The people are asking us about the allocations that have been made for the development of minorities. Sir, I would request the Government, through
you, to increase the Budget of the National Minorities Development Finance Corporation (NMDFC). Its corpus fund should be increased to, at least,
Rs. 1,000 crore. Maulana Azad Education Foundation (MAEF) was established exclusively for the educational development of the minorities. Its
corpus fund should also be increased to Rs. 200 crore.

Thirdly, last year this Government had collected nearly Rs. 4,000 crore on account of a 2 per cent cess on education. At least, 2 per cent of Rs. 4,000
crore so collected should be given for the educational development of the minorities. The Finance Minister has stated that all the coaching centres will
be given the work to teach the minorities to come forward for the competitive examinations. | welcome this step, but unless and until the Government
comes forward and strengthens the Maulana Azad Education Foundation, and the National Minorities Development Finance Corporation (NMDFC),
the education upliftment, and economic uplifiment cannot take place. | was hearing the speech made by one hon. Member of the BJP, and he stated that
it is minority appeasement, namely, allowing the minority students to go, and take coaching in specialised coaching centres. How can it be minority
appeasement? The 2001 census is very clear that literacy level of muslims in India is 59.6 per cent. It is less than the national average.

The work participation of muslims is the lowest in the whole country. So, I would request the hon. Finance Minister not to give us the fish, but to teach
us how to catch the fish. This is the demand of the minorities, and smart words will not help us in this regard.

This Government has got a mandate, and the mandate was against communal politics. The mandate was against all that had happened in the last six
years. There was no development of the minorities during that period. I hope that the Finance Minister will respond to our request.

Fourthly, the hon. Finance Minister has talked about a growth of 67 per cent. In the last five years, after reading the Economic Survey, we have
observed that there is only a jobless growth. The projection of a higher economic growth will not solve the unemployment problem, which is prevailing
in our country. I would request that this jobless growth should end, and more focus should be given towards having an economic growth, which will
provide equitable growth and employment opportunities.

Our party opposes FDI in mining. Joan Robinson, one of the renowned economists of the last century has stated that it is jeopardous to allow FDI in
mining. It is because it is our natural resource, and they are exhaustible. I would request that the Government should utilise the intellectually skilled
labour, and create a surplus. This surplus can be utilised to create the infrastructure.

Fifthly, our party opposes the pension fund. We cannot give pension fund to any foreign operator. It has two purposes. All sectors in the economy have
their own macro-economic factors. The pension funds are still being utilised in the social sectors. We are also opposing the pension fund because the
common man is politically empowered, and not legally empowered in it. I am saying this because in our legal system a common man has to spend
lakhs of rupees to get justice. Hence, the claim of the Finance Minister that the pension fund will legally help them is untenable. I would also like to
say that more stress should be given on higher education.

Lastly, he has stressed in his Budget speech about a famous tamil poem, and he has also recited it. I would say that wealth should be created for the
minorities also. Please do not fall in the trap of these people and talk about minority appeasement. It is not a question of minority appeasement. We
want justice to be done to us.

Sir, I am concluding my speech. I have been sitting here for the last seven hours. Smaller parties should also get some chance to speak in the House.

AT FXd AT g9 P e ¢ SRl F wa § w9 A wewl @ e e <@ g1 g B Qe | @E § 6 L (@)
JUTETE Heled : A fhdft R oe® 7 TR Hrhs Doy
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fomr it St Y arfdrester amomelt # Wk e & R a9 wont @ SR amfter AR RS @i, e Freto dee, B dE d faw 9w eeien & W &
A aoie B e T & | IoFR MRS WM & o Aioer fawia af # 4020 Frs wag @4 8 &1 JIHE aad fhan € ofe ammd fasi af & fag s400
TS WU deT 60 o fAfee e o el &1 wauE 2 afd s @ eaddl $ S|d §U afa sudt Wl fharaae fhar 9 | g9 B AT 20,000 dES
Y @ wed g | wRe fFfer A @ ofl| avie § w2000 a% & fov Feifed de 9w By € |1 we s afoRe 4ff A R g, wheE &
fere 60 @ AHM, 1.2 @ A D1 Aol Foa Sude H SR 66822 AT B ElIBA W SIS @8 S § WK quic § HEl gl o1 wauE T8 8
it 98 Pad deu Bt IeHE T |

TE gvic IGIT O1¢ B &7 B H [A%d w1 & | 97 2005-06 H TSI HIST 1,51, 144 TS WIT B8O | 3147d, Aol 43 SaE ®f 4.3 W9G I8 2004-05 &
4.5 aRem & WX ¥ ST 9 ¥ | SHET A5 HRO AT e 91§ S $of W9¢ H 95,312 IS WY H Gdel

* Speech was laid on the Table.

et Seurg @1 2.7 wferd BrT | 59 fAwad @1 I SR $d S Joied wiedl § S e 8l

9 q9e H Ao AT B TG T & | St T AT ST 2004-05 H 82,520 Fs WY HI B 2005-06 H 1,10,385 FIS HY AT AT €, WY T IA DI
@rrd g G & fore desiy Ao WEEl 2004-05 W 54,858 UG AU W HETHY 33,112 HA€ WU $H & W aaTd 21,746 WU &I R werdl e ol
Tt E

W q9c H fE W § HEER IS B W JHa Sor e | e emar A RwiRe @1 € 5 I WRaN awh avie SRl @ oY B WNeR 9 Sl amd
W W FEAA o B 6 AR W WE B9 9e | i gaedn A e o i W 9 wogn aedl e, e, UE, Hewig, dhied anfe & e |
aifte fadia v & oAeiR vl weds, [eR, o, #el ueT, T iR 9O WS A wroy gy W e g5 9 Bl 9ie IR, ®er 8 o woar | faw
= St @ g9 RreRer & It & oo Arermet & fAr T 29003 FRIS WY IR § HY G a9 SWE 81 | §9 RO UG AR G A9 &7 @ A &
ferg Hira weraar & qore # fagrawn ot F w8 @A F A wwd gy E |

39 quie # U gl @& i & arg 9 fdn e @1 geor T8 & | weitae W uow €, @ifth Qe @) ddw fewn man | N wRileg woa ol 44 gfaee
ST IR W q1 ST St @ E, Afd b AR gRy @ig R gnon agf & o w8 @ wht @

g a9 fRuml & BIE TEd v T8 o ¥ € | afcw mor ware foep fear @ afe it § woona feem $ fag e tew @ ge @ gnn T8 e
70f0T0 WRBR 7 AT forar At dww o fm 2 1

0 qoie #§ fFarEl S $9 ere W W WO ST B BT Bl ool el & Sraid B WReR 7 39 a F frar @ o uftea amrst & W St w0 Sueray
F F1 v fa & | fam 45 S @@ 3w & fral B B9 @ &R W Fi O SUAE IR B UF AT AR BN dlid [Ga anTd Hed HeTdR ard Ao
TN FD |

arat: Jodlovo WRHR §NI WIgd A€ quic g, T AR frwr et aure & qen el @ wonarelt ¥ fgrawm o Y tF 9E @ @ & | o § uegd o @ sl
Rl AT g aen guat ol e g

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Hon. Deputy-Speaker, Sir, I am thankful to you for giving me the
opportunity to participate in the discussion on the General Budget for 2005-06.

I am sorry to say that [ am not at all happy with this Budget because of the allocations that have been made with respect to tribal areas and the North-
Eastern Region. The North-Eastern Region is very much backward, neglected and discriminated against over the last half-a-century since Independence
in all the spheres of developmental activities. In the North-Eastern Region, our Bodoland Territory is one of the most backward, most neglected and
discriminated ~Territories. This Territory was carved out in the form of an Autonomous Territorial District by the name

LT PR PR O T T T T PRI T e

Territorial Areas

Dlstnct PR R PR PR PR PR PR PR PR "

under the provisions of Sixth Schedule to the Constitution of India. Very unfortunately, the Government of India has not done anything tangible for the
development of Bodoland Area and other tribal-dominated areas across the country over the past half a century period since Independence.

I would like to appeal to the Government of India that a good number of special packages for development should be announced for the Bodoland
Territory in particular and for the tribal-dominated areas across the country in general. For the development and welfare of the tribal people of the
whole country, a minimum of Rs. 1,00000 (one lakh crore) should be earmarked in the Central Budget, and a minimum of Rs. 10,000 crore should be
earmarked for the development and welfare of the North-Eastern Region. For the development and welfare of the Bodoland Territory, a minimum of
Rs. 1,000 crore should be earmarked and should be sanctioned by the Government of India to create necessary infrastructure. We do not have any
roads; we do not have any hospitals; we do not have any drinking water facilities; and there is no electricity. You always talk about this project and that
project at the national level, but your tall claims are meaningless for the Bodoland people.

I, therefore, would like to request the Government of India to take appropriate steps to set up the following educational institutions of serious public
importance :

» A Bodoland Central University should be set up at Kokrajhar, which is the Headquarters of the Bodoland Territorial Areas District; (BTAD)
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» A Central Agricultural University at Kokrajhar;

» A Medical College at Kokrajhar;
» An Engineering College at Kokrajhar; and
« An AIIMS-model Institute at Kokrajhar.

The Government of India has announced a policy to set up six AIIMS-model institutes. Why should they be set up only in six States, and why should
such an Institute not be set up in Bodoland and in other tribal-dominated areas too? Why are you so miser? I strongly demand that some more AIIMS-
model Institutes should be set up within tribal-dominated areas also, especially in the Bodoland area.

The proposed Indian Institute of Management meant for the North-Eastern Region should be set up at Kokrajhar within the Bodoland Territory.
A National Institute of Information Technology also should be set up within the Bodoland area.

A National Institute of Textiles and Fashion Technology also should be set up within the Bodoland Territory because hundred per cent Bodoland girls
and tribal women are born experts in weaving. Our Territory is very much rich in a special wvariety of silk known as

LT PR PR PR PR PR PR PR TR PR PRI

Silk - (Wild Silk).

A minimum of five numbers of polytechnic institutes should be set up within the BTAD;

A minimum of five numbers of ITIs should be set up within the BTAD;

A National Institute of Tourism and Hospitality Management also should be set up within the BTAD.
A Regional Institute of Bio-Technology should be set up at Kokrajhar;

Doordarshan Kendra at Kokrajhar should be upgraded into a full-fledged

Doordarshan Kendra. There is a Low Power Transmitter Centre at Kokrajhar;

Why that Transmitter Centre should be of low power? Why cannot that be upgraded to a fulfledged transmitter just like the ones in Guwahati and
Delhi? This is very unfortunate!

Over the last more than 57 years since Independence, you could not do anything for the development and welfare of the tribal people. What kind of
justice have you accorded to the tribal people in this country? This is the land of Mahatma Gandhi. You always claim that you all are Gandhians. What
kind of allegiance do you owe to the Father of the Nation Mahatma Gandhi when you deny due justice to the tribal people of this great country whose
forefathers had made a lot sacrifice during the freedom struggle. This is very unfortunate.

MR. DEPUTY-SPEAKER: Please conclude.
SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Sir, I would like to table the remaining portion of my speech.

In the end, I would like to appeal to the Government of India to look at the endless tragedies and miseries being suffered and faced by several millions
of the tribal people of this country.

MR. DEPUTY-SPEAKER: Please sit down.

st g GIR SRR (Srewer) ¢ amy Gl T R g @ R g @l @ geE S @ e @t A Sift @ et 2. (@EuE) w6 srendl & A @R
@1 ol fdwm e aifdy on, a' 7@ fren| o9 @18 smdwardt a1 grar 8 o1 oy @ st aftwm guy ge @ <0 € f& Noth Eastern Region &1 &=ia ¥R&R &
WA 10,000/-Fs ¥ ff warer T <ot €1 49 frem & amaE 98 & @ g T8 W g, (F@EEE) $9 ST A B s € &

*Respected Sir, May | humbly request you kindly to allow me to place the following portion of my speech on the Table of the House?

* Speech was laid on the Table.
Through your honour, I would like the Union Finance Minister, in particular, and the present UPA Government at the Centre, as a whole, to take
appropriate steps and prompt action to fulfil my long-pending genuine demands as mentioned hereunder :

1. A Special Central Assistance to the tune of minimum Rs.10,000 (Ten thousand) crore per annum should be allocated for the welfare and
development of the Scheduled Tribes across the country.

2. A Special Central Assistance to the tune of minimum Rs. 1000 crore per annum should be allocated in favour of the ‘Bodoland Territorial Areas
District” — a constitutionally recognised backward tribal area created in 2003 in Assam under the provision of the Sixth Schedule to the
Constitution as a measure to help re-compensate the loss suffered by the concerned, neglected and deprived Bodo-Tribal Territory over the last
half a century period since Independence considering the degree of the backwardness of the Bodoland Territory.

3. The Central Fund under the provision of Article 275(1) should be given directly to all the Autonomous District Councils created under the
provision of the Sixth Schedule to the Constitution of India with special mention to “Bodoland Territorial Areas District’ in Assam.
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4.

20.

Out of the total Central Fund allocated for special economic development projects and programmes for North-Eastern Region under NLCPR,
minimum of Rs. 500 crore per annum should be provided to the Bodoland Territorial Areas District considering the degree of the backwardness of
the concerned Bodo-Tribal Area in question.

. Out of the total Central Fund allocated for NEC, every year, minimum of Rs. 100 crore should be given to the ‘Bodoland Territorial Areas

District’ in Assam to help create necessary infrastructure in the overall discriminated, deprived and neglected Bodoland Territory, although the
same area is having Indo-Bhutan-international and Assam-West Bengal- interstate boundary attachment.

. The NLCPR fund for N.E. Region should be enhanced up to Rs.10,000 crore per annum excluding the State Plan and other central/national

projects/programmes.

. The NEC fund also should be enhanced up to Rs.1000 crore per annum.

. The Government of India should take appropriate action to declare *Bodoland Territory” as a ‘Special Economic Zone’ (SEZ) in North-Eastern

Region.

. A few selective agro and forest based industries should be established within the ‘Bodoland Territory’.
. Some food-processing industries also should be set up within the “Bodoland Terroritory’.

. The Bongaigaon Thermal Power Station (BTPS), Salakati in Kokrajhar, a 240 Megawatt power generating project should be revived, renovated

and re-run in the overall interest of the down-trodden Bodo-Tribal people of the Bodoland Territory.

. The Centre should take appropriate steps for massive rural electrification in the Bodoland Territory, in particular, and also in all the Tribal

dominated villages across the country, as a whole.

. The Centre should take appropriate steps to construct, at least, 1000 kilometres of National Highways within the Bodoland Terriroty, and the East-

West Route Corridor should be implemented through the original alignment as proposed by the NHALI, that is, through NH-31(c) and NH-31
along the Bengal Duars and the Bodoland-Assam Duars.

. The Centre should take appropriate steps to help complete the half-done ‘Champamati and Dhanshri (Major river irrigation projects) under AIBP

in BTAD by giving one-time adequate amount of Central Fund to the concerned languishing irrigation projects. Besides, the Union should take
necessary action to create the necessary infrastructure on irrigation sector in BTAD area.

. All villages should be connected with improved roads under the PMGSY in the BTAD area.

. The Centre also should take necessary steps to provide telecom service facilities to all the people within the Bodoland Territory by creating the

required infrastructure.

. The Union Government of India should also take up some multi-purpose hydro-electric power and irrigation projects on some viable rivers

originated in Bhutan and China and which flow through the Bodoland Territory.

. The Union Government should take necessary steps to set up one domestic Airport at Kokrajhar and one International Airport within Bodoland

Territory adjacent to Galegkhu in Bhutan Kingdom.

. The Government of India should take appropriate action plans to address the perennial flood and river-erosion problems in the Bodoland

Territory.
An Indo-China Trade Route/Road in Bhutan along our Bodoland Territory should be constructed.

Necessity of setting up some specific educational institutions of serious public importance :

The following educational institutions should be set up by the Union Government of India in order to help boost the education sector within the
Bodoland Territory also.

i

xvi
Xvii

. A Bodoland Central University at Kokrajhar.
ii.
iil.
iv.
V.
vi.
vii.
viil.
ix. Minimum five numbers of polytechnic institutes within BTAD.
. Minimum five numbers of ITIs within BTAD.
XI.
Xii.
xiii.
Xiv.
XV.

A Central Agriculture University at Kokrajhar.

A Medical College at Kokrajhar.

An engineering college at Kokrajhar.

An AIIMS Model Institute at Kokrajhar,

The Proposed IIM recently announced for NE Region should be set up at Kokrajhar.
A National Institute of Information Technology at Kokrajhar.

A National Institute of Textiles and Fashion Technology at Kokrajhar,

A National Institute of Tourism and Hospitality Management at Kokrajhar.

A Regional Institute of Bio-Technology at Kokrajhar.

The Doordarshan Kendra, Kokrajhar should be upgraded to a full-fledged Doordarshan Kendra.
AIR Station, Kokrajhar also should be upgraded to a full-fledged AIR Station.

A National Tribal Cultural Heritage Museum should be set up at Kokrajhar.

Tourism should be developed in BTAD.

Minimum of 100 hospitals with modern amenities and facilities should be set up within BTAD.
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xviii. Special central assistance for the development of Bodo language and Bodo-medium education.
The Government of India should allocate minimum of Rs.500 crore per annum for the development of Bodo language and Bodo-medium education.
There should be a special package for the Tribal people across the country as mentioned here under:

i. A Central University for the Tribals should be set up in New Delhi.
ii. A Central Medical University for Tribal people should be set up in New Delhi.
iii. A National Institute of Information Technology for Tribal people in New Delhi.
v. A National Institute of Free-Examination Coaching of Tribal candidates in New Delhi.
v. As many as 10 nos. of Tribal Guest House Complexes in New Delhi.
vi. As many as 10 nos. of Tribal hostels should be set up in New Delhi.

vii. A National Level Tribal Development Authority should be set up under the Chairmanship of the Prime Minister himself comprising all the ST
MPs as Members.

viii. Total allocation under Special Central Assistance for the welfare and development of the Tribal people across the country should be enhanced up
to Rs.1,00,000 crore per annum.

ix. A National Museum for Tribal Cultural Heritage should be set up in New Delhi.
MR. DEPUTY-SPEAKER: Please conclude now.
ft wrg IR AR ¢ § AT R W FRd gY AW daaed o W AUl W A gl
MR. DEPUTY-SPEAKER: Nothing will be recorded now.

{Interruptions)*....

*Not Recorded.
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AT sreet wRISY, giaT & o Sl A e il @ varen @1 Hi Rl o S o wert w adt & Reet 9@ dame @ fide gl §F awar 81 g, w@iea
IR 3w A wfal ardi @t wen § g g @ R dex TR fafE & afie @ o €1 ge dla e s @ik w1 S weiey) g, derw & smie A
TR w1 4o FR ot € e SR g wra B ma d o #1400 weR S s @t Aifl @ dears g ar ar ), e s affdl @ Rah 8 @
a1 Bl €1 by $A®1 T8 a9e WBR & ARfad WHT BT W B € Wi W & & § 39 9 B Anll » A I I8d 8 PIE W@a 39 qoie H T8 8

3T TS TS HEMN & WY H 9 99 A ol ¥ B W@l & U waR el 9 o guR qeml § 98 WeR X @ ¢ fhg s S o ged aiia

*Speech was laid on the Table.

@Ml TR Bl @ E1 WG e} @ W Ul FHlad Wi} 9 @I el o W@ §| Safs e 98 @ty o 6 vew W ufi| |l 37 wW@esa o) ufdmd & @ st
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*SHRI K.V. THANGKABALU (SALEM): Sir, the UPA Government came to power and the visionary leadership of Mrs. Sonia Gandhi under her
dynamic leadership, the UPA parties and leaders jointly prepared a National Common Minimum Programme for the country as a governing instrument,
which is one of the unique feature and will convert India as the tallest nation economically, socially & politically in the years to come.

Mr. Chidambaram has endeavoured a very thoughtful and meaningful Budget to implement the Common Minimum Programme and its aims and goals
to the expected level and satisfaction. The Common Minimum Programme mandated the Government to maintain a growth rate of 7 per cent to 8 per
cent a year, to promote investment, to create employment opportunities, accelerate fiscal consolidation and also greater emphasis on agriculture joined
with manufacturing and infrastructure. The CMP also provides for greater access to education and healthcare. To support the weaker sections in the
rural areas, the Finance Minister has promised one hundred days of employment to one person in each family is a milestone arrangement to help the
poor. In the first year of UPA Government, in spite of a number of financial development activities taking place, the inflation rate went up to 8.7 per
cent in the month of August, 2004. But, due to the best management efforts and effective control mechanism, Mr. Chidambaram was able to bring
down the inflation rate to a level of 5.0 per cent, which is one per cent lower than what it was in the same week of previous year. He restored the
confidence among investors in the year 2004-05. Today, the non-food credit has gone up by 22.2 per cent.

In the last year’s Budget, both the Prime Minister and the Finance Minister, earmarked agricultural credit to the tune of Rs. 1,05,000 crore. This was
one of

*Speech was aid on the Table.
the greatest helps to the agrarian community, who is longing for better facilities and loans availability.

Education loans were given to the students by the Finance Minister. I personally thank him for having agreed to my suggestions that the students from
poor community all over the country should get education loans. The Finance Minister’s announcement, as also the implementation, of this noble cause
of giving loans to thousands and millions of needy young boys and girls throughout the country is a welcome step. This will go a long way in
promoting higher standard of educational facilities, particularly to the weaker sections of our society. The families and the students are blessing our
Hon. Finance Minister for this humane approach.

I also thank and appreciate that the plan allocations for the economic year 2005-06 at Rs. 18337 crore for education, Rs. 19334 crore for rural
development, fertilizer subsidies to the tune of Rs. 6254 crore and health sector has got Rs. 10280 crore. These are the main component of our
community which has got a fair deal from the Finance Minister.

The National Rural Employment Guarantee Scheme has got a boost by providing Rs. 5400 crore as a cash component and Rs. 50 lakh metric tonnes of
foodgrains worth another Rs. 5600 crore. Thus a total sum of Rs. 1100 crore for this scheme is one of the very important areas where crore of
unemployed people will get security and employment in an honourable livelihood.

The Mid-day Meal Scheme was introduced in the State of Tamil Nadu by the late lamented leader Karma Veerar Kamraj, the then Chief Minister of
Tamil Nadu, and today the Government of India provide Rs. 3010 crore for the Mid-Day Meal Scheme to enhance the health of eleven crore young
children. | request the hon. Finance Minister to make it compulsory for all the schools all over the country and allocate more funds for this noble
scheme. Thereby, we can create confidence and health creation to our children.

The Congress Government, led by Shri Narasimha Rao during 1991-96 period, initiated Rajiv Gandhi Drinking Water Mission. For this programme,
the Finance Minister has provided an outlay of Rs. 4750 crore for 2005-06 to cover the uncovered 31355 rural habitations. I also urge the Finance
Minister to announce a time-bound programme, i.e., within five years, by 2009, all habitations — rural and urban — in our country must get potable
drinking water by all means.
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The NCMP has clearly demarcated that our Government will provide the necessary funds to promote the SC, ST, OBC and minority communities in all
totality, i.e., socially, economically and educationally forward movement for this weaker section. | am thankful to the Finance Minister that this year he
has done his best by providing Rs. 6253 crore for only Sc and ST development schemes and programmes. This is very much welcome and [ urge him to
earmark more funds for SC/ST communities.

But, to my surprise, the Finance Minister has forgotten the promise made to the OBCs by the NCMP, i.e., there is no allocation whatsoever to this 60
per cent population of our country, which is not only the weakest among the weaker sections in all terms — i.e., socially, educationally and
economically.

There is no separate Ministry for the OBCs. There is no Standing Committee in Parliament to care to cater to the needs of these millions of backward-
class people in our country. I urge upon the Finance, at least in its reply to the Budget debate, to announce a substantial allocation to the backward class
community for their development in this year itself.

The minorities of our society are always getting due consideration and encouragement by all means for the betterment by our UPA Government, for
which [ am thankful to the UPA leadership.

His Excellency, the President of India, in his Address to the Parliament outlined a vision for Bharat Nirman under the dynamic leadership of UPA
Government. Our goals are to bring additional one crore hectares under assured irrigation, to connect all the villages that have a population of one
thousand and in hilly and tribal areas five hundred with roads. Sixty lakhs additional houses for the poor drinking water to the remaining 74,000
habitations. 1,25,000 villages to get electricity and also 2.3 crore household electricity connection. 66,800 villages are to be connected by telephones.
These are the main objects of Bharat Nirman Programme. This will be completed by the year 2009. This is one of the very important milestone
achievements. [f we do this, and I hope that our Government will be able to achieve, it will bring laurels to the community.

The farm insurance programme is one of the important components of the Budget. I appeal the Finance Minister that an individual farmer, who is
affected by plague, natural calamity or drought, be given full advantage of insurance cover so that affected agricultural people are able to refurbish their
livelihood in an honourable way. Micro Finance Programme through self-help groups is also laudable. Finance Minister’s proposal to enhance the
target for credit linking in 2005-06 to the tune of 2.5 lakh shgs. is the commitment from the bottom of his heart. I welcome this initiative. Both women
and men must join in this endeavour to promote for betterment.

Employment generation through various means is very much needed to solve unemployment problem in this country. One area where we can create
more employment schemes next to agriculture textiles. In the agrarian sector - we can create agri-business programmes through agro-based industries,
such as food processing etc. Also the Government’s programme of investing to the tune of Rs. 33,000 crore is a welcome feature in textile industry.

The other employment protection is the Khadi and village industry, which has the maximum possible avenues in creating new jobs to the rural
community. Our Government is alive of this situation and my request to the Finance Minister is to increase the Budget allocation for this sector
especially.

The other area of concern is SSI sector. Today, majority of SSI units are closed in the country due to want of funds. Upgradation could not be
completed and they could not compete with the international competition. The liberalisation has brought many good things to the country and, at the
same time, there is the other side effect of losing our traditionally small industrial ventures to lose its place. Hence, I appeal to the Finance Minister that
special care is taken to help the SSI sector by infusing the necessary funds, also the technological back-up, so that hundreds of new units and
employment generation is created in the rural areas. The minimum limit of one crore to three crore and subsidy from 15 per cent to 25 per cent is a
must. I hope you will help this sector.

Now, I come to the banking sector. Sir, in your Budget, you have mentioned that the top-most bank of our country, i.e., the State Bank of India, ranks

82" in terms of business in the international arena. The banking sector is to be re-oriented to meet the challenges and needs of the common man. That
i1s a humane face is the need of the hour. Our beloved leader, Mrs. Indira Gandhi, nationalised the banks to suit the needs of the common man,
particularly the rural people. In spite of our best efforts, the banking people, at all levels, ae still thinking that they are the masters and they do not think
that they are serving the people. The attitude is negative and arrogant by all means. You have ordered that the agricultural community should get loans
without any difficult also the students. But, in real terms, we find the officers of the banking system are not implementing the way you want and the
way the UPA leadership wants to help the poor people. I urge you to direct all the bankers — the public sector, rural banks and co-operatives — to meet
the requirements as per the norms.

The banking system has to implement the rules prescribed by the RBI and the Government of India. But, they are not doing so and also there are a lot
of complaints of mismanagement, misbehaviour and supporting only the rich. I personally can report you a number of instances where genuine people
are not getting their due through the system. Your indulgence and order to set right the sector is very much urgent.

The centrally sponsored schemes are to be monitored by the respective MPs. The state Governments are misusing the funds, which are meant for this
programme by selecting their own ways and means the beneficiaries. This should be stopped forthwith and the Members of Parliament should be
empowered to select, administer and monitor the programmes by this way only the centrally sponsored schemes will have their total implementation.,

You have increased the PF share from 8.5 per cent to 9.5 per cent thereby our commitment to the working class is honoured.

Sir, in my constituency, Selam Steel Plant, a public sector undertaking is there and it needs your blessing, your support by ordering all your department
needs of coin making so that the coin blanking machine in Selam Steel Plant will have the benefit of full utility.

The Watershed Programme is one of the important areas and you are very considerate about developing water body in the country. I request your
goodself to announce more amount for implementing the water bodies and develop new water management programme so that we can save, use and
conserve water for the community.
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The linking of rivers is one of the most urgent and important programme, which will help not only stopping the wastage but also improving our
agriculture, drinking water utility and enhancing the food production for our own needs and also the exports. This gigantic programme needs your
support and initiatives and 1 hope you will do good to this area also.

I personally congratulate to you for the bold steps you have taken to implement the CMP and enhance the prestige of the leadership of Smt. Sonia
Gandhi and Dr. Manmohan Singh.

MR. DEPUTY-SPEAKER: Shri Athawale, first of all you should go to your seat. If you have any difficulty in speaking from there, I can allow you to
speak from here. If there is no difficulty, please go to your seat.

ft e eae (UeRYY) ¢ g9 @ f Wi wiEd & anew B o ved U9 & 9 g

IuTenE Heled @ Wiee Aed &7 ey dfew 2

A IR Arede 9T ARYRY, BN S e W off € 3R ug guie v e aret @M e #1 ve ¥ uiw e @ dar &1 @Y ui R @1 g e da afa
oft & Age A fia forn gary et g St 3 g aoie 19 s g O 6 ga-s, a1 @ Pareey e @ e arrg 7 e, safig owh e eiiv dies
ARA §Y Fore U e B B A ok sl @ oo 2 % at 2005-2006 F1 aoie aga s 21

"2005-2006 F1 T9Ic & 950 & T,

TR <9 BT GA ¢ FAode IR FEar-ae,

aief #F forgraw oft 7é & @,

1. wATE e we wE € e

GIEIY A 6 af # wwrn & aga A,

I A H Gl o T B H o,

afes wifrn o 1 fean oy @1 991 @l

3 AT @1 BNl & e B B,

T g w39 § g AW Y,

IR & U od i @ 9 g

arearoft, Sirefl, AT @1 apen § @ Y

FAN S 3 TN T B g,

TSI H S 3 o/ W @ 9 2"

TE q9IC agd & sl & 3R BN BTl Sik Hoigd ®1 A1 & dTell &1 T8 g Bl °F ATl Bl [l o Al @ i el & fay T8 e 3k 9ga & sl ae
218 Wl AT §9 auie Bl WU B B AT A € - WIS S arel € aferd, [HeT SR o3 W @ @l 98 gufe a1 S Y e ara gl

SuTEne wEigy, oMy it e wHa o € 99 e & ff < & @ [aid § SR g A R off Y 39 99ie & g 98 = e #) A e ot &
g H S W g ® g' aga oredt 21 Wi o ot get 43 € afw arwam oft wet md, wew 8 21 ve wR SR, dhond are, sredten are, diidien ara v
AT &l Tl T 39 WReR BT THA B & 3N T8 UNGR Ui Al a9 ot Big Al B &1 wowd el g1 8a o e Siid forar &1 a9-8 e am, 9w aud @

B, I AIH T

"t B9, R A ot T e,
stedl ofl, o/ smuat T8 ARl &,
Fifeh ara <o St o1 T F A,
Srran smieft gfte & and,

arganft ot @t sr@ HH amdf ard "

TN U@ 987 Pl a8 48 8, a8 W Bfaar sxdt €1 9 a8 T8, T8 A Afey| a8 o avie € 9% uid 9 s 39 & 2 deges e & Al &1 g9 16 ¥
e & siik deges grgest @1 wre Ui w1

afe & T gt & o vadt oiv vadl & e & fv 1 drRg 25 SR dRIS BUAT B WA & B sl g afe i gertt & o 39 @it @ faw surer @
warer G adfed s 8l g9 A w et sdtvE @ R e ey 3= @it aidt ot @ i & 9w vl v ek aEAnde @ ave Qg ere € e
S@1 e e & fog a=n # anv €1 e @@t & <l ®1 =r &4 @ forg 8 & o TRy #ii) awie # arfie 9 wftes wrau e @Rl

Ted g @ g aoie § waEe fFan T g1 9T 6ed arasd] ARIRad @ [y | BRIs Uy o @i aravaddl 8l gws iR fwell § aman wied anasey AHiRga o
HM 9 W@ 8 g9 Y Ard wxar wqfia fun $1 del @ fag g i el o) e are 9wl ad 44 & § el B wes Rarn ity §E 9@ 18
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@A BT ST ¥ ey €, U eraven et @nfey| T gert € A1 waren § saren A 1 e @3 eyl .. (@) o) agd § 95 § o s e us gL
(czaar) W wdt @ Fvaw o wout @t fur welt A € e # wat srden g oy omn g ... (aum)

MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions)* ...

I HEIGH: AHT IS a1 Rprs #§ TE o W &

*Not recorded.

sftacht wftrn fie (A4S - Sueme #eeE, < fag @30 47 . facmawd §W1 28 WRAd, 2005 B WRG $ER aWic 1 WRA @ gad 6 e § 91 WRa i wfie @
GurI, o, Ay qacrd a2 gEiv A & ae F ok a9 S B ufe @ afd yee @ 2 Sia avie 9 g, J9ReE aun o sl & e |
qeerd @ o) anenRa 8, e & et anfia @ ofiv sifdre agrar vd gaga ferf

# S T w4 gR F-Hod avic IRa B3 @ (o) 9o auTs adl g e @rl 9 S W@ qul @1 faR wew @ @nl & e iR i @ siftme R wn 2
IO TS R AT &, O 9 @ gar wad Afie o3 @ 6l 39w @ R & fay wifeiie Tede WReR S i aeie w9 e g R ot @ma s
TR, Ul 1 Fa Wt &7 & fag affd v das & armwh g Al § §F Fie ISR & Y AR Iuda el H §9a U ST agd-agd AR Fhe
wwlt g1 g3 fware & 5 awie § vy g graast @ wn gandt @ wfim Seead Bl

St wera, S I SAaEn & sfte e g @ dg e o giiffad o @ fav off, anrar g @ &3 a1 sfaie serga R w21 ave § @ am
Tt e & foiv 630 @IS BUT & wraHE 9 Y aul fRErdd Uew 9N W, ) W SN el e el & W F O Wi & H qeraE 8 @ siv s gerar
fierm | # g forg w0 Sf @1 aga-9ga TR vae Hwdt gl

TRMAE e G e & © [ 22,268 BN THI WY, TH &7 DI 4 G T &1 0d e A & o 7156 B wwar & amded ¥ e giaesi &
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SR AR ) I ave W e danit @ Fd 10,280 S v e # W W E owe fad R & Ra @ off 1 iR wee wwh §) wfkantt o gem & @ ol
St weR For T §, d W Ar &) Wy yafasfier Tedem weR gR WRd Feio &1 den wra e @ forld ve e dwar A ferd gfaen wem A e 2 si
60 o TIE @il & fordl A a9 @ @rd $) S 8, 74 TR Al @ Tueid A6 Iuee SUE T & 3N 1.25 o el 6 faea gRien wem @t v 21 s
HEH T Bl GG € - GSH 999 & fordl W aore F 99 &1 wraw fmm wn g1 F amre et 6 9 g7 seeni # e w546 S 5 500 9@ @ S @
Args FaiRa i &1 % 7 € % g8 S 250 B} & S A1 $9E i VN SMeii & o W, 98l A YRR gee & 9 96| A o) § 6 a8 Ares
< fFEffRa faar smi

gurene ofl, e qatee wsdl G o] HeiR & fol Rarnd uem @t g € | F aredl § 5 el fRmrae wdw @ o Siren sl ane wed € 5 fewrae wew # Y Al
g W @t deae ffa € S o At wwa W adord Y o wadl §1 e wew A ool @i uwal @ qoea wewar & afte 8 frd 31w # SR
e st 81 AR orRE ® 5 e @t ween A fued & o daaw siteiave @ smawrear @1 gaferd F aeei e s o @ e g s dieer g
femmaa wew wien @t gfS & aga wewqyl waw 1 g ¢ReT @I gerar o @med €, TS S o 9 aied € 91 g9e forg g A gaTs ufeed e & savadr g
39 S € Foa-ATel Ted WA W SIeY | S ol 91ed & dfdd gdTg Uedl @ 3ME H Il wied ael e ga 9ad &1 3 9 W o @ e g e
qE EATE U g WM & oAU avie § e ¥ waaE fEear @, @ife et wes an wa

Suteng wEved, # & o wEaqd fag @Y R we &1 ene e wgft e e s # ved die snftew ofiv wa dve-snfhw @1 gRaR AL e w1 on, Ry womw
st ¥ 4 @ R wan o) gud 9 @R ¥ o weR W i drw qar 81 A Redaa @ w1 8 10-12 T TR aar ¥ 39 S we far o
S AT WIS FRHN Gl W 15 9N B TIA &1 0 68 ¢ 8, Fus! 2 Sl Tl &re 31 08 @ 1 W 9eR § oy & 5 e @t wle o w
TS W 17 TR GRS U & IFIEAE a1g P A (A1 S| # amen S g fF 9Ra eveR e pew aeR @t #9eg S|

IUTemer Weigw, # AR v wA off o st Wit e St @1 amiR s wdt g e e wew o e Hew R #w g g # g dieares &

# aid # Sl SME Bl GIEd § B 17 TR s B0 & 91 F0l ol TRER FR TR UeeY T €, 99 W ey fadn W & e € ofi 9wl e e 5=
v & W 5 F ST SR S B g ST daRTe WATKT Bl €1 s

* UGN & S 8 BH A d6 ASd AN § S W ¢ a1 IR M B ANF g9 &3] BT GG dad aigant € @ Sl 8 U0 WER G-y a2l g
81 BT ING g D AN SfABIeY B Hard ya Hwdt €1 it g Hani e fiwed 89 & aras[e HEM W g, W W @l @1 Ugd 9 41N €1 9 gfevd a8
FaES § 5 wew A ow @l Il B a6 W efamiey danl W IueE qeF e R SOk gdi il [ Reen s @ afeeiex el @ g swem dem @
sfta @ T 2

fenrrae vawr don 9w ydl st @ Hifes aRfRufoai e e € den fearad wew @1 Suer graH @ sidda ot o afey ) F ety faw A @ sme @l €
5 @ wawr & o SRd aen dadt et @ foy sfeerey a1 w e ame & W A faw wl

wedTHE Jear o i aRas o) e e srefic gan & ofe g ufRae W amema wfy € @ 8 W g & el 3 aeie-fefa e @ ee w
waR YRer vem gt # g ufaemr & AU e sided o1 smiE Sl § e sm-eRi @l @ oftas 7 smawdte afted= s

S q9C B AEE W AR, FA 3 @s Gya gwe e 21 ave wwardt @ <9 @ anfde 9fy a1 aeran e | fesr da e @ @ w9 st g
FHIE BN dél TN S A o ergar frerd| 8w s s € 6 wea & witm wfam & fon frafm e asll &1 o S @1 g R TgE T E I &
FARI U 3TN $1 f6R01 & e g1 89 a9orTi &1 Sacid G9el 1 $8 86 S APl S G6d € 1eg A1 Rl Y 90 ® qa1d @ DRV I AR T g6 S

o @ sraf 2007 X & ¥ PR T B sitaifieo & fa # 2013 forr S savas 21 9ga W Sy e § 9w e W dEN @ iR s @@ E e
W WSR3l @ 6 e Ud @t sl af 2013 @ S|
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fermae waw g wifafia mew 1 7' w Aol SaueT $t o e 21 Seimfy of st d wiedyel why #) gufery feeh swen & fag s e @ sl wer
®I 2 &1 anfay|

femmaa &1 =l @1 3 ¥ e vw Rffe e ¢ ok wifa S I3 off e S 21 @ | e, o, ok R A s wed ferh @ aftg) adEe 4
et ofit Foop & Tard sreel o1 fvar forn S smavass & @f wel W wden @1 g e wa | derh vata g da T @9 & SR HH o T E

fEwmaa 3 R 99 Wuer 8, R o @ SN W A 991 Y @ 81 uey A gafl @ der W vd vfawa uftdy 8 Rras e aw @ e ) fawdd wwe us W@ gl
I AR € 5 a7 dm @1 SR R e R § R feeee wew SRR @) dw WK e § aife swe e fRrfy gge o+ @

HIAGT-URAT] TAT TS TN - UGS AIGH I aTSTo @18 # agell 91 aifs A & w9a ®t 990 &1 96 3K 9 e ghud fie 9| g9 w19 @ %9 78
ft argdg 2 fop favayr @ wiguedt! Yo arge, Pt @@ 4 ad & 9@ 8 @ e P s am)

*oft Tdie firg wreer (B1e) ¢ W WER A R A T B AT B, AR TG T GUR PEBT B AT W@ O A T She <A q FrEw § q@ng
AT e wE S of A I aner @1 dfé a8 ave IWEE dFl arl W& @R TE Iokal| SiE@l a e B A a9 S el ad g, aore @i ga ard q
39 a1 B U HRAIAG q9iC § DA 1.75 T darad S T8 8, Wik JEhiia 6 TR g% gl o wRanad gere § afoaa § @ fT af 9 @ & g aran 8
o @ @ oY $ad 1,43,497 S 2l S YU g9 BT Had 27 R & T & wafd 9 @ il 9 98 32 § 35 yfawd @ 49 e anl e i e
foarome aa & & e @9 & i wea @ H e aren @d i 9d # ga el 99, 98 89,673 W day 1.15982 FWS @ ATl URvIHE: gt @i uY g
qATAT A 47,714 PAS § "D 27,515 Die ® T Ao Fa #F fow ot & orqora F w0 vd g6l & aga goft @ A oft 9 i wdw awa & sfiem e oh
& T A 21y & SuTd b w0 H ol @rr wad 30 & 35 ufawd @ #1359 9uie # 9% dadt 21 W 22 ufowd w M @ Sl @ guie &1 dad 5.6 wfav 71 gafe
AR 3 e g § 3U guie B GdAT WG Ud aBR a1 2 2

STET e JISAR GG B AT §, §9 deic A VAT O 6 (SErg ol &1 Al qd A AT UE Sraa S 16 far a1l g9 w66 § 9w wiaed 39 aaR § 5 S
famet amft € & dier aeht €1 38 9ffy &1 e Fel & 5 it anfée wify &1 adwm e 3 @ @ o ard ot § wefed g # o & afaRen s 3
@ HIE WA TE 2| guw et @ fF A9R 9 & O W 9 IR A1 &3 7 fae agrr @) efed & & A9 # 56 wfoe Ave $if 9 9§ oy
q g 9N g gded @ gl WAfed & § e WehR Ul WK g BN A € 3N IR Arer dad are ufawd 81 gwd Wt 69 ufired IR went §1 BRive
ST 1 dad 2.4 Wi ISR A1 &) I8 A AT 80 # 90 @ 31 A oS R @ onfie wien # &1 o Avk B 9 wwEae Hf, @y 99 9 gier @R
Td wded S erfed i H 21 g qute & wemw @ S8 @y wergar & wadr e 21 onfdie gur a3 gdrmfyal g anofet & fag )

*Speech was laid on the Table.

arfed &= @1 A aved ufdd yerER ¥ 3w wA U W@ 8| @y 9dnn g Mffa 118 A @1 Rad @ femn man 81wy @ s e @ Sl @ ue R @ A
T B DRU TG I WA AR T AY TA DI it qfEnal B A S 99| AR W @ qoiufadt @ et sutil @ fav g1 owt e ad@ o wen g wda
g @ 1.3 wfoerd &1 & wrae W T g wafe de e # 25 wfowa @ dveE ot @1 &1 i &5 F dore 56 wfvea i off o ik s @ e e9 1
THre &1 57 stiwsl & od 1 WYYl areferawen § wfaal 26 wfvew faw # & gan &1 wgfa amg # AnEE @ g W 6.5 vl @1 anded St d= 7 @rfEy| Ao @ @
W Fad 4.9 AR P B & ST 21 AT 3 # 25 Ahiwd 1 ATEH B AT T IOFR S &F H 56 Fiawd ANE B drel B & DI df 9R Sual @ g gl
WRER 7 EEE &1 Sl A 3 @t Gon &1 8, g e @ wua @ g @ S araven 78 @1 T 8 e @ vua ® 99 aw, idnafe, s o, ae
S TR AFHTE DI &G &4 Ak & a8 i WG Hrep B B A€ e IR B ol D4 gt TG 3T 9 S@! YA B AT R 79 98 Ged B @ DI
vl &) B 4 Ao A feae & fea # T 81 gl aeiia 9 waa 50 afaera @ ot e @9 w @ dn 9fy g @t & ofik e W T8 R wgl aeefa
aifer 211 gwferg felt Rt forom =1 4 =6t wfy 48 e ot 81 oS d% @ oo o9 w S @ ifes adl @1 far sar 21 gt $ff dm Saa don st &
forg e B e @1 g9 BIS Braer e g 8

gafay 78 goie 7 a1 e & 7 IR §) ffera & F S el R § @ 8 9 8 fdms St o 31y oify 9= a et ard JerRfafeT v a @
£ 3Ed LT A o 9% wEd & by am o sw of @ ) o vt 3 9 1w avie e 7 @t #)

*DR. KARAN SINGH YADAV (ALWAR): Sir, at the very outset, let me congratulate and complement the hon. Finance Minister for this excellent
Budget, which takes care of the needs of all sections of society. This pro-poor Budget is targeted to remove poverty and deals with one of the biggest
problems of our country, that is, unemployment.

The National Rural Guarantee Scheme would prove a boon to the unskilled rural people. The new jobs are to be created by enhancing the irrigation
facilities in agricultural sector. Investment in food processing industries, textile industries, IT sector and construction sector would create lakhs of new
jobs in the years to come.

It is high time that we should devote our attention to rural healthcare. The launching of National Rural Health Mission is a welcome step. The poor
health infrastructure in rural areas is a cause of concern. The sub-centres are unmanned. The public health centres does not have sufficient number of
doctors and nurses. The community health centres do not have gynaecologists, paediatricians and anaesthetists. These health centres lack in equipment,
that is, ex-ray machines, blood analysers and other investigating facilities. The budget for medicine has to be increased. Immunization and nutrition
programme needs to be strengthened. We have to think a lot more about the population control programme. The time has come when young couple in
rural India is trying to adopt contraceptives and other family planning methods. There is a great-unmet need. Our healthcare delivery system has to be
strengthened so that the maternal and infant mortality could be reduced. The general public, by and large, has appreciated the proposal of imposing cess
on tobacco, cigarettes and gutkas. We must increase public awareness about the damage being caused by using these tobacco products. We have to put
a ban on the advertisement of these items on TV and other media.
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Enhancement the scope of Antyodaya Anna Yojana, Integrated Child Development Scheme, and Mid-Day Meal Programme are all targeted keeping in
mind the upliftment of the poor brethren and sisters. In the next four years, the face of villages must change. The dream of Bharat Nirman must
become a reality. This new deal to change the face of Rural India should not remain a slogan, but it should be reflected in action,

Today, the face of villages has become dirtier day by day. The village streets are full of mud. It does not mean that there is no drainage system. A large
number of villages are not even remotely connected with roads. The telephone connectivity becomes a daydream in the desert and hilly areas of
Rajasthan.

The previous National Democratic Alliance Government did not do anything for the rural areas. The targets envisaged in the Bharat Nirman have to be
achieved by the UPA Government.

Sir, I would like to draw your kind attention to my home State of Rajasthan. By all standards and parameters, Rajasthan is the most backward State in
the country. Rajasthan is one of the largest States in the country. Most parts of Rajasthan are drought-prone areas. The drought situation becomes a
synonymous for the Western Rajasthan. Nothing has been done to combat and check this menace of drought. A large number of people migrate from
Western Rajasthan to Gujarat and other areas in search of jobs. It is a cattle-breeding area. It has also the grazing land and forestation. Rajasthan canal,
which is our lifeline, needs to be completed as soon as possible. For this, adequate Budget allotments have to be made.

There is a large reserve of oil in the western part of Rajasthan. Barmer and Sanchore Basin have large reserves of oil, and they could probably change
the future of poor Rajasthan. HPCL has proposed to set up an oil refinery in Rajasthan. Almost all the people of Rajasthan are disappointed by the
attitude adopted by the hon. Petroleum Minister, because Rajasthan does not find any priority in his frame of mind.

Sir, I would like to request, through you, Sir, to consider installing an oil refinery in Rajasthan at the earliest. This project would open up new job
opportunities for thousands of people of Rajasthan.

I would urge upon the hon. Finance Minister to consider giving special financial package to Rajasthan. I would like to request to make amendments in
the Gadgil-Mukherjee Formula, on whose basis, the transfer of grants from Centre to States is done. In this existing formula, due weightage needs to be
given to areas, as the cost of delivery of service is more due to large area and low density of population.

Sixty per cent Rajasthan is desert. Special weightage should be given to hilly areas. A large population of Scheduled Castes and Scheduled Tribes
residing in Rajasthan also needs special consideration.

In the end, | would like to draw the kind attention of the hon. Finance Minister to my constituency Alwar. Though this year we were hoping for a good
harvest of mustard and wheat, but the last week’s hailstorm damaged the whole crop. I would like to request that a special team should be sent to this
area and drought should be declared. Compensation should also be given to farmers. The relief works should also be started as early as possible.

The industrial town Bhiwari needs special attention. The Malviya Industrial Area in Alwar was the vibrant and dynamic industrial area once upon a
time. This area is lying dormant and quiet. Most of the factories in this area are closed. The whole area is deserted. The workers and labourers have
become jobless in the past few years.

I would like to request the hon. Finance Minister to constitute a special team or a task force to examine the causes of closure of industries in Malviya
Industrial Area of Alwar. This team should suggest ways as to how the industries can be revived and restarted. We should also provide special
incentives and tax benefits to industries in this area.

Although Alwar is a part of the National Capital Region Territory but so far it has not received any special financial assistance or any package from the
hon. Urban Development Minister. We are paying higher prices of petrol and diesel, but we are not getting any benefit in the development of
infrastructure, roads, industries, educational institutions and other civil amenities. It has the vast potential for starting the agro-based industries. I
sincerely hope that the Central Government would do all possible efforts in this direction.

sftaeft ftar v (Faaeh) : we Suener Aeie, o1 aoie Wed # U fR € 99 @ AR wawt e et €1 o aute v e wer € 9f6 ag a9 @ aie
TR ET ATG BT &, I o o1 apferawen & wfag B AT gaadl 8 AT 99 39 aR guie 19 i mn o o see Sud w9, 98 gde ReraE T8
off| 9w Toal, "oy, Afeensi ofR wemHatT S @ foay @ dreen T8 oftl 59 avie @ e ver g fowd agell @ @ g o s s wermarita
Fararft G @1 it @Y orer dem Tl WY, @ WWER Towa 1ie ik aoeifta g @ e we § fAwe W gl

At fam w4 off 9 orae quie W & S wRa Bt @ ara B8, e e e # g9 @ o8 72 flwn w8 & @ afcw wee gn e @ forg ve wftia awie
T i §1 A FEio & forg smavad & fF R @1 IR fRarn Sy, frae @ wag G oy sk Aftensi ® weed g 9l 99 nEi. @ e o,
A SuS SREE F e, FEEaia @ oo o afew ofl, w®ife @ PR off ofk 7E T W w1 W@ m o, afe 3fie @ weR 7 mE R o @ 7
THTAE W€ S| Bl 7 gl BT DIg DB TE 2, T U 6l 6 T4 fbw d B Prd 96 9| o AR g W A 8% B SUSy e anl @ o gent
@ TE | Zhh AL-TIY AT IHE a9 B TAU A1 fhaniiey W u2rdy o T €, S Tad €1 39 91 8 Ui gl W) W 9Aey B AR STel s 2| fae w5 S
@ T qgrH HF A B g Al frenfier s aifeu| feaEl & oy o @ wrefiewn o1 fean w2, aftes e o daw B8 g, g an # 18 Arer T8
8| via a@ feaml &1 9@l wad o Sfud qo wra T8 g, 99e oy @18 dre Té aard Srel, 99 9 e agg T8 89, a8 arv 2 6 9 Few flew amar
et B v &1 Y o € Al e o W @ o frert @ wafE & fow wwer A o1 Ao w8 aE, @ S soreenalt @1 Rrafen gt v 9
aadl | goie F qof Faw S qemn &1 & 9ur @ € suet war @l detarl

JUTEAE HEled, UA.SLY. 1 WRGR A SR § IR 96 U4 g4 7 Ui 9@ @ TR @1 78R 9 Sl @ g @afim agw dem & g w6 ol dfee ga
TRER & q9C # I9 PIS W@ Tal &0 T g WA @, g9 AR DI Srew @) Ao F1 W BIg Ieord T 2l a9e § O, 9w 9w 5 T ofe g8 ol
Qe v B fay fem m € efd siftreaw A mrpfae gar F W 2 figram @ o o, o andior et # el ¥ 9w ol @ B srawaar 7€ @it 7 @il
& forg aore # e @ $o A e mn 2
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@ & 5 faft &=t F ww anfemenr & v 9w @ fuifRe 5 o, ofs oo S & sen wfty &1 At Peife G o 5@ ot 2005-06 # ST wae &
ITSAT &1 a4 @1 1 8, 9 6 T8 dad S ad & A g B 4 Ae § aga @ ot € S @ T @ 9 2| §we AT S geas @1 qeidd
BT ¢ ... (T4 §9 TedR) AT g ad [l ST o, i A fEA W @ qen wad di A & a el @1 e @ fra <@ 2

SUTEnE WEISd : HIAT I B
sitaeht e w@Rar : aa: auie § and i & g ve W & o A gl
18.00 hrs.

MR. DEPUTY-SPEAKER: Please wait for a minute.
... (Interruptions)
sftweht e weRar : s g Fior & a| aaeRe w9 % weEr & o ol 21, (exaerE)
MR. DEPUTY-SPEAKER: Please wait.
There are six more Members to speak on this. If the House agrees, | may extend the time of the House till this business is over.

SEVERAL HON. MEMBERS: Yes, Sir.

sftaelt <fren wefRan : s &= w3 St & FraeT & 6 @ st o 7 Siv gaR &Y o aore 3 SR guR @ e 3w & e, wegd R e @1 ea et | el
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JuTener wEred ; 4 gferra serdt| e O fime F sl aw sl
sft sferare smordt (amemEre) : AR fow & orgw @ agfen w=i?

MR. DEPUTY-SPEAKER: I am saying this for all, not to you alone. Please do not be under the impression that | am saying this only to you.
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IUTE FES : g=7arS, 1Y ) A Seal WA By |
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#ft gferara amerdt : ey, # O 3 anarw g @ § A RS @ e & st A @ axd 98 e | anfaR # # daa ga den aedr § 6 Arar s
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B T BN AT IS A 67 IuAE B B TAF T SR TlE awdl iR g s a1 gt fegdiaver e @ifey | S weR e 39 @S $1 vaw o
@ el oo ad! & I UF & i WeR # W & Afe AeR T8 e Aty | @ 9w @i gfia ot & 2l € | eeR gfia ueh § el @ ae dni @
& B A1 faaet &1 a1 o T are @ Ianed s 99 W W a4 81 @ 87 9 B wWew urt 91 giifiad areen s WReR & afdw g Aty | '
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*Speech was laid on the Table
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g W E | A & 98 g A 8, g IR fra ver @ | gud fen 39 pa IRge w@a, s wreial i fifrn wpa § tg w € | dav geR @t fen fiey T,
SITSfSl A & el § & Uh 99 Y A qgrn of W@ @ | el yer @t fen ol fRererdl # verd o @ # ok 2@ e o e &1 9 @@l v w1 2 | 98 orad
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MR. DEPUTY-SPEAKER: Now Shri Dharmendra Yadav to speak. You are a new comer even then I can give you only five minutes. Hon. Members,
this is his maiden speech.

sft erfwy oea (A9QE) : w Swess wEEw, dYE G W Su g Sffle @ a1e 9ot SN AREqul Y W 9RO W9l B Wew B Su e @1 AT faa
I g # e @A A SR T fgE &7 B GG B AR H AR W HeA arear g

HRIGY, Ml & W, #eren e off & Age A qw & fewEl, g, Ao el A o weE o, o et & wi ag & Age § Q9 A sried dern T e,
TS Y e & wegd ¥ oflv A Surene wEed ages wrerw § § Arey | 95 o @ qeer aar & e wid S & 3 9, AeEe eEl @ 9 9 e s

WEL? ... (@au)
ft go1 fpeiz Frardt (qR) : @ @1 e et o g € arreR W @1 99 Ml L (erEEm)
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st enfey ameT : Quiener HelgH, AR A€ WUH WUl €1 gy # amug e 6 AN W & g A e 7 ol
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MR. DEPUTY-SPEAKER: Shri Mani Charenamei — not present.

SHRI K. FRANCIS GEORGE (IDUKKI): Sir, I rise to support the Budget presented by the hon. Finance Minister for the year 2005-06. At the very
outset, I would like to congratulate the Minister for touching every aspect of the National Common Minimum Programme in his Budget speech. He had
spent most of the time and space in his Budget speech towards the agriculture sector. Very rightly so because agriculture is the backbone of our
economy.

Nevertheless, I am constrained to point out certain glaring omissions in the Budget speech as far as the agriculture sector of our economy is concerned.
Out of the total outlay of Rs. 5,14,344 crore, the allotment for agriculture sector is only Rs. 6,949 crore, which translates to 1.25 per cent of the total
outlay. I think this kind of omissions and glaring disregard occurs mainly because the Finance Minister has failed to consult the farmers and
fanncrs LLILLLLILL LLILLLLILL LLILLLLILL LLILLLLILL LLILLLLILL LLILLLLILL LLILLLLILL LLILLLLILL LLILLLLILL LLALLILLILIE L
organisations before preparing the Budget. Every year, before preparing the Budget, Finance Ministers usually make very exhaustive consultations with
ederation of Indian Chamber of Commerce, Confederation of Indian Industry, trade unions and various other stakeholders of the country. Bu
Federat f Indian Chamber of C Confederat f Indian Industry, trad d ther stakehold f th try. But
unfortunately, this year, as far as | know, the hon. Finance Minister has failed to consult the farmers or the
fanners LLILLLEL) LLILLLEL) LLILLLEL) LLILLLEL) LLILLLEL) LLILLLEL) LLILLLEL) LLILLLLEL) LLILLLEL) LLILLLLELI L
organisations regarding the problems faced by this sector. I hope that at least from next year onwards, the hon. Finance Minister will give a thought to
this suggestion.
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There are certain other glaring omissions in the Budget. Even though the hon. Minister has touched in his speech various aspects of agricultural
development of this country, two very vital aspects, which will cater to the development of agriculture in the rural sector, are missing. One is organic
farming and the other is development of bio-gas plants. Organic farming is the need of the present and the future. We have to give enough thought and
support to this aspect. We do not even have a certifying agency of international standards in our country. There is only one certifying agency and that is
situated in Kerala. But their certification has to be re-certified by a foreign agency for the products it certifies to be accepted in the international market.
The Government should give proper thought to this,

Coming to bio-gas, this is the answer to our rural energy needs. For cooking and lighting, it is going to be the cheapest energy. We were constructing
almost one lakh to one and half lakhs of bio-gas plants. But the next
year"""" o o o o o o o o o i
target is only 12,000 plants. This particular project has to be entrusted to the Ministry of Agriculture. But this is being looked after by the Ministry of
Non-Conventional Energy Sources. Unfortunately, the previous Government had totally neglected this very vital sector. I request the hon. Finance
Minister to give more allotment for encouragement of bio-gas and bio-gas plants. ... (Interruptions) I have just taken two minutes.

MR. DEPUTY-SPEAKER: You have taken five minutes. | am looking at the clock.
SHRI K. FRANCIS GEORGE : I am the last Member.
MR. DEPUTY-SPEAKER: No, there are three more hon. Members to speak.

SHRI K. FRANCIS GEORGE : Sir, there has been a mention about National Rural Employment Programme. This Programme has to be linked with
skill development. There is a mention about the skill development in the Budget speech. It has to be linked with this particular Programme.

The Finance Minister has very generously mentioned about the plantation sector. The plantation sector is also facing a severe crisis for the last three or
four years. Over a lakh of plantation workers are out of job throughout the country. In my constituency, Idukki district of Kerala, eighteen plantations
have been closed. More than thirty thousand workers are jobless for the past three years. More rejuvenation and re-plantation is not going to solve the
problem. The hon. Finance Minister should look at the human problem. Rejuvenating and replanting tea bushes or coffee plants by itself is not going to
solve the problem of the plantation sector.

We have to open the plantations. We have to give work to the plantation labours. The State itself cannot do that. There has to be liberal Central
assistance. I hope the hon. Finance Minister will take a liberal approach to this very vexing problem.

There has been mention about creating a knowledge centre and the National Fund for Strategic Agricultural Research. These are very welcome steps.
When we think of the knowledge centre in every village, we have to think of one thing. The Dr. Swaminathan Committee mentioned about establishing
virtual universities, linking all the villages through satellites, using the Doordarshan and the local channels to disseminate knowledge in the agricultural
sector for the benefit of the rural farmers.

There has been mention about the PURA — Providing Urban Amenities in Rural Areas — Scheme. This is a very ambitious programme which has been
mentioned in the President’s Speech. This is the one programme which is always being talked about by the hon. Rashtrapathi ji. Providing Urban
Amenities in rural Areas is his pet programme. The hon. Finance Minister says in his speech that there is going to be only a few pilot projects.
Elaborate exercises have been carried out throughout the country connected with panchayats bordering municipalities. | would request the hon. Finance
Minister to sanction all these projects that have been brought to the Central Rural Development Ministry in connection with the PURA Scheme....
(Interruption)

MR. DEPUTY-SPEAKER: Thank you. Please conclude no.SHRI K. FRANCIS GEORGE : Let me mplete. [ am not taking more time. There are so
many other things. Since you are asking me to stop, | am constrained to stop it. I would request, once again, the hon. Finance Minister to think of
writing off the interest and the penal interest on the agricultural loans up to Rs. 1 lakh. That has to be done to help the poor farmers who have been
committing suicides in hundreds and thousands in this country for the last several years. With these words, I conclude.

*SHRI LALIT MOHAN SUKLABAIDYA (KARIMGANIJ): Sir, I defend the Union Budget for 2005-06 for its pragmatic and farsighted approach
concerning the immediate needs and the future growth of our country. The Budget is a balanced one focusing its attention on the growth and social
Justice,

The transition of our country from a Developing State to a Developed State, as envisaged by 2010, is only possibly by converting our huge human
resource into human capital. Keeping this in mind, the hon. Finance Minister has doubled the allocation for the education sector.

Last year, the allocation for the education sector was of the order of Rs. 8,225 crore. This year, the hon. Finance Minister has increased it to Rs. 18,337
crore. His thrust in education is further envisaged, in his proposal, for enhancement of scholarship for Scheduled Castes and Scheduled Tribes in
selected institutions, and also in introdution of Rajiv Gandhi Fellowship Scheme for the Scheduled Caste students, who are doing M. Phil and Ph.D.
The hon. Finance Minister has also allotted funds for upgrading Indian Institute of Science, Bangalore into a world-class University.

About 100 Industrial Training Institutions (ITIs) will be upgraded, out of which 67 will be linked with industries. All these attempts are aiming at the
conversion of human resource into human capital.

The hon. Finance Minister has extended his helping hand to all segments of our society. The salaried class and senior citizens are happy for getting
income tax relief. The business class is also happy for getting tax relief in certain sectors and various incentives for growth orientation.

The unique feature of the Budget is that, for the first time, it takes into consideration the gender equality. The hon. Finance Minister is trying to reduce
the long-existing discrimination of status between men and women.
* Speech was laid on the Table.
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Eighty per cent of our population is rural. The hon. Finance Minister has made some provisions, which were long awaited, for their upliftment and
development. For diversification of agriculture, a National Fund of Rs. 50 crore is earmarked to implement the recommendation of Task Force. Before
15 August, 2007, every village will be covered with a Knowledge Centre with the help of NABARD.

An amount of Rs. 11,000 crore have been allotted for the employment generation. One-Hundred-Fifty districts are to be covered under the Food for
Work Programme, 60 lakh new houses are going to be constructed, 74,000 villages will be supplied with potable drinking water, 125,000 villages are
going to be electrified and 16,822 villages will get the telephone facilities. As per the existing population norms, more than 1.88 Anganwadi Centres
are going to be set up, is a welcome step.

All villages, which are having a population of more than 1000 people, are to come within the roadmap of India. In the case of tribal areas, the
population criterion is 500. Moreover, one crore hectare of land will come under the guaranteed irrigation system. There will be unprecedented
investment in providing these benefits in rural area which is no doubt a bold step to convert the rural area into a growth engine. The economy will be
dynamic only when the purchasing power of the rural population is increased. These steps will reduce unemployment directly and indirectly, and
generate income in the rural sector.

Sir, we are in Assam suffering from the problem of financing education. Thousands of schools and colleges, where teachers are rendering honorary
service for a long time, could not be taken over due to shortage of funds. There is unrest among the teachers’ community as a whole. I would like to
request the hon. Finance Minister to make special provision so that our State government can take over some schools and colleges, which were
recognised long back but could not be taken over due to paucity of funds.

Since there is provision for drinking water, rural electrification, housing and connectivity of villages, we see a ray of hope for our people staying in
rural areas. I would like to request the hon. Finance Minister to look into the problems, which we are facing in the bordering districts and allot adequate
funds so that the basic problems of the rural people could be alleviated.

We have our heritage in agriculture and tea industry. We want these two sectors should be developed at par with other parts of the country. The
imbalance of development should be reduced.

We are joyful that provisions are made in the Budget for Barak and Brahmaputra Rivers for protecting us from the devastating floods. We are also
happy for declaring the long pending Lumbding-Badarpur Railway section along with Silchar-Tupul and Kumarghat-Agartala as national projects, and
also for the specific provisions made for national highway developments in the North-Eastern States. We will be more happy on completion of the
projects.

Revival of waterways for carrying goods for Kolkata is a long-standing demand of the people of South Assam. This will also help Tripura and
Manipur. I urge upon the hon. Prime Minister to consider our demand for reviving waterways from Barak-Kushiaqgra to the Hoogly River in Kolkata
through Bangladesh.

Sir, my constituency covers two revenue Districts — Karimganj, Hailakandi, and part of Cachar District, which is a very backward area in the State.
More than half of the boundary of my constituency is with Bangladesh. I hope that the districts of my constituency are included in the list of backward
districts for which special provision of Rs. 500 crore are made. If it is not included, then I would like to request you to kindly include all the three
districts, that is, Karimganj, Hailakandi and Cachar for special grants under the provision for backward region.

*sft fiflaer aw aterdt (wfeer) : af 2005-06 &1 s qure fRrar AR qon o= faRie 81 $fi, oy S siiv semfed & w afa em T8 @ T 21 3 daw
e 9= AT T B AT I I AR & U T el 8l §H g9 ¥ HiAd R el | IGTHAT FHARE BT 3@ T S S TS| Sea-Ugid W SUE a
# wEmE gl 4T B Wi T § geE-Ta & g% 9E W 9 dn e 9 ity e @1 faen dew < @ i ami @ Siem U Awe g1 gwas forg faEn
e gffeaa famn s aifey ol fER o wew, S, uf¥ew ama ok qaitr sl @ W a6 AT g9 e & R wged w0 9 180 drs i Ry Mo € W
THH | T T Fel THR L W W 47 § 924 31 B a9 S @ 8, T gud 3R @Rl 78 @ fAU @ 0E o9 3 aw sl § agd w9 ¢l Reedt
R dvg TXBR & AN IR § @ A DY e & e A snafeq ety A ¥ @ Rt @1 g awdi @ fog fafeen gfien suee @ awen
SreTaTe warddl T @ R sl € wve 21 gw fRfa i 3w sraara @ auie 17.25 SR W A 9g@ 18,07 FNIS WA T 984 o A 2

WA =T iR SR #=6d T A ST Ay gR eI d Wa & Gdg Seiedrl @ oy e qd S @ A dewaye €1 58 g wEe,
e, fres v aritor dF & e A gaei & fag of @y fF o afee) e Wi @ A afa ge ve e @t )% 9 @ SR 9d T @ are w Rt
T @ AN UR R ot @= @1 R U Ao dwen wva TE R €1 59 A B 0S¥ qea) B9 9 B A W90 § WIS @ aae & o aifey | vy ave
&1 FIel gal Y TR I ST 108 Al B ARGV Gl § a6 P <1 & 3R $4 30 Ha Caversd Iaurel, forH 2o W i 8 9 wdfte 21 58l ¥ eran fa S
& o SoRrersa & e uig anl § 1.2 ws AreRal Srad sem, 98 e g 98 € 5 e & o oren SR & @1 ggrar ol Saversd & @i 30
o & srFRE ¥ 1 g wrifas wRom g e

* Speech was laid on the Table.

SYAHTET SR UreREE W eRa fAdigd & @ g9y SREE &5 A 86| a9 1 SIdl gel g9 410 Bl SR el @ fF e WS § AR W Ay W &
& goTgdl H WU g¢ WG| T8 |E wieRuEl 99 @ are # fmar @ <@ gl
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At forerRa B ISR I AR A 0F AR FRE 7w 2 5 Tw s uiw At A afte IR o @ R dresft 81

9% 2005-06 H Pel AR Gord 1 @6y o Tl et | ofch: i1 7o e #= gR1 < w8, 9% ue @ fh AR S & fadn st vl doedl @1 g A9 w1
SR BITI? 39 oM # UE Soord Bl Wa 8 6 ddtawer & wrfoie emam W fave am e g venfia figa smam 1 uw fawiRe # f6 fify S @ fag aw
gfgmar 1 o @ fs A AR & dedl B Fw ufea $ o & w4 Wer Y o Ay okl § we v @ IR w gwe @ Rgamn w30 9oe § IR &
R 3= WR W ATl @ TS § W SEedal 39 ad @t ¢ 6 A= 9 vd ww sefarven & fon @ wen FaifRa ey sl arfs qof demm & @sa @t mit
@1 7t faeffa e o |a1

2005-06 & oI F1 (F Fovad Uec] T8 & [ g9 U9 e Wml @ SR e sfea fha mn € 5w @ e 9t @1 ek FERE §1 saen, g e @
g0l AT HIAHA & AU 2005-06 H1 3@ & AU 5400 HIT WA 1 aded ¥ fha 2| g0a Wi g9 WA & fav 50 @ Nifee e @ Sudel d @ &
R @ B ST JE&I Sevd g9 ey arir o e wrdn #§ ufafda de 21 gt yer a8 sradiey o dreH @ favar 2.5 @dre aflari @ de aEdl 2l
s aifafves, wdf¥en siffam o) ardes 9 2004-05 F 4752 FUS WA W GQIN 2005-06 B ¢ 7156 Wers &% famn wa &1 50 wfem @t gfg | ot i o
tore e & ol 2.16 @@ @ O @ Ut Suder SR e | S ud ard dednr & oy 14739 Fs Wl @ 9t iy @t sawen @ wE ol srfua anfodi
T4 arggfua el & fay 2005-06 @ awie § 6253 @RIs @I BT HEE fFar T 2|

wRa AT @ ofEefF avie 9 2009 @ o Frafafaa de 7@ g § @ oxis gaoR sifovaa it # fFamE, & @ fog 60 @ma 7@, 1.2 @@ AT @1 A g
FRAT R 30 TR 2.3 TS [orell diae Suadel el AR 66822 T &I Teftpm & wiren| fwg awdior wwa & fow gv oew Faifa &0 & awama e a8 78
garar fh gat mie & oy feas Bag o sravasar g9f) 39 srwe & ©ie R mn &) 99 oft fag w=i &1 39 99 & fow g o @ T s am e @ eiw
eI i e &)

guie ¥ fifed Fror vl @ fawamor TR EeR 29 waweE, 9% avie I9ig 81 BT $F $e J f[Awd w6 8| @ahdl & R W 2005-06 H AHNA GeT 1,57, 144
TS W BT i W SE Se B 4.3 WRRE T8 2004-05 B 4.5 FRwT B W W o Y 1 BT T HROT 4N IO G € S $ol ©U 95,312 IS
A AT WHA ST IS B 2.7 e Sl UE 98 W € Sl 2004-05 F qAAE A o1l 39! [AHeAar B G RO Hol b Aored i # oAt e gl 2004-05 H
3,17,733 I8 WA @ Fa Tod Wi & favg dfa agHE SUd 3,06,021 H B W & Wahd 0 €1 15,721 we WA & il Heflw I gewl wd Frm
X # ot TR w0 @ it & dha frer €1 5w off awie 2005-06 W T T AR # @A 21 ufowe @ 3fE @1 egAE €1 sud aagE e @ B 35 W HerY 30 §
1o &= e &, foraas @ 10 sfer &1 sfewR eman w21 faw A5 a8 s v € 5 2005-06 # TER 1,10,573 HUS WA B WO W1 BN Wald g6
2004-05 # @aet 83,000 TS WA Bl W@ @ oA & s sw 32.2 wivwa gfg il aw T wam @ e € f faw @ gan smemardt =it € wafes 2004-05 #
9 WG W 5436 TS THT B FHT IV DI TE| FH AHK 2005-06 H W IIE Yobl W oG F 20.6 HGw Bt ghg B wgAE €| @G g@D v awie & 0w
3R FTe va 7 Iy & fe AR AS 2 P 2005-06 H 84529 FRIS WA AT IS 2005-06 H 40385 TS HUU DY [T AL, WG TS A<l B BAG W
o T & fe S Ao WETdl 2004-05 H 54,058 TS B NN Ferdll T8 G W @9 o I § F wdwe el @ aTRe U4 aed awicrd Sl 9 3
& &1 2004-05 # 1,00,858 XIS WA (@I g &l TE a0 56 HOR G H GOYH H S B0 6 2004-05 § 6 A H STAN D UL 7545 HIS D HHI e
g3 UEHN U SN a1 g o fevmn oft weraw 51 wfawra e mmedt 8 W g o) U8 o el € P 39 e 9 32,564 we Wl @1 sifaflew W e
smg| W B Aifa # safde 81 swe sifoRea adfe &= & wra 89 ara aodi dwedl &1 a8l

U@ 3iR BT gl @ &1 gl ol a1 & S 2004-05 H 1,22,905 HIS ¥ TTHT 2005-06 H 1,33,945 TS WY B WQM, Iid 8040 T wodl &l gfgl <o #
el g8 @ &3 @1 g9 A @ ST dedl g IR U8 e Wad adl § b ded §U eRd g1e @ IR aTofX SHR B AGING AN §9 @Is ®1 e & A
fora <1 <@1 21 ' T Iowa mfkwRll w1 38 wfvwa @ S agd S WR AR 30 FH B @) o el

TH 416 4 AR T & e e A @ & SuR @i g9 dEe Wik @ &9 S &1 ugen € §61 § 10,000 W & X Ade et o ety s g vd
A f Wi § W 0.1 R B AW BT wXAE ¥ OE a6 Ahg FHR B B G ¥ 3@ qaree Ud fuer <1 T @ v fear § weg Asagd we a8 ¥ 7% 0.1
sfered & R B g R 60 geR B g9 B A s aea 2| 9 darer 3 98 9@ G @ 6 el e g @l e @ geEE @ an g, g woemae m
formr @ @1 q= gar €1 W 7 @ aes Tee Frer w e aw sfar g @ f a8 e 81 g, 9% Bl & Sredarer & SRl 98 @Ed ol 59 B B
FmY fam off wra fem o wear €1 ik Ieew 39 A # iR g, o 98 2003-04 F1 e FeiiEt &1 favemr s Gt off ofR 39 wR ¥ wwifed o wiw &
3TA A A weba off | aoe Hadl gl # §9 AR 9 $U fewrll 7E a@ S 6 wdfafed € agd &€ A A g - 4ie fo d@ @ e fewd fag e o 8
TETEN, qEfqEs e & el B U WN 4% | e Mo gR, U] g% WF Tedl (Bl ) & w9 A a1 S &) aeafae §Hen a8 € 6 s /9 @
S woifed, e o awerd sifteRal @ frera @ g &)

et & w0 # a8 Fer o waar € 5 aw o ff, e @1 aoe 78 ue R amdfiEl S A @) e B 0O S § w1iE 3 9 WeR B a6l a5 @ §
7E qud 3R qehufy onfaal @1 wge w1 @1 fhan & S Wiy S Yol SR e a1 B B F1 3a[ e @ €| 98 a9ie 39 AF1 @ 419 UF agenen aiear
g1 frm & 7 fam w30 @) i @ R/ S e @) B 9 R ofk dYiiy Sae ges W ger Ryl wem g 7 f ey e 6w 44 9 e @ g @
AT gereY 9 YIEd 4 € 3N U8 WHa B Ue o wed O@ @ ggq Bl B 4G A 9 GE Her © Y | 3 3N Ued 4 &1 amufiEl o e anfaat @ oy
& w1 & wge o @ foy, G 9= 31 geiufoa @1 A @ sfaa sufy & T 2 e el | s § aee et ) e el 3 oo ave g Wi aw
form & i sht feeramn gt will &1 g e & o ofie aiftres it v wad | sue Rog firal, worem offv <ftemdend 1 371 wwamdl @it &t e 61 21

o =t 7 aro gore A # g A dddt vl @ fre 9= Fotere i sm erE § 9eR @ g o S & A9 g &l ad = 2005-06 & feaw
afaw & o1g ey FaRa 5l ae au e gdafial & f= o) 92 @ R & B 108 R B SFREY B =IO BT D e a9 P T quie @ fag et 1
TET @ AER B URUIETY §ue faog o wfafsar 7 gl

quic @ Uhe gEl H TeordH [ § AN, ATHI AR A@¥aH SR amiiie &9 W ad @ o) uRada 39 &l & for ot fadia andedt & wue wwew @t warfAaasit
@ qgcnd @1 Weha Ao 2l

g ®% Fral gl M €1 ST SeoiEH € I 11e 3R aRuIG: A 191 B &9 9 4 fAwam, @A & @ a7 afv smmad vd sErafas A i
RO 9 F1 SATAT BT B Ghe o Iele B gg A fawad, qot 27 § andft &), adwite Semi 3 9 8 dTel ARe U9 aed aucid gl
@ ARG AN, ARER T A AR B G G A S I SR THg P T W Sl 8 @ guaTdl & Ad & @rael 99Td | a8 SEg @t it & faw
HHY AR sreferaven # Il wiww HrE e & fo Tewyet 9B A o e

MR. DEPUTY-SPEAKER: Now, | would request Shrimati K. Rani to speak for only two minutes.

SHRIMATTI K. RANI (RASIPURAM): Mr. Deputy-Speaker, Sir, I thank you for giving me an opportunity to put forth my views on the General Budget
for the year 2005-06.
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Like the Budget of the last year, this Budget has also, to a great extent, proved to be a popular Budget brought by our prudent Finance Minister under
the overall guidance of our charismatic leader Madam Sonia Gandhi, the Chairperson of the UPA, and under the leadership of the Prime Minister Dr.
manmohan Singh.

MR. DEPUTY-SPEAKER: You are reading your speech. You can lay it on the Table of the House.

SHRIMATTI K. RANI : In this Budget, there has been a special focus on the social, economic and educational betterment of the minorities and the
SC/ST communities. Numerous provisions have been made to provide better education to minorities such as the percentage of Kasturba Gandhi Balika
Vidyalaya will be opened in predominantly minority districts or development blocks.

These are the most commendable aspects of this Budget. Besides this, a significant increase of Rs.1335 crore has been made in the Budget allocation as
compared to that in the last year for the Mid-Day Meal Scheme for school children.

The reputed private coaching institutions have been allowed to participate in various pre-examination coaching schemes already being run by the
Ministry of Social Justice and Empowerment and the Ministry of Human Resources Development for the minority students. Similarly, in it, a new
scheme has been formulated to provide better higher educational opportunities to the SC and ST students. A list of some reputed educational/vocational
institutions will be prepared for this purpose in which much more increased scholarship will be given to the SC/ST students to pay the fee, meet the day
to day educational expenditure and to purchase books and computer. This Budget provides for the launching of Rajiv Gandhi Fellowship for SC/ST
students doing Ph.D or M.Phil in some selected Universities. In Tamil Nadu, there are a large number of SC/ST students who are studying in
professional colleges. They are not in a position to pay the fees on their own. So, they are approaching the nationalised banks to get loans. But the bank
authorities are demanding security for the same. Even if they provide the necessary security, the bank officers are not treating them honourably and
only 10 per cent of the students are getting loans. So, | would request the hon. Finance Minister to issue suitable instructions to all the bank authorities
to sanction loans to SC/ST students pursuing higher education. If it is done, all the SC/ST students and their families would be highly grateful to the
hon. Finance Minister.

It appears from the Budget that despite continuing its agenda of economic reforms, the Government has tried its level best to please the people of all
the sections of the society.

In this Budget, the Finance Minister has shown greater concern for social sector by announcing a National Rural Health Mission, which aims at
strengthening of primary health services based on the community ownership. Rural Employment Guarantee Scheme is also being launched to gencrate
jobs in villages.

In this Budget, substantial tax relief has been given to the salaried class people. On a salary of Rs.1.5 lakh, for instance, there is a saving of Rs.8,000 as
income tax has been brought down from Rs.13,000 to Rs.5,000. For those who are self-employed, income tax saving is greater as the tax is down from
Rs.19,000 to Rs.5,000. In this Budget, the Finance Minister has sought to materialise the promises made to the common man in the UPA’s Common
Minimum Programme.

The main thrust of this Budget is on promoting investment, generating employment, accelerating fiscal consolidation and strengthening the
infrastructure in rural as well as urban areas. It is a budget full of positives, and I hope it would be instrumental in higher economic growth, thereby
increasing employment during the year 2005-06.

With these words, I support this Budget.

*SHRI RAYAPATI SAMBASIVA RAO (GUNTUR): Hon. Deputy-Speaker, Sir, first of all, I would like to congratulate the hon. Finance Minister, who
under the able guidance of hon. Prime Minister, Dr. Manmohan Singh and Chairperson of UPA, Shrimati Sonia Gandhi, has presented a people-friendly
Budget for the year 2005-06.

Sir, I welcome the Budget and I heartily congratulate the hon. Finance Minister for rural-development-oriented proposal by him.

At the outset, the Budget is devoid of concrete measures to help reasonable and remunerative prices for farm produce. It lacks effective market
regulation to ensure payment of those prices in order to check exploitation of the producers by the monopoly traders or industry and vested interests,

Hon. Finance Minister proposed to introduce a new scheme called "Development and Strengthening of Agricultural Marketing Infrastructure”" and has
not specified the supportive services offered.

Often learned economists and scientists talk about higher yields, productivity and quality etc. But, unfortunately they do not talk about the prices to be
paid to farm produce. Producers should be enabled to secure fair prices. Farm workers should get fair wages, handloom weavers should get fair prices
for their produce and rural artisans should get fair prices for their products. Unless these are ensured, the purchasing capacity of the rural people cannot
be improved. It is highly improper to expect rural people to live on doles and subsidies. The money is to be pumped into the pockets of all kinds of
producers in the rural sector. Only then their purchasing capacity will improve to procure the requirement of their choice, their self-respect and dignity
would be preserved and their individuality in the society would be maintained.

Poverty alleviation is possible only with self-employment, self-earnings and self-purchasings to meet the needs of their families. The rural people
should

* Speech was laid on the Table.

72/89



10/26/2018

not be left to beg for credit from individuals or institutions. Rural people should be enabled to live and transact their operations with their own self-
finance and to carry own their production activities with their own self-finance on the strength of their production, but not at the mercy of the private
sector. The policy and programme of the State should aim to achieve the independent and self-respecting rural sector.

Even after 60 years of swaraj, we failed in all respects to adopt a realistic, complete, comprehensive and progressive policy for the improvement of the
lot of the rural masses. It is indeed a pity. The flag of India should fly high in the high skies of globe taking advantage of enormous natural resources,
healthy climatic conditions and toiling masses who believe in hard work, dharma and satyam with rich culture for the last 5,000 years.

The consistent agitation for parity prices for rural masses has become a cry of the father’s of rural champions in India and is in the wilderness. I would
like to appeal to the hon. Finance Minister to consider steps to be taken to avoid exploitation of the rural sector by the organised and harsh traders.
There must be a parity between the prices paid to the rural producers and retail prices to be paid by the consumers for the end products to minimise the
exploitation and to ensure fair justice to the rural masses.

I would like to appeal to the hon. Finance Minister to consider the immediate need to take steps to bring about a comprehensive and radical reformation
for regulating marketing of all the farm produce of commercial foodgrains etc. Government of India should keep Rs.100 crore of each for chillies and
for tobacco crop to intervene in the market, whenever market falls drastically. This will help the farmers from the distress sales.

I would like to request the hon. Finance Minister to come forward to mitigate the sufferings of the rural people.

*sft a1q & =R (ge) : weew| § 9o (FERG) SIRfad W &5 W g B A § | T AW & 75 URdie A & 3 3R 50 WHT W wmEl SrRfad St &
et & | gore &1 wlE e € | 9 avie W B ¥ & A9 @ arel |l B amen ot fewor R aren € | g arfion fae & fag 22682.26 TS w9 @
arded fRmmn € | wwRd ow § Wt Aorgdl @ S wuel € | ) gag 9T 6he I Ue R & oy wergd @t far @ o% et € ofk faar siie faen & 9 g &
e # | 9w g & forg wir R s wEien ot faraw Sft gl gefion Ase @ 9000 FRI BUA @1 UrEe @R o[l W AT U2 WA aral @l
aren @ fpwr Rt & | 39 avie # g R R ol @ arelt wftensit ) awel s & w & fa wnfior Srergfd @ A 3809.50 FRS ®1 AT d HiRai wi
SIRICCRICIE

gt fren, oRaR Fearor qon are s @on wrftor wewl & fafor &g R e R wn § | gwfa A fm A= S g e e Frfon & we weR ae at
St o @t @ Saa! e wfad @ g

# $0 ¥ T8 @ WY ] A1V A T Bt g

anfearefl SU-AS H 721.01 TS BT W@EM PR ST GHTA BT GA0E AE T WHAIND WR Gal H 61 G a1 & | AR FERIG, T H 3R W1 aue
AT ST § SO AERIG & Wl S € SWH 99 ATe 89 31 9 WHE el § | § 9] & IMUR R AERIG & avie @ U H 9 WRHE a9ic @ WaEH
T B A & | TR AL HEIT B TS W 4 T 5 RAS D A FGUH T BT & | gAY St B Anl 1 iR &7 31 R, R fased e wsa & fwio
2 Bed @ ava ¥ Rewr & M # veEe At € | qewg § st g@ed ol swemaar # {fY @ an F @iy T sl RreRe 7 o wwdie waam e @ Rl @t @
TR I srrdeT & fHan g |

U g & werig & R & fag afedl @ d9 e & wad gy e @R, arfl @R @ 9 @ ded 9 g § | 9w a g andt @R F ded & aiew e 8 | 9w

* Speech was laid on the Table.

UAEHEM Uhed, gt beaul, forer Tifie offv arft 91 o geare waren ok wrrder afort &1 1 € 3N srapare, arddard! AW @ AfEsm udhed &1 M A € |
5 T4 AHe QX HCT @ ol TH I HH 500 TS Ul B HAEGA & | SO T AT Dard HATAT B a9 O TR & afey GHINE b Bgd Sudel o
@ AR HE E |

BIE U U@ & ¥k § 1980 & Ude & dad d4] &1 sfenge @erg ol 3R a9 &1 I a9 &rd & oy Suam & o A Mg € TR 1980 W gd i snfardt
T & Af BT 9uS & AU IUEIT FR @ E ITB1 S B EHGR aTH & 7 9D AW A B IR W REE v AfER wer S @1 A Sl g o 5 99
foramr @1 fadwra ava SR fs 4 g, o o o faad @t gl o aea & )

T & F Ao B T TEWIg, T B awE ° Feifed & Sieey a1, YeR GO0 91 WX gAE &9 § UEe, TaR & 99 iR qaiERe #Ean § 6y GhR H
MY & SHD O § BY HEH SUTE B B AN el § |

sft 2T WSk (FaaTe) : SuTEme FElGy, BN ATAE TG B g TE &l UE geei T ger dr A R o @ifer s F T e @ w . (eraa)

MR. DEPUTY-SPEAKER: Please do not disturb.

At gfirs wets « Taea & 9 # i foran @ 6 arior amaret & 95.33 wfowe A B BRE S9e d8d $aY AT &1 U8 aihe Bel ¥ A &7 89 <8 ¥ ¢ud & (6
76 Tforera @il & §F &1 et T8 e @1 & &R A 3 w@ € 5 95.33 v @l & fav o egawn & & 21 a9 w5 S 9 18E & Wy agq 991 faaars g
g ety g A= off @ fawt 78t andt) s=i sam 6 wa A9 e awl @ g AR ArEd € S9feT 86 M @ dad IFT §i| 3R B9 9B H 99 gl @l
fredt & @ A el s geaw & w1 F @, TRR 2 & W H e @ F a8 dW 3 W@ E e arll & a= S e arga, mhal & aw R g € I\ e
fRlen @1 e 21 98l @ AR @Y a1 F, AT B! Hr@El § o, e Aaial e | s 3 aga ae1 Racrars e § o vara we 9@ 7 e &)

et @1 dat wEm, wvE, YR, Shuid, Uord ok i onfE wa g W & | Sw @t Sear su WEE ¥ agd W g el @ e & fag aga eredt g,

(ergem) g2 drer €, (2raums)
MR. DEPUTY-SPEAKER: Please do not waste the time of the House.
... (Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record, except the speech of Shri Rathore.
(Interruptions)™® ...
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ft g wels ¢ hEl @ foy e @ di Ao st off WifeT A SwE e gevve T faw v §1 99 oY agad @ @1 gd g A e g, (eree)

B givg @1 g Y @ a8a v #e w0 &1 Aifge | # A7 wem 6 w9 wA d-d 91 $fevn smaw sifen wee @ Wi widel @ o §)

T AT 1 de aReT & T ) only 25 per cent are covered in this scheme, 75 Ufwa @ B 3w @ TE e @1 &1 TG B gy A B
wrEl Ta e v ¥ gty #0 sred e arneft sequl A @y 9 s g=E s

* Not Recorded.

I @ TR & 75 TRied @ Sad dfud €1 9Fa 1a it #1$ g9 gu o 9aT & w9, 9 S i e W fira wer € @it only 25 per cent is released
from the Central Government. g g1 @1f2q|

Irfer ASHTR AT S ded g dardn 6 e @ avdt W e o A Gt s are €1 adfe wigta fifes oo sewgse €19 @ arorelt #1 s F
fien ® &1 us o wE A @ € B 2 100 7 IR @ R 37 aren e @ @ € o gudt e 150 el w9 e @ 9t ot S @) A 9 @ €1 3 ae
i gd 3w o fram are €1 T8 @ wedr i A S Ao srerm-are #1 oo wrgeia fifre @1 3w an # witaw s aife w=ife 9@ v w9 § ane
7 TrRes 8 T €| fGEE @ an # wure e T &1 80 sew fAErd aratedt ot @ W 9 39 SF @ T8 B AU § Wsa] & UEHS &I U o e @1 wuer
@ o1l W S ge AU dEd 2 §9R 800 TS v RY €1 7@ e ©l

I HEEd, HY B aR H B G-aR BEd & (b SN Bl IUS B ATl frar S0 O F W@ &1 S 100 Ui Sl qar a1ty ok 9t Su @ mad W
& &1 AIfgy| AN HeWIE, § WIS 31y We¥, @-iled, HaNig H dil 7Y 9@ &1 U wad & 9o | (sIadr)

IUTEET HETSH ; o7 3119 FHG HIForg |

#f #RTe et : STEE AEeE, q9 TE e iR diad ARl S ©9 B TE Te Tl U e § dmil @ 99 g waa el dra gl S dim aeen @ Tl
foraat it 21 ok &7 wftera ©) 9l 9% @1 = 9 wfed 21 89 a%8 A &P 11 wfaed s o age Eaw A A AR A A R i m e .=
aar)

IUTEE HEIST : 3@ 3T HE BT

sft gRvTes wets : Sunemer wEigy, go e Qw A daa 2 @@ 50 w9 SR sarg & @1 wew war g1 A S ¥ 39 9w wew qarn €1 F goen dsar g 5 2
@G 50 B9} 9T ¢led B 8 Wl © 7 U |l il AsWIg @ [SHiS &) ordhel WERIg H YS! 2 @g 50 BN SN SimaTd S USd wafn offy qR 8¢ @ a1 $ @ &
a9 7E e e W afEd) ... (araam)

MR. DEPUTY-SPEAKER: You please sit down.
... (Interruptions)
MR. DEPUTY-SPEAKER: If you do not conclude, your speech will not be recorded.
... (Interruptions)
ft 2RI Wels : Sweme wEIGy, # 15 B wan @1l g, (eEam)
MR. DEPUTY-SPEAKER: Please sit down.

... (Interruptions)

sft BfTS WETS : # uEell AR gAHY SiAn § SNl My A o+t A v Sifonel . (er@uE) et av A &1 Yurd AT § §0 R 31U 45d 31 S aY W@
199 = & 5 aie, e anfe W o gelfia @ € Sd Ry o Ui g9 Ul @1 e Wiel @raven oy gL siR e dl @ e e agd fe & afde gu deem
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*DR. C. KRISHNAN (POLLACHI): Sir, at the very out set, I congratulate our Finance Minister on behalf of MDMK party headed Thiru Vaiko for
presenting a pro-poor people budget.

Sethu Samuthiram Canal Project

The most needed mega project is Sethu Samuthiram Canal Project for Tamilnadu which is being kept idle by some vested interests who are working
against the implementation of the big project which will evolve much of job opportunities of Tamilian as well as improvement in business circle. The
Government of Tamilnadu is yet to give a green signal to this volumeness project. Herein I wish to bring in historical background of the project. Late
Thiru. Arignar Annadurai Former Chief Minister of Tamilnadu was very much interested in this project which was thought of by the English people
about 130 years ago. Thiru Vaiko my leader on the stage of a rally in Madras organised on the occasion of Birthday of Thiru. C.N. Annadurai where
former Prime Minister Thiru. A.B. Vajpayee was also present on 15t September 1998 on the personal request of my leader Thiru Vaiko as a true
follower of the footsteps of great Anna. Former Prime Minister Thiru. A.B. Vajpayee announced that the project will be taken up and implemented.

Inter-linking of Ri

To make a small note on expenditure on irrigation and flood control 355 crores real expenditure and 88.2 crores is envisaged.
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My comment is that; on one side water is needed for irrigation purposes, No doubt, further a good amount is spared for flood situation in the country.
Why not we plan the flood-ridden rivers to be diverted to the drought prone and dry areas of the country by digging long canals with a fore sight for the
future agricultural development in the country.

* Speech was laid on the Table.

To create a consensus of opinion and awareness about the Inter-linking of rivers my leader thiru. Vaiko made a prestigious walk in our own state of
Tamilnadu from Tirunelveli to Chennai 1200 kms and conducted Farmers and Farm Labourers Conference meetings at Palladam (Coimbatore).
Vedasandur (Dindugal) and also made a purposeful visit to Kerala with a view of improving Water Resources for both the states.

This may be called also as Inter-linking of rivers from flood-ridden rivers into drought prone area as said above.
But I am disappointed that there is no mention about the linking of rivers in the budget.

Agriculture

Since our country is dependent on agriculture, the agriculturists have to be helped by extending minimum loans by adopting simplified procedures
without insisting for collateral security at a comparatively cheaper rate of interest without any hurdles. The prospects of agriculture is purely dependent
on the monsoon and if the monsoon fails, the agricultural activities comes to a standstill resulting in no revenue is earned, and under circumstances the
agriculturists finding it very hard even to meet their daily livelihood. Since no revenue is earned, the agriculturists may not be in a position to repay the
loans. Penal interest is a burden for the farmers. My appeal to the government is that the whole principal amount and the interest thereon should be
waived in the drought-hit areas.

Social Measures
This budget welcomed by the rural folk because of the following Rural Infrastructure Project proposed:
1. Rural Housing (Indira Awas Yojana) wherein Rs. 250 crores increase in expenditure announced.
2. Universal Service Obligation with the objective of providing telephone facilities in rural areas Rs. 1200 crores.
3. Additional budgetary support to the tune of Rs. 1600 crore under PMGSY.
4. The expenditure on National Highways Development Projects Rs. 6,221.04 crores.
5. Rural electrification will cover 1.25 lakhs villages in five years Rs. 1100 provided, even though allocation of fund is awaited.

6. Agricultural Sector needs second thought about food security for the country as there is diversification of agricultural production to non-
foodgrains especially horticultural production may be remunerative but there is fear about food security and production of foodgrains in a safe
atmosphere.

7. Education is budgeted at Rs. 7538 crores it is worthwhile when we consider the status of our country’s literacy average, comparing to developed
countries. We stand at 106 stage. Each village shall have a computer-oriented multipurpose community centre to create awareness among the
public,

8. The proposal to increase excise duty rate on cigarettes by about 10% and the imposition of surcharge on other tobacco products.
9. Gender budgetary allocation of women and children for

a. Elementary education for girl child

b. Improving the working conditions of women labour

Social Justice and Women Empowerment

Allocation of fund in the Ministry of Social Justice and Women Empowerment, also SGSY and SGRY.

Safety Matches

Eight thousands Hand made matches industry units are there which are providing employment to 10 lakhs labours directly in four drought prone
districts in Tamil Nadu. By reducing tax from 16% to 12% for the machine made matches

the hand made match industry is struggling due to heavy competition from the machine made match industry. [ request the Hand made match may be
saved by allocating subsidise materials to Cooperative societies.

Tax on cash withdrawal

In this budget our Hon’ble Finance Minister proposed to levy a 0.01% tax on every withdrawal of Rs. 10,000 and above from the bank, it may be
considered to raise the minimum level to Rs. 1,00,000/- and above.

*SHRI G. KARUNAKARA REDDY (BELLARY): Sir, I am opposing this Budget because it has brought very much unhappiness and no word has
been put in this Budget about inter-linking of rivers project. The crores of farmers are looking towards this Budget because it not only solves the
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irrigation problems but also the water problems of the crores of people of this country. The Congress Party has ruled the country for nearly 46 years and
they have not implemented this inter-linking of Rivers Project. It is an important matter nationally and this Project should be speeded up. In some areas,
there is flood and in some other areas, there is drought. This uneven situation causes great problems to the people and this Project should be taken up
very seriously and immediately on a war-footing basis. Sir, everybody says that the farmers are the backbone of the country but we are not giving
importance to this Project of inter-linking of rivers. Many say that Green Revolution has been brought. I think, only with the inter-linking of the rivers
project, Green Revolution will be brought.

I come to the most important point, that is the crop loan of the farmers. The crop loan, which is required by the farmers, exactly is not given by the
banks. Only partial amount is given to the farmers. For example, Chilly irrigated the actual cost of cultivation per hectare is Rs. 40,000/~ but the
farmers get only Rs. 30,000/-, which means that the farmers cannot meet their crop requirements fully. For the rest of the amount, the farmers have to
go for private money-lenders and the private money lenders charge interest of nearly 36 per cent, which the poor farmers facing great difficulties to
repay the loan and the interest amount. So, I would request the hon. Finance Minister to give direction to the banks asking them to give full amount
which is required by the farmers as the farmers are getting a part of it. Many States are affected due to drought during the last four years and the
farmers are facing great difficulties in getting the return for their produce.

* Speech was laid on the Table.

Then, I would come to the point that the interest rate and other charges being paid by the farmers for this crop loan. The farmers have to pay 20.2 per
cent towards insurance premium for chilly-dry, 17.20 per cent towards insurance premium for chilly-irrigated; 11 per cent towards insurance premium
for onion, 13.50 per cent towards insurance premium for cotton-dry and 9.65 per cent towards insurance premium for cotton-irrigated, which is very
much higher in percentage. Like this, they have to pay 10.25 per cent as interest cost for all products. I appreciate that the Minister has brought down
the excise duty to nil to IT sector to encourage the IT industry, which is in the higher side. I urge upon the Finance Minister to apply the same formula
for the poor farmers also by way of reducing the insurance premium at the rate of 2 per cent and the rate of interest to 5 per cent on all crop loans, so
that the small farmers will be benefited greatly. I would also suggest that the cost of stamp duty for mortgage and other charges, which is now being
charged at 2 per cent, should be removed at all.

Sir, Bellary District, which is also a backward district in Karnataka, is one of the worst-drought affected Districts in the State, especially for the last
five years. The people are facing a lot of difficulties for their livelihood. I urge upon the Minister to include Bellary District under the National Food
for Work Programme so that the people can earn little money for running their life.

Since Bellary District is also a backward district, it has to be included in the Rashtriya Samvikas Yojana for the Development of the District.

The Union Government is allocating Rs. 3645 for supplementing the States in their efforts to provide safe-drinking water to all rural habitations. I
would like to mention that in Bellary, nearly 90 per cent fluoride contaminated water is being supplied, which causes great health problems to the
people. I would suggest that a huge amount be allotted to Bellary District, Karnataka, for providing safe-drinking water to the people.

Sir, I am given to understand that under the Rural Sanitation Programme, an amount of Rs. 625/- is being given per house for the people living below
poverty line in Bellary District. It is very difficult to provide rural sanitation with this small amount. | urge upon the Minister that this amount should
be increased to Rs. 4,000/- per house for the people living below the poverty line.

Sir, the Finance Minister has allocated a sum of Rs. 3010 crore for Mid-Day meal Programme, which I feel is very much low. In Bellary District,
Karnataka, a sum of Re. 1 is being given per student for this Mid-Day Meal Scheme. The students are not able to get proper healthy food because of
this low amount. | suggest that this amount should be increased to Rs. 5 per student so that the students, who are the future younger generation, can get
healthy food.

Sir, Sarva Shiksha Abhiyan, which is meant for development of education in the country, especially in rural areas, is a welcome step. I visited
personally nearly 90 per cent of the schools in my Bellary Constituency. The classrooms in these schools are in a bad condition, and these classrooms
should be repaired immediately. Many school students in Bellary Constituency, Karnataka are facing lot of difficulties due to non-availability of proper
classrooms. The students of the class are increased to a great extent. Nearly 100 students are studying in a single class but no classrooms are available
for occupying these students. Sir, the Central Government have not taken any step to provide proper classrooms to these students and the fund available
for this purpose is very much shortage. There is an urgent need to construct at least 3 classrooms in each school. 1 urge upon the Minister to provide
sufficient funds for construction of classrooms immediately.

In the month of October-November and March-April, there is a big water crisis in Karnataka, especially in Bellary District. The farmers are not getting
proper water supply for their crops. The farmers are frequently agitating for not providing water to them. The storage capacity of the Tungabhadra Dam
is drastically reduced nearly by 30 TMC because of silt formation in the Dam. There is an urgent need to construct 7 mini Dams of capacity of 13 TMC
for which the Government of Karnataka has made survey and made estimates. An amount of Rs.650 crore is needed for this purpose. I urge upon the
Union Government to provide necessary financial assistance to the State Government of Karnataka for clearing this silt and to increase the storage
capacity of the Tungabhadra Dam for the benefit of farmers.

The farmers in Karnataka, especially in Bellary, are facing great difficulties to lead their life as they are not able to produce crops due to drought for
last more than five years and in the absence of the canal system. In some drought affected/ dry areas, farmers are getting small quantity of iron ore in
agricultural land within 3 to 5 feet and they are doing it manually. But procedure for getting permission for this mining is very lengthy that they should
get permission from the State Government and then from the Central Government. There is an urgent need to simplify of procedure so that farmers can
earn little for their livelihood. Farmers are willing to pay any royalty fixed by the Government for this purpose. There is an urgent need to simplify of
procedure for getting permission keeping in view of problems being faced by farmers.
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Sir, we all know that farmers are facing great difficulties. So, | request the hon. Finance Minister to waive off the interest on loans borrowed by the
farmers.

Sir, regarding health care, I would like to state that in several hospitals, especially in Bellary, Karnataka, no medicines are available and number of
doctors are very much shortage in Primary Health Centres. The large numbers of patients are facing hardships because of this non-availability of
medicines and doctors. The amount, which the Union Government has allocated for health care facilities are not sufficient and there is an urgent need
to increase the funds for this purpose.

Sir, there is one Ayurvedic hospital functioning in Bellary, Karnataka and this is the only hospital functioning in this area. This hospital is functioning
in an old building, and it requires a new building. For this purpose, a sum of Rs. 5 crore is required. If this amount is released by the Central
Government as grant, this hospital can develop its functioning, and it will be beneficial for patients also. Hence, I urge upon the Minister to release a
sum of Rs. 5 crore towards grant for this hospital for the benefit of public at large.

The Government is manufacturing landline telephone instruments and the cell phone instruments are being manufactured by the private manufactures.
The private manufacturers are charging heavy amount for these cell phone instruments, which causes great loss to the cell phone users. I urge upon the
Union Government that the Government should also manufacture the cell phone instruments, and the instruments should be sold in normal prices. This
would enable the people to purchase the cell phone instruments at cheaper rates.

*SARDAR RATAN SINGH AJNALA (TARAN TARAN): Sir, I have gone through the entire dget very minutely. The people of Punjab who live in
border areas have been badly cheated in this Budget. The border districts of Gurdaspur, Amritsar and Ferozepur have been totally neglected and
ignored in this Budget. Whenever there is war against Pakistan as in 1965 and 1971, the people of border areas act as second line of defence along with
our soldiers. But when these people need help the Central Government conveniently ignores them. | am sad to note these developments. Mr Deputy
Speaker Sir, earlier, when the NDA Government under the leadership of Shri Atal Bihari Vajpayee was in power, the farmers whose land fell beyond
the barbed wire fence were granted compensation at the rate of Rs 2500 per acre but this Government has stopped all compensation to such farmers.
The present Central Government does not want to help the people of border areas. No package for any industry has been granted in these three border
districts. In fact, there are no industries in these districts. In Jammu & Kashmir and Himachal Pradesh the industries are not required to pay any taxes.
So I would appeal to the Finance Minister that a special package for industries in the border areas should be granted so that these people should be
bailed out. We, the people of the border areas, should be made to feel a part of India. We should be granted facilities as we are Indians. People of border
areas are being ignored. It is the same story in the field of education. Schools are there in border areas. But no teachers are there in these schools. How
can the poor children of these areas get education? The ten to fifteen kilometre border belt should be administered directly by Centre and special care
should be taken regarding the needs of the people of border areas. For the last three years, about 750 acre land is in the possession of army. We have
asked for compensation many times but no compensation has been

* Translated of the speech originally delivered in Punjabi.

granted. The poor farmers have lost their land to the army. So I would appeal to the hon. Minister that compensation should be granted for this land
under the possession of army. Deputy Speaker Sir, we, the border area residents do not have any phone facility. When we demand telephones, security
concerns are cited. So some such provision should be made whereby they too can avail phone facility and feel a part of India. So my appeal to you is
that the Government should look into this matter. Education facilities should be provided to them. Sir, the BSF people do not allow the farmers to go
and tend their land that falls beyond the barbed wire fence, for more hours. The farmers are forced to work at BSF post without being paid. Only then
are they allowed to go to their land. No irrigation facilities are there. No lighting facilities are there. People are very poor. So | appeal to hon. Finance
Minister that some provisions should be made for people of border areas also, so that we too should feel part of this country and development of our
area should also become a reality. We should not be ignored.
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MR. DEPUTY-SPEAKER : There is no time now.

... (Interruptions)
MR. DEPUTY-SPEAKER : That will not form part of the record.

(Interruptions)™® ...
MR. DEPUTY-SPEAKER : Please sit down.

... (Interruptions)

*Not Recorded.
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SHRI P. CHIDAMBARAM : Sir, with whose permission is the hon. Member speaking? ... (Interruptions)
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MR. DEPUTY-SPEAKER : Please sit down now.
... (Interruptions)

MR. DEPUTY-SPEAKER : Except Shri Ramji Lal Suman’s speech, not even a single word will be recorded.
{Interruptions)* ...

MR. DEPUTY-SPEAKER : Please sit down. Now, the hon. Minister will start his reply.

... (Interruptions)

MR. DEPUTY-SPEAKER : Please listen to the hon. Minister of Finance.

*Not Recorded.
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THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Mr. Deputy-Speaker, Sir, I am grateful to the hon. Members for this wide-ranging
debate spread over nearly 15 or 16 hours. The debate was initiated by my hon. friend Prof. Vijay Kumar Malhotra from the Opposition Benches and my
young friend Mr. Jyotiraditya Scindia from the Treasury Benches.

Mr. Malhotra, I thought, was rather despondent, pessimistic and cynic. Jyotir on the other hand was confident, optimistic and proud to be able to
support this Budget. [ think it was a function only of their respective ages. But, | think, it is a function of where they sit and what they see.
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Last year, I did not have an opportunity nor did you have an opportunity to debate the Budget. We have made considerable progress this year, at least
the Budget is being debated and discussed today. But, from what we all heard, there are no major issues. It was a muted debate.

In fact, by and large, the only complaint I heard was
ALLLLLRLRLRLLULVLLRLLRLA DL LI LALLR LU LR LU L LA ELELCRRLL LR LR LR LALAR LR LR RL IR LN LL AL LV LLLL RN LR LA LLA LU LA LLR AL LR AR LLE LA LR LA DL LI ALLR LG LR LA LU L LA L UL LR L LA LR RL IR LN LLR LAV LR LU LU LU LR LE AL LDL AL LR LR LL LI L)
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everyonel""“ (ALLLELA LT (ALLLELA LT (ALLLELA LT (LLLLELELT) (ALLLELA LT (ALLLELA LT (ALLLELA LT (ALLLELA LT LLLRLELLLLRE L (ALLLELA LT

as if pleasing everyone or every section of the people is a crime. In fact, a Government must make an attempt to address the concerns of every section
of the people and if you said from the Opposition that
ALLLLLRLLERLE L) LLLLLELERLL) UULLLELET L) LLLLLELEL L) LLLLLELEL L) LLLLLELEL L) LLLLLELEL L) LLLLLELEL L) LLLLLELELLL) LLLLLELEL L) LLLLLLLLLER L
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I think, that is a measure of success of the Budget rather than a measure of failure of the Budget. In fact, when I read the Budget Speech for 1 hour and
45 minutes until my friend Shri Harin Pathak rose as if a tsunami had hit him, everybody was quite happy to listen to the announcements made, to the
vision that was being projected, to the allocations made and to the ideas that were being articulated. I think, the same sense prevailed over the last three
days and I am truly grateful to all sections of the House for the broad support that they have extended to the Budget.

Sir, I do not intend to make a long speech. The Budget Speech is there. There is an Action Taken Report. I just want to draw your attention to the
Action Taken Report. This is an innovation which the NDA Government started, and I compliment them for that, but it is a practice that we have
continued. I think, if hon. Members will take a few minutes tonight or tomorrow morning to read this Report carefully, they will find that all but two or
three announcements made in the last Budget have been implemented and even those one or two are under implementation. There are some
administrative problems, but I am confident that even they will be implemented before 315 March, 2005. So, when I write a Budget Speech, when I
read a Budget Speech, I have to be very conscious that next year I will have to come back and place before you another Report showing what we have
done, how much we have accomplished, and therefore, there is no scope for making tall promises any more.

In fact, [ am happy that a certain realism has come to play a big part in making Budgets, in supporting Budgets and in criticising Budgets. We can no
longer afford to make tall promises. This country has great capacity and potential, but this capacity and potential can be realised only if we subscribe to
some fundamental principles of economics and economic growth. As I said in my Budget Speech, what permeate through this Budget are the principles
of growth, stability and equity. Why do I put growth first? If this economy had not grown by 6.9 per cent or 7 per cent this year, there would simply be
no money to provide for what we want to do next year. That I thought is so fundamental, but it bears repetition that without growth, there can be very
little equity. It is, therefore, very important that all of us focus our attention on growth.

If the economy grows by 7 per cent, you will have so much more money for whatever you want to do; if the economy grows by 8 per cent, you will
have even more money for what you want to do; but if growth dips to 5 per cent or 5.5 per cent or growth is uneven like it was between 1999 and 2002,
you will not have the funds, you will not have the money to do all that has to be done. Growth must be stable and sustainable. We cannot spend our
way to growth, We cannot borrow our way to growth. Growth must be sustainable, It is, therefore, very important that we strike a right balance
between taxes and borrowing, a right balance between taxes and savings, a right balance between lending rates and borrowing rates, a right balance
between Plan expenditure and Non-Plan expenditure and a right balance between capital expenditure and revenue expenditure.

19.00 hrs.

If we emphasise on one and ignore the other, then you might have growth on the short run, but it will be an unstable and unsustainable growth. The
primary emphasis in this Budget is on growth, but it must be a stable and sustainable growth. Believe me, if we can assure five years of stable and
sustainable growth, then you will find that at the end of five years far more equity is achieved in this country than ever before, and so much more
money will be available for all the projects that are so dear to our hearts.

I believe, I have not strayed from the National Common Minimum Programme (NCMP). In fact, even those who feared that I might stray from the
NCMP, now grudgingly concede that I have adhered pretty close to the NCMP,

I have given these figures in the Budget speech. We have increased the allocation for the NCMP alone by Rs. 25,000 crore, that is, from Rs. 50,000
crore to Rs. 75,000 crore. This would not have been possible unless the UPA Government was firmly committed to the NCMP, and was willing to make
any sacrifice in order to achieve the NCMP objectives. I assure you that if we have high growth this year, then again next year, that is, in 2006-2007,
you will find that even more funds are allocated to the NCMP, so that we get nearer to our goals.

Sir, there was some criticism or some suggestion that investment is not taking place. Now, how do you make that statement? In fact, every
commentator has noted that after an investment famine, perhaps famine is too strong a word, investment drought of about two years or two and a half
years, it was in 2004-2005 that investment has sharply picked-up.

We all get our numbers from the same sources. The NDA also got the numbers from the same source when it was in office. These are Reserve Bank
figures, and figures of the Central Statistical Organisation (CSO). The best measure for investment is the non-food credit. Non-food credit in February
2004 was Rs. 7,75,697 crore. [ have got figures for March, but I do not have comparable figures for March. Hence, I am reading February figures. In
February 2005, this has increased to Rs. 10,07,801 crore, which means new investment of Rs. 2,32,104 crore has taken place in a period of 12 months.

Another measure is with regard to the bank credit. The bank credit during the same period has increased by Rs. 2,39,784 crore. | would urge the hon.
Members to please visit the Parliament Library and read the RBI’s bulletin, which tells you where this money is going. This money is going into
manufacturing; this money is going into infrastructure; this money is going into services; and this money is going into trade. For the first time, after
many many months, we today have a sharp spurt in investment. I am not claiming the credit for it. All I am saying is that we have a good situation. We
have a situation where the industry, trade, services are confident that they can invest, and earn a return on their investment. Let us not do anything,
which will spoil this atmosphere. Let us encourage them to invest because it is investment alone, which will bring growth to this country, and growth
alone will lead to greater equity.
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Sir, I have also other figures of investment. For example, these are think-tanks, which monitor investment sector-wise. For the first time you will find --
if you look at the figures from October to October -- that by October 2004, trends in total investment met by industry has risen over the year from
October 2003 to October 2004 from Rs. 14,13,698 crore to Rs. 17,93,979 crore, which broadly supports the RBI figures.

Today, we are on the rising curve of investment, I believe, if we are able to manage the macro economic situation, well, without allowing for any

hiccups or any disturbances, the year that will begin a few days from today, the 15' of April, 2005 (2005-2006) promises to be another good year. I am
confident the UPA Government will be able to deliver another year of growth of more than seven per cent,

Sir, we are going to watch very carefully investment that takes place in agriculture, in irrigation and in water resources. We are going to monitor both
public investment and private investment. We are carefully monitoring investment in manufacturing. There is a National Manufacturing
Competitiveness Council; there is an Investment Commission; both of them will look closely at the investments in manufacturing, industry-wise and
sector-wise. We will also look at investment in infrastructure. Here, of course, the leading role has to be played by the State. In power, in telecom, in
roads, in airports, in seaports, the leading role will be played by the State sector; the supporting role will, indeed, be played by the private sector. But
we are going to monitor very carefully the investment that takes place in infrastructure. Finally, we are going to monitor very carefully the investment
that takes place in education and healthcare where the major role again will be by the State.

Sir, in agriculture, 1 think, our young friend here said and many others said the key is credit. We recognised this in the very first month of our

Government. The Government came into office in May, 2004; on the 181 of June, we announced a Credit Policy. Now, | know, you might want to
criticise it for the sake of form. But many hon. Members on the other side have privately told me that the best thing that has happened is the flow of

credit to agriculture. This year, we set a target of Rs. 1,05,000 crore. I am confident, by 31%' of March, we will achieve that target. We will, in fact,
exceed that target; we will be able to extend credit of Rs. 1,08,000 crore. For next year, as I have said, we have set an ambitious target of Rs. 1,40,000
crore. But I need your support for that. I need hon. Members to help me. You must go around your constituencies and find out whether the banks are
lending to the deserving farmers. I have visited Orissa; I have visited Karnataka; and I have travelled in Tamil Nadu. I intend to travel in Maharashtra
and Bihar as soon as the Budget Session is over. But the point is unless all hon. Members join together and ensure. ..

MR. DEPUTY-SPEAKER: You must also go to Punjab.
SHRI P. CHIDAMBARAM: Sir, Punjab is in a position to give us food.
SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Sir, ... (Interruptions)
MR. DEPUTY-SPEAKER: That is not to be recorded.
(Interruptions)™® ...

SHRI P. CHIDAMBARAM: But you must help me. You must travel in your constituency during the Inter-Session period and find out which banks are
lending to farmers and which banks are not lending to farmers; and which branches are lending to farmers. If all of us are so passionately committed to
agriculture ... (Interruptions)

oft gferamy ot : Sifthe o1 WRAeW of ofd & 99 al oy AR |

SHRI P. CHIDAMBARAM: Can we not take out two or three days from our schedule, travel in our respective constituencies, and come back and
report which bank is doing a good job and which bank is not doing a good job?

Sir, some erroncous figures were given about rural development. Please remember that rural development expenditure is spread over several
departments and you have to read the Budget papers carefully. You have to look at comparable figures. Let me just give you an idea of what we want to
spend next year.

Sampoorna Gramin Rozgar Yojana — Rs.4,000 crore. National Food for Work Programme (Cash Component) - Rs.6,000 crore. There is also the food
grain component. Swarnajayanti Gram Swarozgar Yojana — Rs.958 crore. Rural

* Not Recorded.

Housing - Rs.2,769 crore. Pradhan Mantri Gram Sadak Yojana — Rs.4,232 crore. In every case it is much higher allocation than the current year; the
current year was a higher allocation than last year. These numbers are large numbers. If these numbers are utilised, if these funds are spent ...
(Interruptions)

PROF. VIJAY KUMAR MALHOTRA : These are not facts.

SHRI P. CHIDAMBARAM: I am confident about my numbers; you can tell me about your numbers; and the people will judge.
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If this money is spent, you will find that there is a major difference in rural India.

Sir, I do not intend to discuss the Finance Bill now; there will be another debate. I just want to make a statement on taxation. Taxes have two purposes.
To levy, a tax or the rate of tax or the target of your tax must be so carefully designed that it raises revenues but it also promotes savings. If you tax too
much, savings will be affected. If you tax too little, the State will have little revenue in order to spend for its proposals. My approach to taxation, the
UPA’s approach to taxation, is — as NCMP says: "Tax rates will be moderate and stable." When we said that in May, it is because we believed that the
tax rates in the earlier regime were not moderate. Otherwise, why should we use the word moderate? That is the reason why we have moderated tax
rates in order to promote savings. When I discuss Finance Bill in the end of April and May | will explain how we are promoting savings. There has
been some criticism; we will deal with that later.

The idea is to raise revenues; at the same time to promote savings. I believe, in a country like India aspiration drives consumption; consumption drives
production. Large number of people in this country aspire to possess basic material goods. We have wage goods but we have a little more than wage
goods. I think they should have, everybody should have, shoes, slippers, books. Everybody should have all the things that we take for granted. It is that
kind of aspiration which will drive consumption, and it is consumption which will drive production.

The way we have designed our taxes, it will leave more money in the pockets of everyone. I have said - they thought I was saying it in a lighter vein —
and I say it with all seriousness, those who have money must spend 60 per cent of that money and must save 40 per cent of that money. If everything is
saved and there is no spending, there will be no production. If everything is spent and there is no saving, there will be no investment. So, I would urge
housewives, I would urge family heads, 1 would urge households, now that there is more money in your pocket, please spend a part of that money,
please save a part of that money. This is the only way in which ... (Interruptions)

SHRI HARIN PATHAK : What about the price rise?
SHRI P. CHIDAMBARAM: Please listen to me. Your problem is you do not listen, Harin.

Inflation today is one per cent lower than what it was last year. ... (Interruptions) The fact is, inflation is a full one per cent lower than what it was last
year. ... (Interruptions)

SHRI HARIN PATHAK : Price rise is higher than previous year.
SHRI P. CHIDAMBARAM: Please listen to me. You are wrong there. ... (Interruptions) You are completely wrong there. Please listen to me.

Inflation is one per cent, full one per cent, less than last year. Last year you said: "This Government is incompetent; it cannot control inflation." I said:
"Please be patient; we will control inflation." We have brought down inflation to below five per cent. ... (Interruptions)

SHRI HARIN PATHAK : What about price rise?
SHRI P. CHIDAMBARAM: 1 think I will have to send you a primer on economics to understand what inflation is and what is its impact on prices.
SHRI HARIN PATHAK : I know.

SHRI P. CHIDAMBARAM: Sir, I have already disclosed to you the allocation. For NCMP schemes, that is Rs.75,000 crore, compared to last year’s ...
({nterruptions)

PROF. VIJAY KUMAR MALHOTRA : What about the senior citizens, women, common men? They will have to pay much more.

SHRI P. CHIDAMBADAM: I will come to that. Please listen. I will use my order. I do not have to reply in your order. ... (Interruptions) I will reply in
my order, not in your order Mr. Malhotra. I will reply in my order.

Rs. 75,000 crores have been allocated to the programmes of NCMP as against about Rs.50,000 crore in the current year. It is a sharp increase. But what
is important is not outlays but outcomes. I think the most important passage in the Budget speech is paragraph 100. In the past, we have all been
fascinated and carried away by outlays. Outlays are there but they must be translated to outcomes. So, what we have done is we are asking every
Ministry to convert these outlays into outcomes. [ am happy to report to you that the Prime Minister has written a letter to all Ministries and all
Ministers requesting them that at the end of this month, we must convert outlays to outcomes and report to him. I am confident that some time during
this Session, we will place before this House not the financial outlays which are there in the Budget but the fiscal outcomes. We intend to monitor
through the year not how much a Ministry or the Department has spent but for that spending; what is the outcome in terms of the length of roads; in
terms of amount of power generated; in terms of amount of houses constructed, in terms of number of villages electrified; and in terms of number of
drinking water schemes completed. Parliament has to exercise its oversight authority not on outlays but on outcomes at the end of the year. Hon.
Members must be able to stand up and ask the Minister not how much he spent. We know how much he spent. The Revised Estimate will tell you. But
the spending that amount how much did you achieve? Hon. Members must be accountable to Parliament for that. I urge the hon. Members to wait until
I place before this House a detailed statement on the outcome that we will achieve by the end of the year. ... (Interruptions)

MR. DEPUTY-SPEAKER: Please sit down. Do not disturb. Not to be recorded.
(Interruptions)* ...

SHRI P. CHIDAMBARAM: Sir, we are all one in rejecting jobless growths. Jobless growth, I think, will do great harm to this country. We all agree on
that. So, in the Budget speech I had identified the sectors that are likely to throw up the highest number of jobs. 1 think all of us can agree on those
sectors also. What we intend to do in the course of the year, working with the Ministry concerned - the Ministry of Textiles, the Ministry of
Biotechnology, the Ministry of Chemicals & Fertilizers, the Ministry of Industry, the Ministry of Food Processing Industries, the Ministry of Mining,
the Ministry of Tourism. What we intend to do during the course of the year is to closely monitor the investments that are taking place in that sector and
the jobs that are being created in that sector.
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Now that we have identified the sectors which have the highest job creating potential, you will find that through the year, Ministries and Departments
are actively interacting with the stakeholders in that sector, investors in that sector to ensure that not only investments take place but investments
translate to jobs.

There is a lot more to be done. On this I want to take about two or three minutes. There are at least half a dozen areas where Parliament as a body and
Members of Parliament have to exercise great oversight. Otherwise, we fail. What are these? These are the Food for Work Programme, which during
the course of this year, will become, when the Bill is passed, the National Rural Employment Guarantee Programme. Hon. Members said, we are
confusing one for the other. We are not. At the moment, it is the Food for Work Programme. When the Bill is passed and becomes a low, it will become
the National Rural Employment Guarantee Programme. But this programme will succeed only if

* Not Recorded.

design is correct and if the implementation is correct. Otherwise, it will be pouring money into a bottomless pit.

Similarly, the National Rural Health Mission will be launched on the 1% of April. The focus is on Government and community health system. An hon.
Member asked: "Are you abdicating the responsibility?" Far from it. What we are doing is, while the State will bear the responsibility for the financial
outlay, the community will have to own the system. The community will have to accept ownership of the system so that the system is accountable to
the community. Today, the hospital and dispensary systems are accountable to no one. Some e Director, Medical Services is sitting at some State
Capital.

Now take the ICDS Programme. How will the ICDS succeed unless we can physically count by the end of the year 1,88,168 Anganwadis I know in
some places, Anganwadis are simply ghost centres. But we cannot delude ourselves by saying that we have provided the money and Anganwadi is
there. But there is neither an Anganwadi nor a mentor, nor children. We should be, physically at the end of the year, able to say that we have actually
set up 1,88,168 Anganwadis.

Now, | will come to Mid-day Meal Scheme. Hon. Member has said that ration is rather small. I will look into it. But over the years, in Tamil Nadu, the
Mid-day Meal Scheme is a remarkable success. We have to make it a success. It is the largest feeding programme in the history of mankind. At no time
in human history has 11 crore children been fed. We are making an attempt. There are shortfalls. There are deficiencies. | am not denying that. People
have to set up kitchens; they will have to ensure the logistics; they will have to ensure supply of rice or wheat or oil or vegetables. It will take time.
Kamraj took almost five to six years to build Mid-Day Meal Scheme. Therefore, States have a great responsibility. But when they succeed, believe me,
this will be the largest feeding programme ever, 11 crore children will be given a meal.

Then, take the Sarva Shiksha Abhivan. What is plaguing the Sarva Shiksha Abhivan? What is plaguing the Sarva Shiksha Abhivan is absenteeism.
There are reports which show that absenteeism of teachers in Sarva Shiksha Abhivan in the education system is as much as 20 to 25 per cent. Even
when teachers attend schools, the teaching hours are no more than two to three hours. Then the backward regions need funds. We are putting aside
Rs.5,000 crore every year and we will do so for five years in order to ensure that the backward regions of Bihar, Uttar Pradesh, Orissa, Madhya
Pradesh, Rajasthan, some parts of Andhra Pradesh and some other States which are listed — 170 districts have been identified by the Planning
Commission — will get more funds. But all this will succeed only if the design of the programme is good, if the implementation is in good hands and we
are able to measure outcomes at the end of the year. These are ambitious pogrammes. These are programmes of which we can be truly proud of, if at
the end of the year, we can say that we have achieved substantially what we set out to achieve in the beginning of the year.

There were some questions raised about Bharat Nirman. Bharat Nirman is not a pipe dream. Bharat Nirman is a business plan, and we are approaching
it in a business like manner. [ have listed what Bharat Nirman said. We have also set the goals, we have set for ourselves a four year business plan. [ am
confident that we will achieve, if I may paraphrase Jawaharlal Nehru’s words, if not fully, at least substantially, what we set out to achieve. The aim of
the Bharat Nirman is to bring additional one crore hectare under assured irrigation. Irrigation is a subject which falls within the States” jurisdiction, but
we are providing money. States also provide money from their Budget. At the rate of about Rs. 75,000 per hectare for major and medium irrigation and
Rs.50,000 per hectare for minor irrigation, we would require about Rs.67,500 crore. In 2003-04, State Governments with their own funds as well as
funds provided by the Central Government have incurred a capital expenditure of about Rs.12,000 crore on irrigation. At this level of spending, it is
safe to assume that Rs.50,000 crore is available. Now we will have to find another Rs.17,500 crore. It is not difficult, it is not impossible. We can find
this money, and I am confident that over a period of four years, we will substantially achieve the target we have set for ourselves in irrigation.

The next goal is to connect all villages with a population of 1,000 with a road.

Now, this programme requires an average of about Rs. 8,000 crore per year. There is a resource gap if you look at only the Central funds. But if we add
the State funds, and the States are also spending on roads and bridges, my calculation shows that it is possible between the State funds and the Central
funds to find this money of Rs. 8,000 crore per year in order to connect all villages with the population of 1,000.

The third goal is under Indira Awas Yojana — 60 lakh additional houses. This, in fact, is eminently achievable. We are in a position to build 15 lakh
houses a year, and in four years, there is enough money to build 60 lakh houses, and, we will achieve this goal.

The fourth goal is to provide drinking water supply to the remaining 74,000 habitations. Now, the uncovered habitations require Rs. 15,300 crore.
Then, there is a problem of water quality, which requires additional money in the eastern part of India. The programme requires an average of about Rs.
6,560 crore. If you take the Central Government’s allocations of about Rs. 4,050 crore and add to it what the States are spending -- going by last year’s
figures -- there is enough money available to achieve this target also.

The fifth goal is telephone connectivity. This is eminently achievable. For, 66,822 villages, there is a universal service obligation. There is a very
resurgent private sector. In fact, of all the six targets, the one that is most likely to be achieved ahead of the target is telephone connectivity. The one
that is of problem is the rural electrification. There is a resource gap there, and [ admit it. But that just does not mean we cannot set a target. We have
set a target. There is a resource gap. We will be able to find the resources. I will make efforts to find the resources.
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So, Bharat Nirman, if you approach, it is business plan. If States join with us and implement it as a business plan, | believe, Sir, that we can achieve
substantially what we have set for ourselves in the four years, and, | am confident that the UPA Government’s report, at the end of five years, will show
that Bharat Nirman has been substantially achieved.

Sir, let me just list new initiatives which were not mentioned in the debate. NHDP-I and NHDP-II were started by the NDA Government. But the
NHALI goes back even before the NDA Government; I will come to that in a moment. But the NHDP-III is a new initiative of this Government. The Rs.
10,000 crore Special Purpose Vehicle for infrastructure is a very innovative idea of this Government. The National Urban Renewal Mission for the
seven mega cities and all major towns is another major initiative, and my pet dream that we must have a world class university in India, and one of
them, at least, must be by world class, is a new idea of this Government. [ am confident that this year we will make a beginning, and we will show that
we have made progress in these new initiatives.

Sir, I just want to say one or two words about some special points mentioned. But first, I want to deal with NHAI. There was some criticism that we
have abandoned something about which Mr. Atal Bihari Vajpayee was very passionately committed to. Not at all. In fact, our commitment to roads
goes even before the NDA came into office. The NHAL I believe and if you recall, was set up by an Act of Parliament in 1988.

SHRI HARIN PATHAK : But nothing was done.

SHRI P. CHIDAMBARAM: Just listen to me. It was set up in 1988. Now, during the period 12.12.2000 to 21.05.2004 -- I am sure, you remember the
date, 21.05.2004, it is a very important date for all of you there -- you built four-laning 2,342 kilometres, and the average was 1.86 kilometres a day.

SHRI HARIN PATHAK : No, Sir. It was 11 kilometres per day... (Interruptions)
SHRI P. CHIDAMBARAM: Just listen to me.... (Interruptions)
MR. DEPUTY-SPEAKER: Please, listen to the hon. Minister.

SHRI P. CHIDAMBARAM: Please listen to me. It was 2,342 kilometres under NHDP phase-I over a period of 1,257 days. If you divide 2,342 by
1,257 -- whether [ divide it or you divide it -- the result is 1.86 kilometres per day.

As far as four-laning is concerned, under our Government, from 22.05.04 to 31.01.05, in a matter of 255 days, we have done 1,921 kms., an average of
7.53 kms. a day. Why do you say that we are not committed? ... (Interruptions)

SHRI KHARABELA SWAIN : You are a very intelligent man! ... (Interruptions)
SHRI HARIN PATHAK : You are manipulating with the figures. I will prove how we have done 11 kms. a day. ... (Interruptions)
MR. DEPUTY-SPEAKER: Not to be recorded.
(Interruptions)* ...
SHRI P. CHIDAMBARAM: Please listen to me. ... (Interruptions) All that you must know is this.

Sir, during 2003-04, the target fixed by the Government, according to the records given to me, was Rs.2,195 crore to be spent. They actually spent only
Rs.1,340 crore. In 2004-05, we are going to spend Rs.2,155 crore. All that | am saying is that while you did start NHDP in the manner in which it is
now being implemented, for which I compliment you, please acknowledge that this Government is continuing it with even much greater vigour than
the previous Government. That is the point that I am trying to say.

There were some comments about how much did I recover in arrears of taxes. | do not want to take your time. | will deal with that when we deal with
the Finance Bill. Just take it from me that the figures are there; we have recovered more as arrears of taxes in the current year than in any year before. 1
will give you the figures later.

* Not Recorded.

There were some questions about jute. I may not have mentioned jute, especially in my Budget speech, but I believe it is a part of the textile sector. We
have before us, a very detailed proposal on jute. I want to assure the jute-growing States that these proposals are under our active consideration, and
when we take decisions, I will report to Parliament. Jute is not far from our mind. In fact, it is very central to us, in terms of number of people
employed, the number of secondary jobs created, the number of workers involved and the number of farmers involved there. I have a detailed note on
jute. We are looking into the matter, and we will come back and tell you what we intend to do in jute.

On small-scale industries again, there is a popular misconception that the small-scale industries are dying. I concede that some SSI units may close
down. But on the other hand, SSI units also have been opened. SSI units are also thriving. Let us look at the figures. These figures are complimentary
both to you and me; there is no reason to apportion blame or share glory.
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In 2000-01, there was a total of 101 lakh SSI units; in 2004-05, the number has increased to 118 lakh SSI units; the production has increased from
Rs.2,61,289 crore to Rs.3,99,020 crore. The employment has increased from 239 lakhs to 282 lakhs. Exports have grown. | have only figures for three
years, up to 2002-03. From Rs. 69,797 crore it has grown to Rs.86,013 crore.

I am not saying that SSIs do not face problems. I know that SSIs face problems. But SSI is a thriving sector. We have announced initiatives in the
Budget. In the last Budget, I had announced initiatives. We have a Bill which will be coming on small and medium enterprises. Small and Medium
Enterprises Development Bill is coming in this Session. When that Bill is debated, the Minister would explain; if there is a chance, some of us will
intervene and explain to you what we are doing in SSL.

But let me once again tell all those who are engaged in SSI, those who are listening to the speech now — the entrepreneurs, promoters and workers —
that this Government understands the key place of SSI units in India. We want them to become small and medium enterprises. There is a huge job
creating potential in small and medium enterprises. The UPA Government will strain every nerve to make the small and medium enterprises sector a
thriving sector.

*m76
PROF. VIJAY KUMAR MALHOTRA : What about de-reservation?

SHRI P. CHIDAMBARAM: De-reservation is an on-going process year after year after year. Every year, X’ number of items are being taken out of
the Reservation List, because imports of that is taking place. It happened during the NDA Government also.

It happened during the NDA Government also. When we import a same item and if a multinational can produce the same item and export 50 per cent,
reservation unless there is a huge SSI in that sector, makes no sense. Therefore, dereservation is taking place year after year after year. All I would urge

you is, go back and read Shri Yashwant
Sinha“ll LLALLALLELENLELLEL) LLALLALLELENLELLEL) LLALLALLELENLELLEL) LLALLALLELERLELLEL) LLALLALLELENLELLEL) LLALLALLELENLELLEL) LLALLALLELENLELLEL) LLALLALLELENLELLEL) LLALLELL LLALLALLELENLELLEL) m
speeches or Shri Jaswant
Singhl"‘ LLILLLLELE) LLILLLLELE) LLILLLLELE) LLILLLLELE) LLILLLLELE) LLILLLLELE) LLILLLLELE) LLILLLLEL) LLILLLLELE) LLILLLLELI ]
speeches.

Sir, I want to conclude by appealing to all Members please pay attention to half a dozen areas where I want the States to act. The Government of India
is largely a provider of funds, a provider of ideas. But implementation must be in the States. This Budget, as any other Budget, will succeed or fail only
if the States cooperate, and I want, Sir, to appeal to the States, through you and through this House, first States must improve governance. Governance
standards fall in the States, all the well-laid plans of men and mice will come to an end. Governance standards must improve in the States. When
money is allocated to any particular programme, States must spend the money for that programme and not divert to any other programme. What we
find is money is allocated to one programme, it is diverted to some other programme. We give it to Indira Aavas Yojana, it goes to something else. We
give it for Pradhan Mantri Gram Sarak Yojana, it goes to something else. We give it for rural health care, it goes to something else. This

happens in every State. I think States must spend the money for programmes for which they are allocated.

Thirdly, 1 appeal to all States, please honour the promise made by their Chief Ministers, honour the promise made by their Finance Ministers and
implement VAT. It is good for India. Sir, 113 countries are implementing VAT. Implement VAT. It will make Indian taxation system at State level a
modern and efficient taxation system.

Fourthly, amend your APMC Acts. APMC Acts are completely outdated Acts. We have today announced a programme, under the Ministry of
Agriculture, Conditions upon that APMC Acts would be amended. Half a dozen States have amended the Acts. We are now living in the year 2005.
The farmer today is not the farmer of 40 years ago. APMC Acts are outdated Acts. I would appeal to the States to amend their APMC Acts and take the
benefit of the new schemes floated by the Ministry of Agriculture.

You work with the Government in implementing the Vaidyanathan Committee Report. The entire cooperative credit structure is in a shambles today.
The Vaidyanathan Committee has recommended a huge amount of money to be outlayed and spent to revitalise cooperative institution, I am confident I
can persuade the Prime Minister. I can persuade the Cabinet to give us the money and I can come back to you and ask you to vote for the money.
Unless governance improves in the cooperative institutions, unless the legal structure is proper, unless the management structure is proper, unless there
is no political interference in cooperative institutions, what is the point of spending Rs.15,000 crore? When we call a meeting of the State...
(Interruptions)

SHRI HARIN PATHAK : RBI should do something.

SHRI P. CHIDAMBARAM: RBI is one which initiated this. When we call a meeting of the State Governments to implement the Vaidyanathan
Committee Report, I would urge hon. Members to prevail upon their State Governments to work with us so that we can revive and save this
cooperative institution which has done yeoman service in the past.

Finally, States must reduce the cost of lending by cooperative banks. Public sector banks are being urged to reduce their lending rates. It was 9 per cent
during NDA Government; 8.5 per cent in the current year and I intend to take steps to see that those interest rates are brought down to the extent
possible. For, on the one hand public sector banks are lending at 8.5 per cent, cooperative banks are lending at 12 per cent. There are good exceptions.
There are half a dozen States where the State is bearing a part of the subsidy and lending it about six or six and a half per cent. But States must improve
the management of cooperative banks, reduce the spread so that lending to farmers by cooperative institutions comes to an acceptable lending rates.

Finally, I would appeal to the States on this point. One of the most important initiatives, which irrespective of Government, has gathered pace and
strength is a Self-Help Group. We have a major initiative for Self-Help Group for micro finance institutions. We will have a regulator for micro finance
institutions. Self-Help Groups have taken wings now. In fact, women are doing a remarkable job. We have Women Self-Help Groups where the rate of
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recovery is 99 per cent which shows that when the women of India organise themselves and borrow money, place honour and pride not only in
borrowing but in repaying the loan.

We are going to give a big boost to Self-Help Groups. We are going to give a big boost to micro finance institutions so that credit is available even for
small and tiny enterprises. This will create jobs and income. So, I believe the philosophy of the Budget is based on the investment, growth, stability and
equity. I think I have done justice to as many sections as possible but there are some sections which are left out. We shall certainly attend to that. We
have addressed the concerns of the Scheduled Castes; we have addressed the concerns of the Scheduled Tribes, we have addressed the concerns of
minorities, we have addressed the concerns of women; we have addressed the concerns of farmers, and we have addressed the concerns of small scale
industry.

st JfreTer Hrcherd aut : srggfaa Sy & Al @ W agd 991 o= gl 2. .. (2Eam)
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SHRI P. CHIDAMBARAM: Sir, there is some reference to the funding of the Maulana Azad Education Foundation. Now, annual grants are given by
the Ministry of Social Justice and Empowerment. The funding programme for the current year, i.e. 2004-05 was Rs.71.75 crore and in the next year,
i.e., 2005-06, the Ministry will fund the Foundation Rs.100.48 crore which is an increase of about Rs.29 crore. But if the Maulana Azad Education
Foundation comes up with more programmes and requires more funds, I assure the House, we will give the money through the Ministry of Social
Justice and Empowerment to it.

As regards the Central Wakf Council, the allocation has been enhanced from Rs.12.20 crore in 2004-05 to Rs.19.17 crore in 2005-06. But even this, I
admit, is inadequate. Therefore, what I intend to do is, by the time we come back to vote the Appropriation Bill, I will provide more funds to the
Central Wakf Council so that its activities are not in any way hampered... (Inferruptions)

I have not dealt with any aspects of the Finance Bill. But that does not mean I am not sensitive to the concerns that you have expressed...
(Interruptions)

MR. DEPUTY-SPEAKER: Nothing would go on record.

(Interruptions)™® ...

* Not Recorded.

SHRI P. CHIDAMBARAM: Sir, I will deal with this in greater detail when we discuss the Finance Bill. Please believe me no tax has been imposed. A
tax has been proposed and you will dispose it of. So, you should not worry. I will deal with it. But when the Prime Minister asked me, "Why was there
an uproar when | mentioned the Withdrawal Tax?" I said, "Sir, [ was applying your and my austere standards but apparently times have changed". | am
sensitive to your concerns and | am also sensitive to what my hon. friends have mentioned about savings account. You will get a good news when we
would discuss the Finance Bill.

About Mr, Malhotraji’s point regarding pensioners and women, I will deal with it in greater detail. The assumptions made in the various newspaper
reports are questionable assumptions. I will give you the figures. But even after that if there are any wrinkles which have to be ironed out, believe me,
we are here and we will iron out those wrinkles. Women and senior citizens are our constituency not yours.
With these words, | commend this Budget.

... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing would go on record.

(Interruptions)™® ...

(Prof. Ram Gopal Yadav and some other Hon. Members then left the House)

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Sir, since issues concerning Bodoland have not been addressed, I am walking out in protest...
(Interruptions)

19.47 hrs.

(At this stage, Shri Sansuma Khunggur Bwismuthiary lefi the House.)

* Not Recorded
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MR. DEPUTY-SPEAKER: I shall now put the Demands for Grants on Account (General) for 2005-06 to vote.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the Order
Paper be granted to the President out of the Consolidated Fund of India, on account, for or towards defraying the charges during the year

ending on the 31 day of March, 2006 in respect of the heads of Demands entered in the second column thereof against Demand Nos. 1 to
34,36, 37, 39 to 63, 65 to 73, 75, 76, 78 to 105."

The motion was adopted.

MR. DEPUTY-SPEAKER: I shall now put the Supplementary Demands for Grants (General) for 2004-05 to vote.

The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column
of the Order Paper be granted to the President, out of the Consolidated Fund of India, to defray the charges that will come in course of

payment during the year ending the 315 day of March, 2003, in respect of the following demands entered in the second column thereof —

Demand Nos. 1 to 4, 8 to 10, 12 to 16, 18, 20 to 23, 25 to 27, 29 to 32, 34, 36, 40 to 44, 46 to 50, 52 to 58, 60, 61, 63, 65, 68, 70, 71, 79, 80,
83, 84, 86, 88, 90 to 92, 95 to 100, 104 and 105."

The motion was adopted.
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